
K. Ramakrishna Rao, r.n.s.

6th Floor, Dr. B.R. Ambedkar
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Hyderabad - 500 022.
@ ofi : o4o-234s 2620

040-2345 5340
Fax: +91-40-2345 3700
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CHIEF SECRETARY
GOVERNMENT OF TELANGANA

To
The Registrar Generat,
Hon'ble NationaI Green Tribunat,
Faridkot House,
Copernicus Marg,
New Dethi - 'l 10001 .

Sir,

Sub: Government of Telangana Hon'bte NGT, New Dethi - Originat
Apptication No. 606 of 2018 - Compliance of Municipat Sotid
Waste Management Rutes, 2016 and other EnvironmentaI issues -
Hon'b[e NGT order dated 01 -05 2025 Submission of
Supptementary Action Taken Report for the State of Tetangana -

Reg.

Ref: 1.Hon'bte NGT order dated 01-05-2025 in O.A. No. 606 of 2018.
2.Hon'bte NGT order dated 25-11-2025 in O.A. No. 606 of 2018.

ln comp[iance to the Hon'bte National Green Tribunal order dated
75-11 2025 in Originat Apptication No. 606 of 2018, the Supptementary
Action Taken Report and comptiance report on Municipa[ Sotid Waste
Management Rutes, 2016 and other Environmental issues of the State of
Tetangana is herewith submitted.

Yours faithfutty,

TARY

Enct:Report with Annexures.

Copy to :

The Advocate on Records,
Hon'ble NGT, New Dethi

OF

!

I

(.tt ,

Letter No. 1 200/TP&E. 2/2023, Dated:09-01 -2026

CHIEF
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IN THE HON,BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI

oRTGTNAL APPLTCATTON NO.606/20 18

IN THE MATTER OF:

In Re: Compliance of Municipal Solid Waste Management Rules, 2016 and
other environmental issues.

TNDEX

sl,
No,

Particulars Page Nos.

_t

Supplementary Action Taken Report of the State of
Telangana by the Chief Secretary to Government of
Tela nga n a

t-4

2
Annexure A - Information pertaining to Solid Waste
Management in the State

5- 16

3
Annexure B - Information pertaining to Sewage
Management in the State

77 -45

4 Annexure C - Details of Ringfenced Account 46-87

5 Information obtained from stakeholder departments B8- 146

Dated:

Place:

09-oL-2026

Hyderabad
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BEFORE THE NATIONAL GITEEN TRIBUNAL

PIIINCIPAL BENCH, NEW DELHI

Original Application No.606/2018

(ln respect of State of Telangana)

Re: Compliance of Municipal Solid Waste Management Rules,

2016 and other Environmental Issues

I, K. Ramakrishna Rao, IAS, S/o. Sri K. Gurunatha Rao, aged about

60 years, Occ: Chief Secretary to Govemment, Govemment of

Telangana, presently in Hyderabad, do hereby solemnly and sincerely

affirm and state on oath as follows:

1. I submit that I am the Chief Secretary tbr the State of Telangana and

as such, I am well acquainted with the facts of the case to depose this

Alfidavit.

a4
)-

S L r PI'}L E NI tr N 1'.\ ll.\',,\CT I O\ 1'..\ K I'- \ RE l'O R]' O t'-

THE STATE OF TELANGANA

/
*, *

OF
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2. I subrnit that action taken report was filed on 24.11.2025 as per the

order dated 01.05.2025 in the present O.A.No.606 of 2018.

3. I subrnit that the above case was taken up for hearing on 25. I I .2025,

wherein the Ld. Counsel for the State of Telangana has sought

permission to file a supplementary report giving the comprehensive

details of the legacy waste, gap in the generation and treatment of the

solid waste, liquid waste and ring fence account.

4. I submit that the information pertaining to solid waste management

was obtained from the stake-holder departments. As on the day of

filing the affidavit Total waste generated in 142 ULBs is: 12705 TPD,

Waste processed: 10661 TPD and Gap in processing:2,044 TPD. The

ULB wise particulars are annexed as Annexure-A.

5. I submit that the inforrnation pertaining to sewage management was

obtained from the stake holder departments. As on the day of filing

the affidavit the Sewage Generation 142 ULBs is 2752.52 MLD,

Utilized capacity is 1252.85 MLD and Gap in Sewage Treatment is

800.27 MLD. The ULB wise parliculars are annexed as Annexure-B.

.,

P.RY

directions of this Hon'ble Tribunal in the above Application vide its
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6. I submit that in response to the Ring Fence Account, it is respectfully

submitted that a separate account was created vtde account name

"Commissioner GHMC Ring Fenced" vide account No.

42649272067, State Bank of India, MCH Tank Bund branch for

depositing the penalty amount. The payment towards addressing the

gap in solid and liquid waste management shall be made from this

account. However, the details of govemment facilities, government

sanctions and status of STPs, equal and above to the amount of

Environmental Compensation of Rs. 3,800 crores levied are at

Annexure- C.

7. I submit that the State of Telangana endeavors that solid waste

management and liquid waste management is done with utmost

sincerity and directions passed by this Hon'ble Tribunal be complied

in letter and spirit.

8. It is therefore, prayed that this Hon'ble Tribunal may be pleased to

consider this supplementary report submitted by the State of

Telangana in compliance of the directions dated 25.11.2025 of the

Hon'ble Tribunal and may be pleased to pass such other order or

!l o

t(
+

IOp

*

o

4
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orders as deemed fit and proper in the circumstances of the case and

in the interest ofjustice.

DE

CHIEF S ETARY
Govt. of ang a na

Telangana Secretariat,
Hyderaba d - 500 022

that the contents of the instant Affidavit are true to the best of my

knowledge and information derived frorn the records and I believed

the same to be true.

Telangana.

TE ED cHr RETARY
langa nan Govt. of

D

,M
UMARAR'. t D ILK B.Sc ,8.L.

:766. EO( RY
ADV OCAT

d. NO:
NOTA
5766

Re9 Govt of India
Anpoi ted bY

SHEERABA
KARAM, MU

EA
n

Entered ln Notarial *:Oti,.tf
eage No..fi""'seirl No"'i

''9 JAN 70'1n

,,"s

r i ,EtlABAD, TELANGANA

Verification

I, the above-named deponent, do hereby solemnly affirm and state

Solemnly affirmed on this Og+\ day of January 2026 at Hyderabad,

Telangana Secretariat,
Hyderabad - 500 022
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@ ANNEXURE-A

Supplementary report in OA.No.606/2018 in compliance to the orders of the

Hon'ble NGT New Delhi dated 2511112025

Annexure-A

[Al Solid waste management in the State ofTelangana

aste Gen Collection and Trans rtation

S.No. Name of ULB

(2)
Waste
Generati
on

(TPD)*

(J) Composition of Waste

(4)
Waste
collect
ed

(s)
Waste
Transp
orted

(6) Final
destination
of
transporte
d waste

Dry/
Recyclabl
e

Inerts

I Adilabad 90 34.8 37.2 18 90 72
,) Kothagudem 50 22 18 l0 50 40 40
l Manuguru 15 6.6 5.4 J l5 t2 t2
4 Palvancha 40 13.2 18.8 8 40 32 32
5 Yellandu 15 6.6 5.4 3 I5 t2 t2
6 Dharmapuri 10 1.1 3.6 2 r0 8 8
'7 Jagityal J0.8 25.2 11 56 56
8 Korutla 30 13.2 10.8 6 30 21 21
9 Metpalli ,{ ll 9 5 ,5 20 20

Raikal 10 1.1 3.6 ) 10 8 8

I l. Jangaon ,< 11 9 5 25 20 20
t2. Bhupalpally 25 11 9 5 25 20 20
l3 Alampur 5 2.2 1.8 1 5 4 1

Gadwal 30 13.2 10.8 6 30 21 21
l5 Ieeja l5 6.6 5.rl 3 15 12 t2
t6 Waddepalle 7.25 1.8 1.45 7.25 5.8 5.8
17. Banswada 6.6 5.,1 l5 t2 12

18. Kamareddv 70 10.8 25.2 70 56 56
19. Yellareddy 10 4.1 3.6 2 10 8 8

20 Choppandandi 3.6 2 10 8 8

21. Huzurahad 20 8.8 1' 4 20 t6 t6
Jammikunta 20 8.8 11 1 20 l6 16

23
Karimnagar Mpl
Corpn

198.s
81.6 77.2 39.1 198.5 158.8

158.8

Kothapally 5 2.2 1.8 I 5 4

25 Khammam Mpl Corpn 192.25 78.2 75.6 38.,1s 192.25 153.8 153.8
26 Madhira 15 6.6 5.4 J l5
27. Sattupalli 15 6.6 3 l5 t2 t2

Wyra 15 6.6 5.4 J 15 t2 t2
29 Kagzznagar 25 ll 9 5 25 20 20

Bhoothpur 5 2.2 1.8 I 5 1 4

Jadcherla ,,(
11 9 5 25 20 20

32. Mahaboobnagar 150 60.8 59.2 30 150 120 120

33. Dornakal 5 2.4 1.6 I 5 4

34. Mahabubabad 25 1l 9 25 20 20

Page 1 of 44

Biodegra
dable

72

70 70

10.

14.

4
15

t4

10 4.4

22.

4

t2 t2
5.4

30.

31.

4

5
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ortationtio ranTandnoollectiCneratcas Gcn
sition of WasteCom

(6) Final
destination
of
transporte
d waste

(s)
Waste
Transp
orted

4)
Waste
collect
ed

Dryl
Recyclabl
e

Biodegra
dable

(2)
Waste
Generati
on

(TPD)*

Name of ULBS.No.

881023.64.410Mari35
88,3.64.41036. Thorrur

202025591l25Bellam a37. t212l535.46.615Chennur38 t2t21535.46.61539 than
121535.;t6.61540. ,10.105010'l)50Mancherial4l

16162011.28.820
242430610.8t3.2rN43.

162047.28.820Medak44
881023.64.41045.
881023.64.4Ram m46.
88l013.6,1.4l0ran47.

162018.82048. Bodu C
23.623.629.55.93.62029.549
16l6z0,t1.28.820IDu50. t212l5l5.46.6l5Ghatkesar5l
4.84.86t.22.611652. chamGundla
3232408t6l64053.
2424306121230Kom54

19.219.224.1.87.2t224Medchal55 t2t25.46.615
39.239.2499.832495'7 . Nizam Co
2421306t2t230CoPeerzad58. t2121535.46.61559. aram
12t21535.46.615Thumkunta t2t2l535.46.6t561. t2t21535.46.61562. t2t21535.46.615Kolla ur
161620I7.28.820Na rkurnool
145I1.85Chandur
41511.82.25
t2t21535.46.61567 Devarakonda
88t023.64.41068, IIali 2

565670141< )30.870a da
121535.46.615Nakrekal

801002036100daN71.
81023.64.410Nandikonda

8810
,,

3.64.41073.
t21535.46.6l5'74 Makthal

16l62041.28.820Na

Page 2 of 44

@

Inerts

10

t2
Luxettipet

18

Mandamarri
30

16

Narsapur
10

t6

Dhammaiguda

Jawaharnagar CorPn

153Nagaramlso.

l60
Atchampet
KalwakurthY

I er.

164
I 6s.

loo. Chityal

l6e. t2
I zo.

8044
8I t'>

Kosgi t2

I 75.
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aste Generation Collection and Trans rtation

S.No.
Name of IJLB

(2)
Waste
Generati
on

(TPD)*

(3) Composition of Waste

(4)
\ryaste
collect
ed

(s)
Waste
Transp
orted

(6) Final
destination
of
transportc
d waste

Biodegra
dable

DrS I
Recyclabl
e

Inerts

76 Bhainsa 20 8.8 1) 4 20 16 l6
Khanapur l0 1.4 3.6 2 10 8 8

'78 Nirmal 50 22 18 l0 50 40
79 Armur 25 II 9 5 25 20 20

Bheemgal 10 1.1 3.6 2 10 8 8

8l 50 22 50 ,10

82 Nizamabad Mpl Corpn 220 I l0 66 220 176 176
Manthani 3.6 2 10

8,1 Peddapalli 20 8.8 1 20 r6 l6

85.
Ramagundam Mpl
Corpn

150
66 54 30 1s0 t20

t20

86. Sulthanabad l0 4.4 3.6 ) l0 8 8

87. Sircilla 50 18 l0 50 40 ,10

88 Vemulavada 20 8.8 7.2 4 16 l6
89. Adibatla 3.6 2 l0 8
90 Amangal 15 6.6 5.4 3 t2 t2
9l Badangpet 40 20 t2 32 32

Bandlaguda Jagir 15 6.6 3 15 t2 t2
93 Ibrahimpatnam 15 6.6 5.4 3 15 t2 t2

Jalpally 25 l1 9 5 25 20 20
95. Kothur 5 2.2 1.8 I 1 4

96 Manikonda 35.5 20.4 8 7.1 35.5 28.4 28.4

Meerpet Mpl Corpn 50 22 18 l0 50 40 40

98 Narsingi l0 t2 t2 30 24 24

99 Pedda Amberpet 15 6.6 3 l5 t2 t2
100 Shadnagar 25 11 9 5 25 20 20

101 Shamshabad 20 8.8 7.2 20 16 l6
102 Shankarpally r0 4.4 3.6 2 l0 8 8

103 Thukkuguda 10 1.4 3.6 2 t0 8 8

104. Turkayamjal 20 8.8 ,t 20 16 16

105 Ameenpur 20 8.8 7.2 4 zo 16 16

106 Andol-Jogipet 15 6.6 5.4 3 l5
107 Bollaram l5 6.6 5.4 3 l5 12

108 Narayankhed 10 4.4 3.6 2 l0 8 8

109 Sadasivapet 20 8.8 7.2 1 20 l6 t6
Sangareddy 50 22 18 10 50 40 40

Tellapur l5 3 t2 t2
Zaheerabad 50 22 10 50 40 40

I l3 Cherial 10 1.4 2 8

I 14. Dubbaka l5 6.6 5.4 3 l5
I l5 Gajwel 20 8.8 7.2 20 16 l6

Page 3 of /14

77.

40

80.

Bodhan 18 lrO ,10

44
l0 4.4 8 8

22

20
l0 4.4 8

l5
8 .10

92. 5.4

94.

5

97.

6

5.4

4

t2 t2
t2

I10.
lll. 6.6 5.4 l5
112. 18

3.6 l0 8

t2 t2
4
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aste Generation llection and Trans ortationCo
ition of WasteCom

(6) Final
destination
of
transporte
d waste

(s)
Waste
Transp
orted

\ aste
collect
ed

Inerts
Dry/

Recyclabl
e

Biodegra
dable

(2)
Waste
Generati
on

(TPD)*

Name of ULBS.No.

t2t21535.,t6.615ll6 Husnabad
5656'70l4,E 

'
'70

l2t21535.46.6151 18. Huzurna
242430613.230KodadaI 19.
14511.62.45Neredcherlat20
80801002041.2100121 Su et
88l03.64.410122.
45122123.
882 103.64.4101?4

212430610.813.230125 Tandur
20205925 11t26 Vikarabad
4I5I1.85127 . Amarchinta
415I1.8115Atmakur

8t013.64.4l0129
88l03.64.410130. Pebbair

242430610.830Wana rtht3l
t6t6207.28.820132 Narsam et
t2t215J5.66.415133
.t511.8)',5134.

339.2 339.24248,1.8155.2424 184Warangal Mpl CorPnr35.
881023.61.410136 Alair

20202559.610.425137 .
l212l55.b6.415Choutu al138.
{t10 823.64.410Mothkurt39
88l023.64.410140. Pocham lly

8 81023.64.410l4l Yada utta
83891292 838954273328389GHMC.H rabad142.

118{1.tt11841.8t270s21s5.26981.412705 2230.4Total
+ Whether based on per capita / or weighment - CDMA & GHMC
f+Status of waste segregation at source/segregation of mixed waste at MRF/processing

site/dumping of mixed waste as landfill.

7) Waste Processing

(A) 7.1) Composting - CDMA &GIIMC

Utiliztion of
post

) Residue and Rejects and
nagementQuality

) Output
uantiry as

mpost
Compost is being
used for greenery
development and

median plantation in
res ve LILB

nerts generaling out of
ompost are being stacked at
he Processing locations
hich will further be disPosed

t Sani landfill.

uitable for
on-edible
lantation

314.5
TPD

Windrow
mposting

1258 TPD across

229 compost sheds

in l4l ULBs

Page 4 of 44

30.8Siddipetfi7.

10.8

38.8
.,

Tirumalagiri
45Kodangal

Parisi

25

t28.
8

Kothakota
2

13.2
4

Parkal
1Wardhannapet

Bhongir
3

8389

I

. lb) Method
a'l lntake ouannN I ', ,' laoopteo

I
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2962 TPD across I
compost shed in
GHMC at
Processing &
disposal site at

iawhamagar

Windrow
composting

332 TPD

Inerts/ Residues generating
out ofcompost are further
disposed at Processing &
disposal site at Jawaharnagar
Sanitary landfill.

Compost is being
used for intemal
greenery
development and sold
to fertilizers
companies.

7) Waste Processing

(B) 7.2) Refus€ Derived Fuel - CDMA &GHMC
i) Capacity ol

Plant
ii) Sources ofwaste

for making
RDF

iii) RDF
Produced

iv) Residue / Reject management vi) Utilization of
ItDF

2 TPD at
Peerzadigud
a

Wet Waste and
horticulture waste

2 TPD

Leachate coming through
squeezing is being connected to
Sewer line near the facility for
further treatment at STP

Brick
manufacturing
units

RDF, cocopit and
drv waste

6 TPD

Adani cements
and other up
cyclers around
Hyderabad.

10 TPD at
Narayanpet

RDF, cocopit/ rice
husk and dry waste

8 TPD

Briquettes are
being sold to
cement industries
by operator

1000 TPD al
GHMC-
Jawahar
Nagar

RDF waste 5OO TPD Cement lndustry

7) Waste Processing

(C ) 7.3) Waste to Enerry ( Thermal / Methanation route) - CDMA &GHMC

a) Plant
capacity

b) Daily inpuh
of feed

c) Sources ofwaste d) Output
(Energy)

e) Residue /
Rejects

management

f) Fly ash and Bottom Ash
management

32OO TPD

RDF/ Segregated
combustible
fraction from the
municipal solid
wasle

56.5 MW

Rejects are
sent to
sanitary land
fill

Flyash is being sent to secured
landfill at Dundigal Hazardous
facility.
Bottom ash is sanitary landfill
at Processing & Disposal site at
Jawhamagar, further bottom
ash recycling facility is under
pipeline.

10 TPD bio-
CNG plant at
Siddipet

I() TPD

Organic waste
from vegelable
markets and hotels/
restaurants

136 cum
I day

Slurry is being
used for
composting
the wet waste
al compost
unit

Not Applicable

Page 5 of 44

l0 TPD at
Manikonda

62.5 MW
(48 MW at
Jawhamagar
site and 14.5
MW at
Dundigal
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7) Waste Processing

Other Processing- Material Recovery Facilities - CDMA &GIIMC(D) 7.4)

d) Residue / Reiect
management

c) Products and it's
utiliationb) Quality ofinputsa) Quantity ofinputs

idues are bcing stored

the facilities for further
isposal at designated

tary landfills.

fter segregation,
roducts such as paPer,

ass, textile, plastic, card

etc are being sent to
ti units

sidues are further
isposed at Processing &

awahamagar Sanitary
sposal site at

andfi1l.

fter segregation,
ucts such as paper,

textile, plastic, card

ard etc are being sent to
C li units

Unsegregated dry waste
+ 1080 MT across l4
DRCCs in GHMC

Time bound plan to fill uP the GaP
8. Gap in Waste generation and Processing

Solid Waste action plans have been prepared under SB

these plants are aimed to be completed by 31 March 2026'

(CHMC is Processing 100%)

fferent

fo
fi

Sareued datdten Ser SS0 er2U an,p p(
wet andtoaclrl h nofmenture ervr proc
o onatl oenurem an dthe oc perSC en calast pv

otal waste generated: 12705 TPD
aste processed: 1066.l TPD

in processing: 2,044 TPD

9. Legacy Waste

Quantification and Utiliz:tion of out of
Bioremediation and Biomining

Gap in Legacy waste
remediation (in MT)
and time bound plan

Inerts
and

Others
(c&D)

Plastic/
RDF

RubberDigested
material

Daily
legacy
waste
being
added

as
unproc
essed
waste

Prese
nt

Quant
ity of
legacy
waste
remed
iated

(in
MT

Quantity of
Legacy waste
reported on--

(in MT)

No of
Legacy
waste

dumpsi
tes

17,98,604
5,1 1,902

2,45,71
3

10,23812,79,75
4

20,47,
606

2044

r3l
dumpsit

es for
120

ULBs

38,46,210

1,20,00,000 MT of legacY

waste was capped at

Jawahamagar

The Hon'ble NGT in it's
order dated 14.02.2020
directed GHMC to do

r,21,0
0,000

1,21,00,000
(1,20,00,000 ar

Jawahamagar
capped
and1,00,000

a
at
Fathul

2

dumpsit
es in

CHMC

Page 6 of 44

@

Unsegregated dry waste985-5 TPD across 208

DRCCs in 141 ULBs -
CDMA

As
process

All
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bio-mined) bio-mining and again
issued orders dated
29.09.2020
directing CPCB to
finalize its viewpoint on
whether capping can be
retained.

CPCB constituted a
l0 member expert
Committee and the
Committee interacted
with GHMC & TSPCB
on

30. 12.2022 and conducted
a field visit on 01.09.2023
& 02.09.2023.

The draft Expert
Committee
Report ofCPCB dated
25.09.2023 was filed by
CPCB before the Hon'ble
NGT (SZ) in OA 199 of
202t .

GHMC has filed its
response vide report dated
21 .11 .2023 in OA
19912021 .

The Ilon'ble Tribunal
(SZ) has passed order
dated 0l.02.2024 and the
case is listed for hearing
on 29 .04 .2024 .

GHMC has filed its report
dated 18.04.2024 for the
orders passed on
0t.02.2024

GHMC has filed its report
dated 12.07.2024
mentioning that CPCB
team consist of2
memberc visited the site
on 01 .07 .2024 and
GHMC showed in detail
on Ieachate collection
network, collection wells,
sumPs, flush ponds etc.,
for the orders passed on
29.04.2024

GHMC has filed its report

PaceT of 44
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dated 28.01.2025 for the

orders passed on

I 5.07.2024, 27.09.2024 &
16.12.2024

GHMC has filed its rePort

dated 12.06.2025 for the

orders passed on

21.04.2025

GHMC has filed its rePort

dated 09.I 1.2025 for the

orders passed on
06.08.2025 &. 28.10.2025

Meanwhile, GHMC has

engaged IIT BombaY for
study offeasibility in
biomining ofcaPPed
Jawaharnagar legacY

dump.

In the final report dated

05 .07 .2023,1lT BombaY

concluded that
Jawaharnagar capped site

is not ready for bio-
mining.

GHMC has filed its latest

report dated 09.1 1.2025

and the case is posted for
hearing 16.01.2026.

10. Gaps in waste processing and legacy waste

Existing legacy
Waste MMT

Gap M
waste

Processing
(2-3)

Wastc
Processing

TPD
(3)

Quantity of
Waste

generation
(TPD)

S.No ULB
(l)

1,363010l0Adibatla1

0662490Adilabad')

1,18582t0Alairl
2,497325Alam r4

06l55 Amangal
1503256 Amarchinta
0020207 Ameenpur

l 11610.54.5I5tAndol-Jo8
l6 0971510259 Armoor

8161l4t5Atchampetl0
t,447325Atmakur11

004040t2 Badangpet
00l5t5Bandlaguda Jagir

Page 8 of 44

@

9
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3892



14 Banswada l5 2 t3 17 ,409
15 Bellampally 25 10 l5 0

l6 Bhainsa 20 8 t2 1 1,550

17 Bheemgal 10 2 8 0

l8 Bhongir 25 l5 l0 0

t9 Bhoothpur 5 2.5 2.5 I,719
20 Bhupalpally 25 8 t7 6,151

21 Bodhan 50 14 36 14,158

22 Boduppal Corpn 20 20 0 0

Bollaram l5 t5 0 t6,414
24 Chandur 5 4 I 4,624

25 Chennur l5 2 13 14,724

26 Cherial l0 2 0

27 Chityal 5 4 1 3,681

28 Choppandandi t0 8.5 1.5 2,217

29 Choutuppal 15 4 ll 13,099

30 Devarakonda t5 1 16,727

3l Dhammaiguda 29.5 29.5 0 0

Dharmapuri l0 l0 0

tt Dornakal 5 2 3 0

34 Dubbaka t5 6.5 8.5 1,790

35 Dundigal 20 20 0 0

36 Gadwal 30 28 6,589

37 Gajwel 20 l0 10 0

38 Ghatkesar l5 I ? ,)S 2.15 3,370

39 Gundlapochampally 6 6 0

40 Haliya l0 4,446

4l Husnabad 15 8 7 0

12 Huzurabad 20 l0 10 0

13 H uzurnagar t5 2 13 t?,344

44 lbrahimpatnam l5 l0 5 13,555

,15 Ieeja l5 l0 5 7 ,686
16 Jadcherla 25 12.5 53,713

47 Jagityal 70 64 6 0

48 Jalpally 25 25 0 0

49 Jammikunta 20 8 t2 12,772

50 Jangaon 25 l0 l5 0

5l Jawaharnagar Corpn 40 40 0 0

52 Kagaznagar 25 10.5 14.5 0

53 Kalwakurthv t5 9 6 8,7 12

54 Kamareddv 70 l5 55 63,8s0

55 Karimnagar Mpl Corpn 198.5 60 138.5 75,800

56 Khammam Mpl Corpn 192.25 30 162.25 77 ,146

S.No ULB
(r)

Quantity of
Waste

generation
(TPD)

Waste
Processing

TPD
(3)

Gap M
waste

Processing
(2-3)

Existing legacy
Waste MMT
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5,4444610urK5',]
28,540I 5.5t 4.530Kodada58
|,842325Kodangal59

I l,l t387t5Kollapur60
0030Kompally61
02.527 .530Korutla62

5,64081063 Kosgi
75,48637l350Ko dem64
7,6517310Kothakota

0055lyK66
01.53.55Kothur67
0132l5pallyK68

l0,l 5 3132t5Luxettipet69
23,725132Madhira70
27 ,400658515071

032225Mahabubabad72
11,0655.259.7 5Maklhal73

037l350Mancherial74
017 .52.575 Mandamarri
003 5.53 5.5'76 Manikonda
05.54.510
03l2l5Manu uru78

5.54.5l0Maripeda19
04l620Medak80
02424Medchal8l
005082 Meerpet M I Corpn

20,44942125Metpalli83
13.63956l470Miryal da
12,57282Mothkur85

00l5l5Nagaram86
8,5921 1.58.520Nagarkumool87

05l015Nakrekal88
64,2',78505010089
4,3415.54.5l0Nandikonda90

002020Nara anapet91
9,291821092 Naravankhed
2,t6217 .52.52093 Narsampet
7 ,23864t094 Narsapur

00303095
10 )<?2813096

6232597
33,4684.545.550Nirmal98

2,69,3091685222099 Nizamabad Mpl CorPn

S.No ULB
(1)

Quantity of
Waste

generation
(TPD)

Waste
Processing

TPD
(3)

Gap M
waste

Processing
(2-3)

Existing legacY

Waste MMT

Page 10 of 44
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Mahaboobnagar

l5

20

17 Manthani

0

0
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100 Nizampet Corpn 49 49 0

101 Palvancha 40 20 20 39,914

t02 Parigi 10 7.5 0

103 Parkal l5 2.5 12.5 0

104 Pebbair t0 2 8 2,820

i05 Pedda Amberpet l5 l5 0 0

106 Peddapalli 20 l6 4 0

107 Peerzadiguda Corpn 30 30 0 0

108 Pochampally l0 2 8 I ,329
109 pocharam 15 t5 0 0

110 Raikal 10 8.5 1.5 0

111 Ramagundam Mpl Corpn t50 47 .5 102.5 0

l2 Ramayampet t0 4 6 ( ,?1

113 Sadasivapet 20 2 18 t5,648

114 Sangareddy 50 l5 35 39,160

I l5 Sattupalli l5 10.5 t2,834
l r6 Shadnagar 17 8 ,1 ?O1

1t7 Shamshabad 20 20 0 0

118 Shankarpally t0 2 8 0

119 Siddipet 70 10 0 0

120 Sircilla 50 t9 31 0

12t Sulthanabad l0 2 8 0

122 Suryapet t00 7l 38,000

Tandur 30 t0 20 29,739

121 Tellapur l5 t5 0 13,448

12s Thoopran l0 5 5 10,036

126 Thorrur l0 5 5 0

t27 Thukkuguda t0 l0 0 8,205

128 Thumkunta l5 l5 0 0

Tirurralagiri129 10 2 8 1 ,648
110

'furkayamjal 20 20 0 0

l3l Vemulavada 20 l8 2 44,372

132 Vikarabad 25 l6 9

133 Waddepalle 7 .25 8,817

134 Wanaparthy 30 t7 ,827

r 35 Warangal Mpl Corpn 424 272.s 151.5 2,70,064

3 2136 Wardhannapet 5

0137 Wyra t5 5

388t38 Yadagirigutta l0 5 5

l5 l3Yellandu

l0 9 1 0140 Yellareddy
0T,aheerabad 50 t3 37141

2044 17,98,604Total ,t316

S.No ULB
(l)

Quantity of
Waste

generation
(TPD)

Waste
Processing

TPD
(3)

Gap M
waste

Processing
(2-3)

Existing legacy
Waste MMT

2
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5.5 24.5

0

l0

2 0139
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Plan of action for Legacy waste remediation

Till December
2025

January 2026 February 2026 March 2026

Bio mining to be

Completed No. of ULBs
cumulative

22 71 9l r0l

qty of w*te remediated in
completed and ongoing
sites

4.56 7 .s3 5.9

Cumulative QuantitY 20.41 25.03 32.56 3 8.46

Note:Inthepreviousreport,itwassubmittedthatbio-miningshallbecompletedbyDecember2024and
entire 38.46 lakh MT of legacy waste shall be remediated. Due to unprecedent and excessive rainfall

from June to october 2025, the remediation work has been halted and hence, it is targeted Io remediate

the remaining 17.98 lakh MT of legacy waste by March 2026'

tions and EFence Accountll.
5) Plan of
utilization

(Timelines and
executing
capacitY)

4) Amount
Utilized

2) Wh€ther shgle
dedicated account
has been opened

l) Amount ring
fenced

PaEe L2 ot 44

@

Action

20.47

I

3) Date of
account opening
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Annexure-B

B) Sewage Management in the State of Telangana

ArrtrrtExuRE -E

Sewage Generation and Conveyance

S.

No

(A) Name of ULB

(B) Sewage
Status

Estimation
and

Measurement

(C) Sewage Conveyance/sewers

*Total
Sewage

Generation
per day ( in

MLD)

Targeted
Household

to be
connected
to sewers

House-holds
connected

Time targets to complete
connectivity (gap in

connectivity)

(l) (2) (3) (1)
HMWSSB-(A)

I 1+27 1950 14.3 o AII are connected
o In certain areas, Sewer lines

are yet to be laid, which are
thinly populated. Such houses
are having their own Septic
Tanks. Separate disposal
facility by way ofTankers is
provided by the local
Municipalities.

Note: I=GHMC area
27=ULB areas in ORR (water supply system of ULBs is taken over by HMWSSB in 2018 & sewerage
system looked after by respective ULBs and proposals for construction of STPs as per Master Plan are
being implemented by HMWSSB).
(ULBs are Pedda Amberpet, Jalpally, Shamshabad, Turkayamjal, Manikond4 Narsingi, Adibatl4
Thukhuguda, Medchal, Dammaiguda, Nagaram, Pocharam, Ghatkesar, Gundlapochampally,
Thumkunta, Kompally, Dundigal, Bollaram, Tellapur, Ameenpur, Badangpet, Bandlaguda Jagir,
Me Bod Peerzadi Jawahamagar & Nizampet)

PH&MED

I Karimnagar 45.76 3 1839 7839 3 t -12-2027

2 Vikarabad 7 .50 6180 6180

3 Nizamabad 3l.68 4s000 410 3 | -12-2027

4 Miryalaguda 10.21 32403 3\-12-2027

5 Siddipet 18.37 23685 23685

6 Gajwel 5.75 8962 8692

7 Suryapet 13.38 58724 4349 3t-12-2027

8 Warangal Corp t 44.84

9 Devarkonda 2.82 2457 2457

t0 Nagarkurnool 1.90

l1 Nalgonda 26.05 4847 6 31-12-2027

Sircilla 10.56

Page 13 of 44
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l3 Adilabad 16.90

14 Ramagundam

l5
Khammam Mpl
Corporation

48.5 8

l6 Mahabubnagar 19.71

t'7 Kothagudem 10.21

Manuguru 3.66

t9 Palvancha* 9.86

20 Yellandu 4.5 8

21 Madhira 3.17

22 Sathupally

23 Wyra 3.03

24 Mahabubabad 9.1 5

25 Dornakal 0.96

26 Maripeda l.l3

27 Thorrur | .62

28 Alampur I .13

29 Gadwal

30 leej a 3.03

3l Waddepally I .13

32 Bhoothpur t.34

JJ Jadcherla 8.03

34 Achampet 2.82

35 Kalwakurthy 3.17

36 Kollapur 2.11

37 Kosgi 1.34

38 Makthal t .97

39 Narayanpet ).1, /

Amarchintha l.4l
41 Atmakur 2.11

42 Kothakota
Pebbair 1.78

44 Wanaparthy 9. s0

45 Banswada 4.82

46 Kamareddy 6.7 5

17 Yellareddy 2.02

48 Armoor 5.66

49 Bheemgal 1.28

50 Bodhan 10.56

@

28.16

t8

8.80

40

2.68

43
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5l Jagityal 12.32

52 Korutla 7.74

53 Metpalli 3.87

54 Dharmapuri 2.04

55 Raikal 0.49

56 Huzurabad

57 Jammikunta 4.72

58 Kothapally*

Choppadandi

Peddapalli 3.87

6l Sulthanabad 0.90

62 Manthani 't .27

63 Vemulawada 4.93
64 Parkal 4.22

65 Bhupalpally 7 .04

66 Jangaon 6.48
67 Wardhannapet 0.88

68 Narsampet 3.87
69 Bhainsa o.J4
10 Nirmal 13.24

7l Khanapur 1 .86

'72
Bellampalli 7.t5

13 Mandamarrv 3.94

74 Mancherial 11 .97

75 Kyathanpally 2.39

76 Luxettipet 1.55

17 Chennur 1.09

Naspur* 5.07

79 Kaghaznagar 7.74

80 Asifabad 2.52

81 Medak 9.05
a)

Narsapur 2.22

83 Ramayampet l.l3
84 Thoopran 2.25

Andol-Jogipet 2.89

86 Narayankhed 1.76

87 Sadasivapet 3. 10

88 Sangareddy 8.80

89 Zaheerabad

Page 15 of 44
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Cherial l.4l
9l Dubbaka 2.65

92 Husnabad 3.05

93 Chandur 0.99

94 Chityala 1.67

95 Haliya
96 Nakrekal 1 .69

97 Nandikonda

98 Huzurnagar 2.11

99 Kodada 4.22

100 Nereducherla 0.39

l0l Thirumalagiri 1.83

t02 Alair 0.88

103 Bho 3.85

104

105 Mothkur 1.13

106 Pochampally 0.77

107 Yad ttarl 1.06

108 Amangal 1.76

Ibrahimpatnam 2.89

110 Kothur t.21

5.98

112 Shankerpally 1.06

113 Kodangal t.20

114 Parigi 1.55

115 Tandur 5.63

116 Medchal 2.82

Sub Total
(PH&MED)-(EL

802.52 257726.00 53612.00

Note: + Presently, Naspur, Kothapally and Palvancha mun icipalities are merged into Mancherial,

Karimnagar and Kothagudem Municipal Corporations respectively'
** AbovJ Sewage generation of around 800.00 MLD is as on 29.09.2022i.e., orders of Hon'ble NGT .

t, the sew on is about 910.85 MLD.A1

Grand Total -
(A+B)

2752.52 257740.30 s3626.30

*Basis of estimation (based on 80%" of lpcd water supply/or measured)

Page 15 of 44
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Drains
Sewage

and
Sullage

flowing in
open

drains
(storm
water

drains /
concretized

drains
/unlined
katcha
drains).
No. of
drains.

Flow
in

each
dra in

(MLD)

Quality/Characteristics of
emuent

Quantity of
industrial eIIIuent

discharged in
drain (MLD)

Final point of
discharge of

drain

(5) (6) (7\ (8) (e) (10)
HMWS&SB

Drains are not within the jurisdiction of HMWSSB
TGPCB

ItUs. Indian drugs and
pharmaceuticals
limited(IDPL),Balanagar,
Hyderabad CETP receives
Industrial Effluents from
member industries.
For Out let the TDis, coD
and BOD values exceeded
the standards for the months-
March, April and July,the
Ammonical Nitrogen values
exceeded the standardsfor
the months- March &
AprilRemaining Outlet
parameters are found to be
within the limits for rest of
the months.

treated effluents
disposed from Mar -
2025 to Nov-2025,
i.e.,Total
5.618MLD

IDPL
Discharged
into pipeline,
joining STP at
Amberpet

M/s. INDWA
TECHNOLOGItrS PVT
LTD IDA Mallapur- CETP
receives Industrial Effluents
from member industries.
For Out let all theoutlet
parameters are found to be
within the limits for the
period from March-2025 to
Ocrober-2025.

industrial Effluent
received & Treated
irom the Member
Industries from Mar
25 to Nov 25
i.e.,Total 142.36
MLD

CETP
Mallapur
Discharged
into Nalla
Cheruvu STP,
Uppal

M/s. JETL, Hyderabad
CETP receives lndustrial
Effluents from member
industries.
For Out let all the Outlet
parameters are found to be
within the limits for rest of

treated effluents
disposed from Mar -
2025 to Nov-2025,
i.e.,Total 411.265
MLD

JETL-
Discharged
into pipeline
joining inlet of
STP aI
Amberpet for
further

Page 17 of M
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into
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Sewage
and

Sullage
flowing in

open
drains
(storm
water

drains /
concretized

drains
/unlined
katcha
drains).
No. of
drains.

Flow
in

each
drain

(MLD)

Quality/Characteristics of
emuent

Quantity of
industrial emuent

discharged in
drain (MLD)

Final point of
discharge of

drain

Time
bound
action
plan to
prevent
sewage

discharge
into

drain

treatment

PUs. PETL, Hyderabad
CETP receives Industrial
Effluents from member

industries.
For Out let the TSS, TDiS,
COD, BOD & Ammonical
Nitrogen values exceeded

the standards for the month

of April 2025.
Remaining all Outlet
parameters are found to be

within the limits for rest of
the months.

treated effluents
disposed from Mar -

2025 to Nov-2025,
i.eTotal 1434.280
MLD

PETL-
Discharged
into dedicated
pipeline
joining inlet of
STP at

Amberpet for
further
treatment

Installed
Treatmen

t
capacities

of
existing

STPs
(MLD)

Utilisati
on

capacit
yof

existing
STPs

(MLD)

Gap in
sewage
generat
ion and
treatm

ent
(MLD)

Time bound plan to set uP

and operationalize STPs -
l4

Performan
ce of STPs
with
reference to
Standards

Final
point of
dischar

ge of
treated
effluent

Level
of

Utilisat
ion of
Treate

d
sewage

Sludgc
generati
on and

its
manage

ment

Capa
city

Present
Stage

Expec
ted
date
of
cornpl
etion

11 t2 13 t4 15 16 l7 18

HMWSSB

Total 43
Nos -

t794.80

Total --
1794.80

UC-

72 Dec'2027 Complied
(Annexure

D

Into
River
Musi /
Water

90% oBeing
sold to
agencies
for

Page 18 of 44
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r 178.60

New
STPs 18

Nos -
102?.50
(Annexur
eI)

Bodies processl
ng and
utilizatio
nas
compost.

oThe
same is
being
sold to
farmers.

PHMID

3 8.00 3.00 42.76

Existing
38.00

MLD STP
utilization

will be

improved

31-12-
2027

Gopal
Cheruvu

8%

Manure
for

Agricultu
te

purpose.

13.00 7.50 0 Complied

Re-use
in Golf
course

for
greenery

58%

Manure
for

Agricultu
re

purpose.

46.50 11.00 20.68

Existing
46.50

MLD STP
utilization

will be
improved

3t-12-
2027

Complied

Yelliah
Cherulr:

and
Phulong

Vagu

24%

Manure
for

AgIicultu

purpose.

I1.50 0.00 10.21

5.45
3l -01-
2026

Presently
Non-

Functional

Local
Vagu

6.00

Agreement
concluded

under
AMRUT

2.0

3t-t2-
2027

18.25 17.00 1 .37 Complied

Chinthal
a

Cheruvu
and

Narsapu
t

Cherunr

93%

Manure
for

Agricultu
re

purpose.

PaEe L9 of M

@
Old STPs
25 Nos -
772.30

Complied

Physically
Completed
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6.7 5 5.7 5 0 Complied

Raj aredd
y Pally

Cheruvu

Pandavu
1a

Chervu,
Local
Vagu
and

Existing
field

channels

85%

Manure
for

Agricultu
re

purpose.

10.00 3.00 10.38 10.0

Nearing
completio

n.

3 l-03-
2026

Complied
Pullared

dy
cheruvu

30%

Manure
for

Agricultu
re

purpose.

20.00 16.00 128.84 204

Revised
AS from

Go\4.
awaited.

Complied

Ursu
chetuvu

and
Bandam
Cherul,u

80%

Manure
for

Agricultu
re

purpose.

1.50 1.00 I .82 2 $ Complied
Park

Maintain
ence

67%

Manure
for

Agricultu
re

purpose.

2.30 0.9
under trail

run.
3l-01-
2026

Complied

Agricult
ural
field

channels

43%

Manure
for

Agricultu
re

purpose.

17.t6 9.00 t7 .05 3.80

Agreement
concluded

under
AMRUT

2.0

3t-12-
2027

Complied
Local
Vagu

52o/o

Manure
for

Agricultu
re

purpose.

0.00 0.00 10.56 19.10

Nearing
completio

n

3l-03-
2026

Page 20 of M
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0.00 16.9 31.50

Agreement
concluded

under
AMRUT

2.0

0.00 28.16 33.50

Agreement
concluded

under
AMRUT

2.0

3 t-t2-
2027

0.00 0.00 48.5 8 53.50

Agreement
concluded
under
AMRUT
2.0

3t-t2-
2027

0.00 0.00 19.71 42.00

Agreement
concluded
under
AMRIJT
2.0

31-12-
2027

0.00 10.21 9.00 $0.00

0.00 0.00 3.66 4.00 $

0.00 0.00 9.86 10.00 $

0.00 4.5 8 4.00 $

3.t7 4.00 $0.00 0.00

0.00 0.00 3.34 4.00

0.00 3.03 4.00 $0.00

$0.00 0.00 9.t5 8.00

$0.00 0.00 0.96

$0.00 0.00 l.t3 2.50

2.30 $0.00 0.00 I .62

l.l3 1.70 $0.00 0.00

8.8 8.00 $0.00 0.00

$0.00 3.3 00.00

l.t3 2.00 $0.00

$0.00 1.34 t.700.00

8.03 7 .30 $0.00

Page 2l of M
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0.00
3t-t2-
2027

0.00

0.00

s

1.70

3.03

0.00

0.00
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@
0.00 0.00 2.82 4.00 $

0.00 0.00 3.t7 4.00 s

0.00 2.11 $

0.00 0.00 1.34 s

0.00 0.00 1 .91 3.60 $

0.00 5.07 5.00 s

0.00 0.00 l.4l 2.00 $

0.00 0.00 s

0.00 0.00 2.68 3.20 $

0.00 0.00 1.78 3.00 $

0.00 0.00 9.5 8.00 $

0.00 0.00 4.82 3.50 $

0.00 0.00 6.7 5 12.00 $

0.00 0.00 2.02 2.30 $

0.00 0.00 5.66 1 .50 $

0.00 0.00 1.28 1.90 s

0.00 0.00 t 0.56 10.00 $

0.00 12.32 12.00 $

0.00 0.00 7.74 8.60 $

0.00 0.00 3.87 6.10 $

0.00 0.00 2.04 2.00 $

0.00 0.00 0.49 2.20 S

0.00 4.22 6.00 $

0.00 0.00 4.'72 5.00 $

0.00 0.00 0.2 8 1.40 $

0.00 0.00 0.42 $

0.00 0.00 3.87 5.70 $

0.00 0.00 0.9 3.00 $

0.00 0.00 | .27 3.00 $

0.00 4.93 5.50 $

0.00 0.00 4.22 4.00 s

0.00 0.00 7 .04 7.00 s

0.00 0.00 6.48 6.00 s

0.00 0.00 0.88 1.60 $

0.00 0.00 3.87 4.20 $

0.00 0.00 6.34 6.00 $

0.00 0.00 13.24 1 1.50 S

0.00 1.86 2.30 $

0.00 0.00 1 .15 6.50 $

0.00 3.94 6.00 s

0.00 0.00 11 .97 10.00 s

Page 22 ol M

3.000.00
3.3 0

0.00

2.902.t I

0.00

0.00

2.40
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0.00
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0.00 0.00 2.39 $

0.00 0.00 1.55 3.00 $

0.00 0.00 1.09 3.00 $

0.00 0.00 5.07 8.50 s

0.00 0.00 6.70 $

0.00 0.00 2.52

0.00 9.05 6.00 $

0.00 0.00 2.22 2.10 $

0.00 I t3 2.00 $

0.00 2.25 3.00 $

0.00 0.00 2.89 3.00 s

0.00 0.00 2.50 $

0.00 0.00 3.t0 5.10 s

0.00 8.80 10.40 s

0.00 0.00 8.59 I 0.10 $

0.00 0.00 1.41 2.30 $

0.00 0.00 2.65 3.5 0 $

0.00 0.00 3.05 2.70

0.00 0.00 0.99 $

0.00 0.00 1 .6'7 I .90 s

0.00 1.06 2.00 $

0.00 0.00 1.69 3.5 0 $

0.00 0.00 2.00 $

0.00 0.00 2.11 4.50 $

0.00 0.00 8.50 s

0.00 0.00 0.39 1.80 $

0.00 0.00 1.83 2.10 s

0.00 0.00 0,8 8 2.30 $

0.00 0.00 3.85 6.80 $

0.00 0.00 1.76 4.20 $

0.00 0.00 l.l3 2.30 s

0.00 0.00 0.77 2.20 s

0.00 0.00 1.06 2.50 s

0.00 0.00 1.76 3.00 $

0.00 0.00 2.89 4.5 0 $

0.00 0.00 | .27 2.00 $

0.00 0.00 5.98 7.00 s

0.00 0.00 1.06 3.60 $

0.00 0.00 | .20 2.40 S

0.00 0.00 1.55 $

0.00 0.00 5.63 8.00 $
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0.00 ?.82 9.50 $

184.96 7 4.25 728.27 867.0
5

TGPCB

Installed
Treatmen

t
capacities

of
existing

STPs
(MLD)

Utilisati
on

capacit
yof

existing
STPs

(MLD)

Gap in
sewage
generat
ion and
treatm

ent
(MLD)

Time bound plan to set uP

and operationalize STPs
Performan
ce of STPS

with
reference to
Standards

Final
point of
dischar

ge of
treated
effluent

Level
of

Utilisat
ion of
Treate

d
sewage

Sludge
generati
on and

its
manage

ment

11 t2 13 14 15 16 1',l 18

Amberpet
STP,

339MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD &
COD are

Exceeding
the
standards in
Oct- 2025.

Langer
House -
sTP, 1.25
MLD

res ectivel

Disposal
to
Langer
House
Lake

Jalagam
Vengal
Rao
STP,O.5
MLD

All Outlet
parameters
are found to
be within
the limits,
however, T-
coli (March-
2025) and
BOD &
COD (Oct-
2025) are
exceeding
the
standards.

Gardeni
ng and
discharg
ing Into
small
lake
inside
the Park.

Page 24 oI 44
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0.00

Disposal
to Musi
River

All Outlet
parameters
are found to
be within
the limits,
however T-
coli (April
2025) and
BOD &
COD (Oct-
2025) are

exceeding
the
standards

3908



@
Kharitaba
d - STP,
20 MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(March to
August &
Oct 2025),
T-coli
(August-
202s), coD
(Oct- 2025)
are

exceeding
the
standards.

Into
Hussains
agaf
Lake

KIMS
STP
(Picket),
30 MLD

All Outlet
parameters
are found to
be within
the limits,
however.
BOD
(March,
April, July
to October
2025); CoD
(Oct- 2025)
are
exceeding
the
standards.
Under
Maintenanc
e in May
2025.

Into
Hussains
agar
Lake

Nagole -
STP, 172
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., ll-12
mgfi-
against
standard 10

mg/L during
the months
of May
2025 and

Disposal
to Musl
River

Page 25 of U
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@
exceeding in
March,
April & July
202s).
T-Coli
(April July,
August
2025) are

exceeding
the
standards.

Nacharam
_ STP
(Pedda
Cheruu),
10 MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(March to
July & Oct
2025); COD
(Oct 202s)
ate
exceeding
the
standards-

Disposal
to Pedda
Cheruvu
Tank

Pedda
Cheruvu
Nacharam

,HMT
Nagar
Colony,
17.5
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
marginally
exceeding in
March 2025
and
exceeding
from April
to
2025

Oct

Disposal
at
peddach
CIUvtl

Patel
Cherun.r -
STP, 2.5
MLD

AII Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., ll-12
mglL
against
standard 10

Disposal
to Patel

cheruvu,
nachara
m

Page 26 of M
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the months
of June &
Sept 2025
and
exceeding in
March &
htly 2025.
T-Coli
(April July,
August
2025) are
exceeding
the
standards.

Durgam
Cheruvu
STP,5
MLD

All Outlet
parameters
are found to
be within
the limirs,
however,
BOD (April,
May, June
& Oct
2025); COD
(oct 2025)
ate
exceeding
the
standards.

Durgam

cheruvu,

shilpara

m and

KBRN
park for
gardenin

e

All Oullet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., l1-12
mgL
against
standard l0
mg/L during
the months
of April,
June, Sept
& Oct 2025)
and COD
(Oct 2025)
are
exceeding
the
standards.

Durgam
cheruvu

Khajagud
a-STP,7

All Outlet
parameters

Khajagu
da lake

Page 27 of 44
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Durgam
Cheruur -
STP-2, 7
MLD
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MLD are found to

be within
the limits,
however,
BOD
marginally
exceeding in
July & Sept

2025 and
exceeding in
April, May,
June & Oct
202s).
COD (Oct
202s), T-
coli (March
& April
2025) are

exceeding
the
standards.

Miralam
Tank
STP ,IO
MLD

All Outlet
parameters
are found to
be within
the limits.

Disposal
to
Miralam
Tank

Miralam
Tank,41.5
MLI)

All outlet
parameters
are found to
be within
the limits,
however,
BOD
(March,
April, May,
July, Sept
202s); TSS
(Oct 202s),
T-coli
(April, June
2025) are

exceeding
the
standards.

Disposal
to
Miralam
Tank

Saroornag
ar - STP,
2.5 MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD (April
ro July
2025)i T-
coli (June

Disposal
to
Sarooma
gar
Cheruvu

Page 28 ol 44
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202s) are
exceeding
the
standards

Nanakram
guda-
STP, 4.5
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., ll-12
mglL
against
standard l0
mg/L during
the month
of Oct.,
2025 and
exceeding in
June, July
and Sept.,
2025).
T-coli (May
202s), coD
(Oct 2025)
are
exceeding
the
standards.

Bhagira
dha
Cherulu
(Maniko
nda
cheruvu)

Nalla
Cheruvu -
STP, 30
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., ll-12
mgL
against
standard l0
mg/L during
the months
of April,
June, Sept.,
Oct., 2025
and
exceeding in
May, July,
Aug,2025.
COD (Oct

Disposal
to Musi
River

PaEe 29 of 44
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IS202s)

exceeding
the
standards.

Disposal
to Musi
River

All outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., ll-12
mglL
against
standard l0
mg/L during
the months
of May and

Oct., 2025
and
exceeding in
Ju,ly 2025.
T-coli
(March,
May, July,
August
2025), TSS
& COD
(Oct 2025)
are
exceeding
the
standards.

Nalla
cheruvu
Uppal,
,86.s
MLD

Disposal
at Lake

All Outlet
parameters
are found to
be within
the limits,
however,

BOD (April,
May 2025),
T-coli (July,
Sept are
exceeding
the
standards.R
emaining all
Outlet
parameters
are found to
be within
the limits

Miyapur
STP,7
MLD

Page 30 of 44
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for rest of
the months.

Kokapet,
15 MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD From
March to
Julyare
exceeding
the
standards.
Remaining
all Outlet
parameters
are found to
be within
the limits
for resl of
the months

Disposal
to Lake

Miralam
Tank
STP, 5
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., lL-12
mC/L
against
standard l0
mg/L during
the months
of Sept., and
Oct., 2025
and
exceeding
during the
months of
March to
4ug2025.
TSS&COD
(Oct 2025)i
T-coli (June
2025) are
exceeding
the
standards.

Disposal
to
Miralam
Tank

Attapur
STP-2,5I
MLD

All Outlet
parameters
are found to

Diposal
to River
Musi

Page 31 of 44
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be within
the limits,
however,
BOD in
April, May,
July are
exceeding
the
standards.
Remaining
all Outlet
parameters
are found to
be within
the limits
for rest of
the months

Attapur -
STP-I,23
MLD

All outlet
parameters
are found to
be within
the limits,
however,
BOD
marginally
exceeding in
March and

June 2025
and
exceeding in
htly 2025.
Remaining
all Outlet
parameters
are found to
be within
the limits
for rest of
the months

Diposal
to River
Musi

Noor-
Mohamm
ed Kunta -
STP, 4
MLD

Diposal
to Noor
Mohd
Kunta
lake

P age 32 of 44
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Except
August lhe
Values of
BOD
marginal
exceedence
in March
2025 and
exceeding
from April
to Oct 2025.
COD in Oct

- 2025" T-
coli in May
-2025are
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@
exceeding
the
standards.

Gopannap
ally -
STP, 4.5
MLD ,

All Outlet
parameters
are found to
be within
the limits,
however,
under
Maintenanc
e in March
& April
2025; BOD
in May
2025
exceeding
marginally.

discharg
e into
Gopanpa
llv
Cheruvu

Lingamku
nta- STP.
JO MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
marginally
exceeding in
June and
July 2025
and
exceeding in
May 2025.
T-coli in
March &
June are
exceeding
the
standards.

into
Lingamk
unta
Iake

Vikarabad
_ STP.
I3MLD

Under
maintenance
from March
to October -
2025

Musi
Nallah

Khazakun
ta 12

MLD,
STP, 12

MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
marginal
exceedence
in March &

Khazaku
nta lake

Page 33 of 44
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July 2025
and
exceeding in
May & June

2025.
COD in Oct,
are
exceeding
the
standards.

Khazakun
ta20
MLD,

Safilguda
_ STP, 0.6
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD in
March.
April, June,

July; COD
in Oct-2025
are
exceeding
the
standards.

All Outlet
parameters
are found to
be within
the limirs,
however,
BOD
(marginal
exceedences

i.e., I l-12
mglL
against
standard l0
mg/L during
the months
of March
and Aug,
2025 and
exceeding
during the
months of
April to July
2025.
T-coli in
May-2025
are
exceeding
the
standards.

Khazaku
nta lake

Disposal
to
Safilgud
a Lake

Page 34 of 44
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HMWSS
B,
Safilguda
- Lake,
5.5 MLD

All Outlet
paramelers
are found to
be within
the Iimits,
however,
BOD in
March&
Itne-2025:
COD in
Oct-2025,
T-coli in
June &
)uly-2025
are
exceeding
the
slandards.

Disposal
at Lake

HMWWS
&SB
Vennelag
adda, 10.0
MLD,

All Outlet
parameterS

are found to
be within
the limits,
however,
BOD in
March
toJune-
2025: T-coli
in Apl,
May-2025
are
exceeding
the
standards.

Disposal
at Lake

HMWSS
B,
Fathehnag
ar,l33
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., I l -12
mgL
against
standard l0
mg/L during
the months
of Mar. &
Aprrl 2025
and
exceeding in
May to July

Into
Hussains
agar
Lake

Page 35 of 44
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202s).
T-coli (June

2025) are

exceeding
the
standards.

Pragathi
Nagar
STP,2.5
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD from
April to
August-
2025: T-coli
in August-
2025; COD
in Oct are

exceeding
the
standards.

Rangadha
munl
STP, 5

MLD.

All Outlet
parameters
are found to
be within
the limits,
however,
except
Sept.2025
the Values
of BOD
from March
to Oct;
COD in Oct

- 2025., T-
coli in
April-2025
are
exceeding
the
standards.

Into
Rangadh
amuni
Cheruvu

STP at
Nizambad
Municipal
ity , STP -

r,31.5
MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD in
April -2025,

into
Yellaiah
tank

Page 36 of 44
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STP at
Nizambad
Municipal
ity , STP -
II,
Yellamag
utta,
Nizambad
disr. 15
MLD

All Outlet
parameters
are found to
be within
the limits
for all of the
months

Phulang
vagu

All Outlet
parameters
are found to
be within
the limits
for all of the
months

Chintal
cheru /
Madana
palli
bagu

STP near
Narsapur
Cheruvu
al
Siddipet
(v,M&
D), ll
MLD

All Outlet
parameters
are found to
be within
the limits
for all of the
months

Narsapu
I
Cheruvu

STP,
Karimnag
AI

Muncipal
Corporati
OD,

Bommaka
I,38 MLD

All Outlet
parameters
are found to
be within
the limits,
however,
BOD
(marginal
exceedences
i.e., 11-12
mgL
against
standard 10

mgll during
the months
of Oct.,
2025 and
exceeding in
March to
Aug 2025).
COD (April
2025), TSS
(June &
Jtly -2025)
are
exceeding
the

Page 37 of 44

STP near
Chintla
Cheruvu,
Lingaredd
ypally(V),
Siddiper
(M & D),
7.25
MLD
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standards

STP near
Narsapur
Cheruvu
at
Siddipet
(V,M&
D), r.25
MLD

All Outlet
parameters
are found to
be within
the limits
for all of the
months

Narsapu
I
Cheruvu

STP near

Narsapur
Cheruw
at
Siddipet
(v,M&
D), l.s0
MLD

All Outlet
pfiameters
are found to
be within
the limits
for all of the
months

Narsapu
I
Cheruvu

STP -I
(STP oF
3.50
MLD),
Near
vagadda
Hanuman
Temple,
Pidched
Road,
Gajwal
(M),
Siddipet
District,
3.50
MLD

All Outlet
parameters
are found to
be within
the limits
for all ofthe
months

STP -I
(STP oF
O.5OMLD

), Gajwal
(M),
Siddipet
District,
0.50
MLD

All Outlet
parameters
are found to
be within
the limits
for all ofthe
months

Ga s and Action Plan
Sewage

Generation
ULB/MLD

Installed
Treatment
Capacity

Utilized
capacity

MLD

Gap in
Sewage
Treatme
nt MLD

Timelines
to bridge
the gaps

(2-4) (s)(l) (2) (3) (4)

l t+27 19s0 1194.8 I 178.6 72 Dec'2021

PH&MED

2 Karimnagar 45.7 6 ,6 3 42.7 6

Page 38 of 44

@

S.No ULB

HMWS&SB

3922



3 Vikarabad 7.5 13 1.5 0

4 Nizamabad 31 .68 46.5 u 20.6 8

5 10.21 I1.5 0 10.21

6 Siddipet 18.37 18.2s 17 I .37

7 Gajwel 5.7 5 6.',7 5 5.7 5 0

8 Suryapet 13.38 l0 3 10.38

9 Warangal Corp 144.84 20 l6 l2 8.84

l0 Devarkonda 2.82 1.5 I 1 .82

ll Nagarkurnool 1.9 2.3 l 0.9

12 Nalgonda 26.0s t7.16 9 t 7.05

ll Sircilla 10.56 0 0 10.56

14 Adilabad 16.9 0 0 16.9

l5 Ramagundam 0 0 28.16

I6
Khammam Mpl.
Corporation

48.5 8 0 0 48.58

1',7 Mahabubnagar t9.71 0 0 19.7 t

l8 Kothagudem 10.2 I 0 0 10.21

l9 Manuguru 3.66 0 0 3.66

20 Palvancha* 9.86 0 0 9.86

2l Yellandu 4.5 8 0 0 4.5 8

22 Madhira 0 0

Sathupally 3.34 0 0 3.34

24 Wyra 0 0 3.03

Mahabubabad 9.15 0 0 9.15

26 Dornakal 0.96 0 0 0.96

27 Maripeda t.tt 0 0 I 13

28 Thorrur 1.62 0 0 |.62

?9 Alampur Ll3 0 0 l.l3
l0 Gadwal 8.8 0 0

3l Ieej a 3.03 0 0 3.03

Waddepally l.l3 0 0 1.13

33 Bhoothpur 1.34 0 t.34

34 Jadcherla 8.03 0 0 8,03

35 Achampet 2.82 0 0 2.82

36 Kalwakurthv 3.17 0 3.t'7

37 Kollapur 2.1| 0 0 2.11

38 Kosgi 1.34 0 1 .34

39 Makthal I .97 0 0 1.97

40 Narayanpet 5.07 0 0 5.07

4t Amarchintha l.4l 0 0 l 41

42 Atmakur 2.1| 0 0 2.\ I
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28.16

25

8.8

32

0

0
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43 Kothakota 2.68 0 0 2.68

44 Pebbair 1.78 0 0 1.78

45 Wanaparthy 9.5 0 9.5

46 Banswada 4.82 0 0 4.82

4',7 Kamareddy 6.7 5 0 0 6.7 5

48 Yellareddv 2.02 0 0 2.02

49 Armoor 5.66 0 0 5.66

50 Bheemgal I .28 0 0 1 .28

5t Bodhan 10.56 0 0 10.56

52 Jagityal 12.32 0 0 12.32

5l Korutla 7.74 0 0

54 Metpalli 3.81 0 0 3.87

55 Dharmapuri 2.04 0 0 2.04

56 Raikal 0.49 0 0 0.49

57 Huzurabad 4.22 0 0

.lammikunta 0 0

59 Kothapally+ 0.2 8 0 0 0.2 8

60 Choppadandi 0.42 0 0 0.42

6l Peddapalli 3.87 0 0 3.87

62 Sulthanabad 0.9 0 0 0.9

63 Manthani l,27 0 0 1.27

64 Vemulawada 4.93 0 0 4.93

65 Parkal A -)a 0 0

66 Bhupalpally 7 .04 0 0

67 Jangaon 6.48 0 0

68 Wardhannapet 0.88 0 0 0.8 8

69 Narsampet 3.87 0 0 3.87

70 Bhainsa 6.34 0 0 6.34

71 Nirmal t3.24 0 0 13.24

72 Khanapur 1.86 0 0 L86

13 Bellampalli 7 .15 0 0 7 .15

74 Mandam arrv 3.94 0 0 3.94

15 Mancherial I | .97 0 0 t1.97

76 Kyathanpally 2.39 0 0 2.39

71 Luxettipet 1.55 0 0 1.55

Chennur 1.09 0 0 1.09

79 Naspur* 5.07 0 0 5.07

80 Kaghaznagar 0 0 7.74

8l Asifabad 2.52 0 0 2.52

82 Medak 9.05 0 0 9.0s

83 Narsapur 2.22 0 0 2.22
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84 Ramayampet l.l3 0 0 I l3
85 Thoopran 2.25 0 0 2.25

86 Andol-Jogipet 2.89 0 0 2.89

87 Naravankhed 1.76 0 0 1.76

88 Sadasivapet 3.1 0 0 3.1

89 Sangareddy 8.8 0 0 8.8

90 8.59 0 0 8.5 9

91 Cherial 1.41 0 1 .41
Dubbaka 2.65 0 0 2.65

93 Husnabad 3.05 0 0 3.05

94 Chandur 0.99 0 0

95 Chitvala t .67 0 0 'L67

96 Haliya 1 .06 0 0 1.06

97 Nakrekal 1.69 0 0 1.69

98 Nandikonda 0 0 2.24

99 Huzurnagar 2.t1 0 2.11

100 Kodada 0 0

101 Nereducherla 0.39 0 0 0.3 9
Thirumalagiri 1.83 0 0 1.83

103 Alair 0.88 0 0.8 8

104 Bhongir 3.85 0 0 3.85

105 t.76 0 0 t.76
106 Mothkur l.l3 0 0 I 13

107 Pochampally 0.77 0 0 0.77

1.06 0 0 1.06

109 Amangal 1.76 0 0 1.76

ll0 Ibrahimpatnam 0 0 2.89

ln Kothur L27 0 0 1 .27

tt2 Shadnagar 5.98 0 0 5.98
113 Shankerpally 1.06 0 0
114 Kodangal 1.2 0 0 1.2
I t5 Parigi 1.55 0 0 1.55
I l6 Tandur 5.63 0 0 5.63

117 Medchal 2.82 0 2.82
Sub Total
(PH&MED) 802.52 184.96 7 4.25

* Presently, Naspur, Kothapally and Palvancha municipalities are merged into Mancherial,
Karimnagar and Kothagudem Municipal Corporations respectively.
** Above Sewage generation of around 800.00 MLD is as on 29.09.2022 i.e., orders of Hon,ble
NGT. At present, the sewage generation is about 910.85 MLD.
Grand Total ,75' <' 1979.7 6 1252.85 800.27
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Zaheerabad

0

92

0.99

0

4.22

102

0

Choutuppal

108 Yadagirigutta

2.89

L06

0

728.27
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lGl Rins Fence Account (as per NGT Order dated:29.09.2022) (t{)

1) Amount ring fenced
(Rs. in Cr)

2) Whether single
dedicated account
has been opened

3) Date of opening
account

4) Amount
utilized

(Rs. in Cr)

5) Plan of
utilization (Time

lincs and executing
capacity)

(Rs. in Cr)

(Rs.
in Cr)

MLD

3,648 1,821 YES (*) 29.01 .2024

a)
HMWSSB
(1+27
ULBs)

2,356 1,178 2045 311 (**)

b) PIIED
(Entire
State)

1,292 646 t04.42 I 187.58(*+*)

Total 3,648 1,824

MT in
Lakhs

c) CDMA
(Entire
State/
Revised

1 15.3

8

59.00
38.46

Yes 
(ou)

01.08.2024 75.75 @44')

Total
3.825
3,763

Note :

HMWSSB:
(#) Statement showing calculation ofEnvironmental Compensation with facilities already created in

Quantity (MLD/MT) and Value (Rs. in Cr.) is enclosed as Annexure - III (original submitted in
July 2024 to I.A. No. 299/2024).

(*) Opened on 29.01.2024 and deposited Rs. 50,000/- in the A/c No. 42649272067 inthenameof
Commissioner-GHMC with State Bank oflndia, Tank Bund Branch, Hyderabad - 500 063, vide
NGT order dated 21.12.2023 is enclosed as Annexure C.

(**) Timeline for utilization is plamed: November, 2025 onwards till December,2027

Adiustment/offset/Dermission soush t for the amount spent to create the facilities out of total
Environmental Comnensation (EC) amount of Rs. 3800 Crore (Pleas€ see Hon'trle NGT Order
dated 29.09.2022\.

(i) The Environmental Compensation ofRs. 3,800 Crore has been levied by the Hon'ble NGT vide

order dated 29 .09 .2022 in respect of
(A) Liquid/Sewage Waste for Rs. 3,648 Crore (1824 MLD)

(a) within the jurisdiction of HMWSSB; GHMC (l ULB) and ORR (27 ULBs)
AND

(b) Solid Waste - CDMA (entire State) - Rs. 177.00 Cr. (reduced to Rs.I 15.38

Cr) i.e., 59.00 LakI MT (reduced to 38.46 Lakh MT) after scientific

assessment.
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(ii) The Government of Telangana has been able to create facilities for treatment of Liquid Waste and
Solid Waste from the year 2022 till2024, an amount equal to the extent of Rs. 3,000 Cr out of
total Environmental Compensation Rs. 3,800 Cr. The balance amount of Rs. 800 Cr has been
planned to spend for creation of above facilities over a period of 2 years from January,2025
onwards.

(iv) The above I.A No. 299 of 2024 was heard on 22.08.2024, 06.03.20?5, 01.05.2025 and

25.11 .2025. However, the same is pending for adjudication before this Hon'ble NGT.

(v) Environmental Compensation Statement in respect of HMWSSB, as on November'2O25 is

enclosed as Annexure - IV.

CDMA:

(##)- A dedicated SNA SPARSH account with Account head- 4217 -60-191-15-10-500-503 has been
opened wherein funds related to bio-mining is being release by cenlral and state Go\4s under SBM (U)
2.0 being utilized for Bio-mining project.

(##)- Action plan for utilization ofbalance funds i.e., Rs 75.75 Crs till March 2026 is as below:

Action Till December
2025

Jantart 2026 February 2026 March 2026

Bio mining to be
Completed No. of ULBs

(cumulative)
22 71 91 101

Qty of waste remediated in
completed and ongoing

sites
20.47 4.56 7 .53 5.9

20"47 25.03 32.56 38.46

Note: In the previous report, il was submitted that bio-mining shall be completed by December 2024 qnd

entire 38.46 lakh MT of legacy waste shall be remediated. Due to unprecedent and excessive rainfoll

from June to October 2025, the remediation work has been halted and hence, it is largeted lo remediate

the remaining 17.98 lakh MT of legacy waste by March 2026.

PHMED:

(**) Timeline for utilization is planned; January,2026 onwards till December,2027.

Further, it is to inform that the sewage generation shown in the [F] Gaps and Action Plan of

Pubtic Health Department is 802.52 MLD as against 800.00 MD shown earlier is due to addition of

new Municipality i.e., Asifabad. Further, it is to inform that earlier Gap in sewage trealment capaciry is

shown as 646.00 MLD as against sewage generation of800.00 MLD considering gap in sewage treatment

Page 43 of 44
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(iii) As the Telangana Govemment has been able to spend an amount up to 80% of the said
Environmental Compensation, we have prefened an Interlocutory Application (l.A) No. 299 of
2024 in Original Application (O.A) No. 606 of 2018 and filed the same in July, 2024 with a

prayer to permit to spend the Environmental Compensation for creation of remediation of
measures. A Statement showing consolidated facilities created along with quantities and values as

on July-2024 (date of I.A) is enclosed as Annexure - IIL

Cumulative Quantity
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capacity as difference between sewerage generation and STP installation capacity. Now, the gap in

sewage treatment capacity is shown as 728.27 IILD considering gap in sewage treatment capacity as

difference between sewerage generation and STP utiliztion capacity.

Further, it is to inform that vide Lr. No. 101/T2IAE4IGEN/PCBi2025-56, Dt: 19-1 1-2025, it was

shown as 4 No's of under construction STPs of combined capacity of 37.75 MLD are likely to be

completed by Dec emeber-2025. The reasons for delay in completion of4 STPs are as follows:

l. 5.45 MLD STP in Miryalaguda is physically completed and commissioning will be completed

after replacement of Pump Sets and motors which are under progress. Tentative date of

completion is 3 l -01 -2026.

2. 3.20 MLD STP in Nagarkurnool is completed. Intermittent Pump house to be taken up &

completed for pumping sewage to STP. Pump House work is under progress and nearing

completion. Tentative date of completion is 3i-01-2026.

3. 10.00 MLD STP in Suryapet is completed and trail run under progess. Earlier, Sewer network

was not laid fully due to paucity of funds which is now taken up under AMRUT 2.0 Tentative

date of completion is 3l-03-2026.

4. Progress of 19.10 MLD STP in Siricilla which is about 95% completed is held up due to paucity

and release offunds. Tentative date ofcompletion is 31-03-2026.
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MUNIcI9AL ADMINISTRAIIoN a UR8/\N O€\rf,.r.ogtlENr (ENCG.' DEPANTBEMT

ffitlr@
lr.9l ^*._.tt..or, - 

HHws&sB,. Hy.,crab!d,projecvAs/2020. 2lld.ted: 22.08.2020
.r''

u.No. Hr{wsSBIMD/Sips-
1

222

c-o.Rr. No.374_

ORDER:

ln the refcrcnce rerd abo\E the Managtng Olrector, HMVJSSB,
:,I_d:j,*. "o . 

h_.: 
-rubmrued a proDosal t. constru*-#ir ii -#J 

*,tn a toto,cape(liy of 376.5 MLO which wi rddress thc 
-iss-uJ'oi 'Oo-tturion 

rrom
::::h:lll ar€. o, Hirssa,. Sagar cffectrvcti rn, p"r-ii"n-i u'alir. rr,e rotar
:"_rj-I T:-?roi::r i[ttu5,^r.O&, ts rts.lZ8O.A7 Crorca. Thc Octafied projed
Reoon arong wlth r,! c lncA olt3 6re rlsdy. tt B progo,Sed On XIM mOdel,lvhercin 400/. of the coSt rs to be Eorne 5y a,. S[stI Cdre-men! cnd thebalance $dtt bc mer by the coocisrtonakc ig.n.v. ftl aOd oitor.rn-.nt
share i.c., Rs.512.35 crores ts to be provtCio fn tno years i.i.'Rs,256.125
C.ores each in lq and 2" ycar resgec$veh.

2. After carelul Cranlnation Ot the m8tter Crovernment hcrcby accords
adminittradve approvat for aongtruct on of t7 STpf ln ule cltc,rment natas of
Hussa]n Srgar, under HAU.mode of Contracq ,bng tyltfi conqr.rEnca to meet
&e 40qo of Govemmbht lhaE corntng to Ri. 5fi,3s Croras- wttffr 15 to u!
prolrtded ln tu,o ycsrs l.e. Rs.256,t75 Crgrrs each film Hydcrabad Urbln
Agglomeradon budget.

3. The Managlng Otrcctor. 
. 
Hydarsbrd l.totroPolitan Water Supgly lnd

Sewerage Board, ttydcrrbad srratl toke fu(her acdon sccD,r{fingly.

(By ORoER ANO IN THE NAME OF THE GOVERtttOR OF TETANGA!{A)

ARYTNg XUII|AR
PRINCIPAL SECRETARY To GovERN M EITIT

fo,
;gtdnmaEtag Ot1qs16r. Hyde6bad Natropolltln lvatlr Suppty rnd S6rerage

Board, HydeGbad.
Coov to:
The Prl. Scerctary to Hontle elt.
OSD to Hotrble M(MA&UO).
P,S. to Prlnclpal Flnance Sc('etary, an ne OcparEiur!.
P.S. !o Pfl, secretrrv to Go*" MA&uO Oe9r..
P.A to sacretary lo Govatnocnt. MA&UD.

Tne flnance (Oc|{} OePt.
sF/sC.

\,;o,
//FORWARoED rr By ORDER//
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psrbd o, t5 vea.s as aboY€. In tha ntrancr 3d ruad 
'bove. 

Govlt'tfilgllt htY!

Et& x,itin:"tt ove atprorrl ler clntttuci)n ol t' sTPt m ti' ctt!'}lmani

IE; i;;i;-s.E";, r",iacr x*r it ds d contr.c'!, 
'o 

n' tht 40cn t'
Itor€-r*6i snare c6'mrng to Rr'5t235 C'o'6 tttlictt n @ l'' 9'1rl.'(' r' :'5
G iu- nr. 255,u5 crerca pcr Yra n'o.n t.tdared urlsl AfEfutrtGrrtlon

it*.-in '-hc .ctereoce c" reao rbovt, tne uO', H"lt ,s$E t!a! 
'€cue'!S-:'effi;;;il fu-;"rstot,ve trndon tc' the P.d.$-t 

't!d 
Prch'gt-il 9Tpi

ot lrusi nro C.tchmer.t wtth budlEt lllotllon o{ dl 6/e' P'ckagc' tq tit
ittwssa o. ,mpre(Iron uoon un6ry 1$l modt d contrr(t lt ,s dro t€'ojttc
J*i. ii" xo.tri: NGT ,5 constanuY ilsui,re dr.ctont fq astautrhm"t of STP3

b'=ifi r.aon crtles inclsdi.g HYd€r.bad CitY' Fsttfiar i{O' HMWSSB rE'D'rcd

urat. ai Oe.e 15 taurd ol posctrc rEponsar ro tlra iov'lttl'llts bl th' ,'rw{e

""".1.,". ti tne Srps oroticts undrr tlAlrl rnode ot con!"ct3, rt lt 2roDo'cd io

iiosirrer ue,mole-enution of tnc$ Z Sfp pmrc(Ir unde' HAH (50 40) node'

7, The bodgGtary .lquitoElt tarl'dt 40% !lE! d &c Govtfnrllltr' :q bq

pravid€o in Z iears'Ouriry 1'ver & 2d ya.r bt all tlr"e STp i'ck"Ei 15

:56 ::r5

,a6 0.1

tls5. rl t42 
'::

:rt o:r

Tn! I'{.naging oir.cror, tfictrh.d l{ruogolitrl W!tc. S,,pprl &
gelvarrge Boa! hai ta4ll€atd ute Goucmmat lot Adnrhintialivc Sdrylott te
the t*o- packages ot ,.c:t< 9',I and ,adaga'll (tlrr.l Rivar CllcFtRlrt) to'
implementation.

8, Alte. carqfiI crafili.ratirn of Ula atltif. mr!t!r, tha @ver5t!ren: h.r€gY
accord rdmini6tratLe Eanctlor for th3 Sr"i o, trtage-l & P!lxa!ie-i: Jn6ir
tlA,.! mode of rontracl (689h rnvlaBrlaot by ,gaicy & 40qb sha,t tlno'rgr!
Govcrnmant budget) for imolltncnl'tLn at the p.ora€er ja 2 y8!rt F€.rooi -

Pad.agC.lr Constnrction of I SfPr ot aO?.liLLD €tprc,ty a! r st ot
Rr.1230.21 Crorat 'nclldrng OA,tl b, 15 lcarr rNth budqrt!ry ruEEo.t ol
Rs.2{5,042 Cr ln lsr ycar & 1s.2r6.O42 Cr for Znd year.
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Rs.1355.f3 Cro.e6 lncl!61n9 Oara h. 19 yca,s wlth budgel...ll sqooorl ol
Rs-271.026 Cr in lrt year a Rs.271,016 g to. zr,tC ye{.

9. Th€ Hyderabsd Merrcfplitan WaUr $pply A Sa*errge BolrO 6rrdi
c'llr,lis dr.t on lmdcftE'nt!&on of tt€ STt g.llFclr oa t!cka9e"t, l! & ttl by
snsttuction of 31 SfPt, the 100.tt Eaag! grnaruEd ,n G.ll.C arer $ml be
prtcrSsad, tne ed rnd dEpoled.

t0, ?he illnagini Dlrector.. 
'#!r"abtd 

tlltropoltrn l,llater Suppiy &
SeserEge Boari iha[ lake turthr adloo rraordingly.

11. lh|a o.der Erlrto rr.th thi conclrra.o o, FintlEa (tJci/l} Esp!,incnt vde
their u.o. No. 224€/227lA2lDCM/2020, D.Ed :07.01.2o21.

(3Y OnDER AXO tt{ rHE AXE OF THE GOVEat{Ot ot rtLAnGAr{At

anvu{3 (uL.,ri
S'ECIAL CIIIEF SBCI.ETANY TO GOVEI,NI{GI{TI

l9i !::

?16 tx2

Contd.. P.3

{r.. r& ,
& tdrry

colrgt! &ot 4 ,lrtrr
gadoac

SrE P.cr.a
Jar.* E.a tts.t
rE r& CD t i..ta, ,

5r: !5:lto 3t
Crlanmrnl .t6,

7h€ f,l.D., HIIWS8SS, Hyd€rE ad,

.ffi

rllg:r I 4):l-ga
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3 Stc. Hign Powe. Slranrt Colnrntr eCRNo. t Dabd tt.3.2ozl
. ,t, ApE.r Com',r'hc!. MdiuA Got. it€r, ocfi, oaH tg.3 2{pz-
5 4c APEX Co6m'rb. MoHUA, GOt. N.e, Odnt Oeb.t l2 t.2&22
6 St tc Lel,cl lcdt,rc, Co.rlo .. CR No 1. O.t c 2, I m227 GoRt No 312. MAIUO IUBS) Drplrnor( Datld2o 5 2023g Fro.ll ENC (PH). Hyd€r.bd Eiar No 2'tlTlrAr,tRu12.0,, c.nrr.u:1023.24.

d?N:214 2@J
9 Ftotn ENC (PH). Hyd.Gb.d hl!!r No 2lrTlrAlrRUT2 0.1 Cflt rdno23-2a

d'I44 207 2Ql
<<>,<<>>

OROEnT-

ln tr. arluntat no.. rapo.lad by thc EngirEdrn-Chal (Public He.tth).
de.Eanr Htd..abad n lha ,albr$c! 9t ,qtd abgra ano a gardal rnodfrcetlon o, fE

rde.r 6!s!d l.l G.O ?i rca6 aborc arr, aftcr cardlt GramiEion. C'ow,rmcnt ho.eby
,ccord tdfiln6lratrG !a,t1Fn lbr an ridfit ol Rr. 5385.05 cro.- lor lha aol,owirE 96
!,tar. Suppl, Proilcls.ad I S.refag. P(ied3 h lhle€ pacfrga (!l urldc, AITRUT
20 lrr Ul-8{r!a funirr.A 9a[.fi ,or 9E l relc, S{'oely Pioracl! and 9 aa\reraga
Froteclr lD9andca E trit o('cr

R.,,Cto .L-n--E'r
I ura

ol,

l-q=!*!r- 
-

w-' iar;

,

Itt f-
rl!.o r.o aor..l tr, !0a r!r.,.o 210lto 'rtt 

g,

5!ag.0lo

r lr

l
l
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.2.

,tE Crot€rrmti ito i6rat lta Eaotrrgi

(l) io @rd !s{mt3!itn lo crncal uta ta,tda6 lnvtted b' 96 Y\lact Stro'ly

omadr in 09 gacktoo
rff io'."-rt pi-;in to, 

',tYttrg 
&. tstld"r! ol 98 f,al.' l9ply tlld 0e

tt{arels ,n lclr l.lo 3 gaaagrt rt par Ptrt abqv!
tfr epprwir 6r itio,rtrtrp crn'a pantEL.s .nd Endor coirdlto't! n m b-' - 

aiirnt .tt. tfigl y dltdrtE ltd'i tna ! aidr.d procldlt' 
'l ,19/ coc'l tub!

h€G9h9 h vau tl1e rrccmc .aquianElta ca ttre watst l',locly p'oFcrt

trl ro rcoo gafrnEtlon lo ',rco.ro,tE 
ta$rrt pa.l.rraL6 ]t lt't(b'

co.toi*rrr ic, S.rrr{t ,cjrd5 oa f}G titta., a.6 ca ta!. lrl99t Drsrcdr
.t 3ot ! rr. by lrr. Efoor*{oCl-t 1ef1 vira ru&oncc C' crro-- 

-
(5t To .drur, Ilt. OtM o' .i!, &rpry t stsm sld r.l.t aer !r!!!ln lot 5 ylrrt

(for orttine inlra{ruclut! ar tal at nG* inlr.fiuctlria lo t,e tdd u'de'
AMRUT 2 O) on cornpbton ol c.pilrl wo.l vndcr AMRUT 2 0 .l lh. ram.
tandn Pa.clrttea ol cap'Lrl uork.

(6, aar.ovrl lor bnngng PH (rl9!,gn. Klr.rimarn u.,{rc, goffc ol SE (Phr.

TUFIDC. tlblgEd8 lo r.o .(!rll o, ArrlRUT 2.0 plojt',cl ro.tr.

3 Dr taLrEf|. tj.brn Fnrnca atn Elt'alifirdlra CEvdoPnxit CoarortlEn
(ruFtOCt. rryG.-alad t rai b. [!. ]{odal &!rq kr r!b... d ltrldt $d.t A RUT

20

. lh. Gor.ara@nl drrt rr. D{a€lo. ol lrtrnapai Adrr!,.itralo.l. Tciatl9anl
HFrer.lad to ,!5., ux ahr,t ol l3i FC Arrnlt in p.o9ono,r |o Gol a GoTt dlaia to
n F,oc.

5 Tha GovlrndE { dro ol.lct Ur OraoE o( ifuaEpd Ad,rj,rat aoon. Trbtigc, i
tqncrabrd E irerc iutrrrtronr !o lt. Cqn,nGErG.! of A,,|RUT 2 0 ULS! to cottdt,.
eeparatc egreornans wldr lhr t.,!a le lcit (entsu.t d ,irr li. c.prt l €'lt, lor
Ofu of iabr tut , rtrtarn arld aatar.9[ lyrtlrn toa 5 ]r!a,r {aa provircd dt ,lc bd
docirnlenl ql Al{nur 2.0 crp't l r.Yoti(,

6 Thir gt6ar ia|lr. ,ilh lhg cotlturt€oce of Frlaoc' D.r.ttn ,lt ida fici UO
No 169d!07239A2/DCMlOZJFin .tcs (oCM) DGgsln nL dnsd:6 112022.

7 rh. E rqrrc.t.ln-Ch.l (PH), tcLltl.n . |lyder.ltd / V,.. Chaimtn & ,rm.grr9
O'rEcb., TUFiOC. ltydrfrDr.d , Ot.dor d Muii*,rl Ad'rrirlttr.0on. T.b.l!|n..
HEeratad $a[ lsta aclbn acco.irhdy h rE man€,

(BY ORDER AflO N 
'HE 

I{AME OF 
'}IE 

GOVERNOE OF TELAXGA AI

ARVI'{O XUrAR
SPECIAL C}IIEF S€CREIANY TO GOVEiNf,ENT

T.o
,1he ErB,o6q.nah.l (P!6tc t{a.hr. Tcl.ne.rl., Hrdrr.b.d i" '

In€ vc! Cnarlna,l a M...gr,lg D,.aclo,. TUFIOC. Hyd.oD.d. .'
ltre Drraror ot unal9al Adm'nl3lr.lio.r. Ta,a^9afl8. Hyderabad.'

Clr 9!
Tt. Co.rtn .bon. G.a.ta, t'ltd.raoad MuniT.l Co.Per'.t6n. m. b.d u '

Tno u.n.Oi.g Dlre(,o. HmrVSt E Fhrdorlb.d-. ..'
Ih! Drrdor a, Torrn t Counoy PltnnrnE fuLnE ,rt. Hyda6brd '-
OSO to Hoi ble Mrnirt r (M tUD:
OSD to Sp€cEl Ch,., S.cr.tary to GollmnErlt. MAaiJD O.P.(nt..l
sFrsc

ITFoRWAROEO :; BY ORO€R l

2

ASSISTAIIT OIRECIOR
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Go.,:-lti'I.rE!I0f4Et-ririGii'1.^r

AB5JN^C
M^&UD Dcpnr:mcnt - Et:glnoerlng- p!-t& €- Hon'Die NGT Directions (not tc
dhchorge u[tlciltcd :'raslc watcr tnlc rl,aier bodle5 & rlvers) - Cons uc[o5
ol Sewagc Treatnrenl pla|ts ln all Uttan Locll tlcdles of felangana -
Admlnlstratlve sanctlcr fo- on amouni 1.s.3709.34 crores (includlng Ogti
olrd Annulty Paynren$ nnd GST on Inierest Component of Annuity
Paymcnts) for "selrerrge Prerects i,r 101 ULBS ln the State ot Telangano
under SBM 2.0'- Accordcd - Orders lsEucd,

HU'{ICIPAL ADMINISTRATIOT{ & URBAN DEVELOP'I'IENT (ENGC.) DEPARTMEMT

sp.3lurt388 Dated:21.[82024
Read tie tollovrlng:'

1. From th€ ENC(PH), Hyderabad, Lr.Nc.: 'rlls8fi 2.o/STPS a
t&Ds 12022-23,Ot.: 15.04.2023.

2. Govt., Memo No, 6361lEngg.2l2o23, Ot'O2'02'2o21)
3. From the ENC (PH), Hyderabad, Lr'No.T1/SBM Z.OlglPs c'

I&DV2023-24. Dh 07.02.2024.

oRDER: 'ooo'

In tie retererce ln read above, the Englneer-ln-Chief (Publlc
Health) Hyderabad has lnformed that, the Director (SBl,l), MoHUA, Gol
has communlcated the Minutes of Meeting of 7rn NARC of sBM Urban duly
menuoning thlt Action Plans subrnitted by the Govt. of Telangana for
Urban Water llanagcmcnt have been aprroved confalning prorosals
costing Rs. 934,60 Crores tovr!.ds estabtishan€nt of STPS and l&D for
Urban watcr Minagement have bcen apgroved ln l0l ULE5 and requested
to lssu€ the RFP llr engagemenl ot agencles for €stablishrnent, O&M of
STP5 and constructlon of I&O structures and to take further a€tion for
effective UWH under SBl.{ Urb.o 2.0.

2. The Englneer-ln-Chlef (Public Health), tlyderabad has further
informed that, the Hontle Natlonal Green Trtbunal hove glven directions
to take mcasurcs not to dischargc untreated !.Jaste water into water
bodies & rivers. Govemment of Telangana has either establlshed or is in
the process of establlshing STPs-in th.e ULSs of $,arangat, Karirnnagar,
Nlzamabad, Siddiprt, Nalgonda, tliryalaguda, Suryapet, Slrcllla, Gajwel,
Vikarab , Nagar Kurnool, oevsrulonda. Alampur, Khammam b;ides
GHMC to meet the requirements of respeclive prospective years. The ENC
(pH) has rcqucsted the Government to gtve Suttable directions on taking
up STPs in t03 Utgs which are to be tunded thmugh SBlt ?.0 Scheme.
'3. In the rcFerence 2d read above, Govemment have raeuested the
Et'rC (PH) to rumlsh the proposal, duly revtslng the in$a ed capacity as
per the discussions held in thts regard by the prlncipal Secrctary to
covemment I'IA&UD Department with the Engineer-in-Chief (public
Health), Hyderabad for taktng further acuon in the matter.

4. ln the reference 3rd read above, the Engineer-ln-Chief (public
Hcalth)-has stated that prevtousty they have subilitteO the pmpoials of
SBM 2.0 to thc Government for (onstructiqn of 344 No. of Sl?s (total
cnpacity of 789.20 MLD, conslderlng 2038 as prospective year) atong wtth
I&O St uctures rvlth lO years O&M wtth a teniadvir Rnancial implka[ion of
about Rs. 5503.1O7 crores, llong with a request to accord permisslon to

(Pro)
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il1ffi',*;l;[{,fl}$l'i$ {li1*i*;1ifr*

i,[llgppHi'],'lilil]'fr fi*;;'""""ril,;t",,,,,:Hiti

i*f:r-E$3#.:6##";4;g'1;4T=*;
who have experience io erealtlng s

6. The Eogineer-ln'chlef (Publlc Healu) has furt,ler srated'lT:-o'*t
detailed ddiberd ons, it has Decn;;ci;J in tr'" tuo'" mecting on the

lolloninq proposals under 5Al'l 2.0:-

'ffi k#ft ##in"'"0-Tr1'.',1,"1,:l:irl["'Jl]"'["'"J:
iiiiinu or ss$ ?.0 Geidd.ncs ihat all to''nt will n€cd to p':?:^!n o

DPR containing ue prov;sioi oi m''l'mur one ETP (lor ?oclo of

or.rent (2025) oo9ubtlon).

wh€re there ls marginrl ditrerence in cBPacity of STP of.the
catEhl'icnt conelonOinq to thc pmspectlve Ysar 2038-- Yvhen

compared to th. intended caP.city 'n Ph85e I (corrrspondlng- to
TOoi ol current (20?5) populauon of thc town), tho6e SrP
c.pa€ities are fu*her reducad to mcet the c'iteria ot SgM 2'0
guidellnes r.rlth n (cntemplatlon to tdkc up capaclty augmentatlgn
af these STPS rs snd whcn rcqulrcd on cagc lo clse basis.

> proop.als nnd.r Phirc-Ill Clplcity auqmentatlon (on .nodular
Oastsl of ttre Grtchments under conslder.tion ln phase I tlong with
tic niw catctrments deferred ln Ph.sc t (an be consldeted in Phase
II Proposals.

7. Th€ Engineer-in-Chief (Public Hcalth) hEs .lso htormed that, rt
has beeo decided to pttparc estimat€s tiith th€ same ratca as adoptcd for
AMRUT 2.0 proreds i.e., ssR 2022'23 wlth lhe cEment & rtael rates for
the month of AO.il 2023 and STP rBtes from GWSSB SOR for the year
2022-23, since the original 2ropos.l was submrtted to Govt" on D!. 15-04-
2023. The esdm.Ed op€rat on and li'laiotlnance cost ot ll5 sIPs for 10
year: Is Rs.1608.50 Cto.es (coosithring 5% non rsnNundl,tg itEt?itse on
eadt year't O&14 @st) based cn CPHEEO Guidelines, Cmsortlu,Il o, ,lTs
.€poa of G.Dg6 Rlver Basln Enviroomant Hanigemcnt Pbn and common
ssR-2022-23 of Gov€rnment of l€langana.

8, Strthg th. .bove positlon, th. Englnec.-lo-Chlef (Publlc Heatth)
T.G, tl'yder.bld has Rnally requested the Govt., to accord pemlttlon on
thc ,ollorrlr! r

l. Adminlstratlve 5andlon lor an amount Rs.3769-34 ctores
(lncludlng O&l4 and Annuity Payficnt! and GST on lnt!.€st
Component of Annulty paymenB) lor'Sawrrag. ProJacB in l0l
ULE5 in the Stat! of Telanga^! uodar Sar{ 2.0'. 

Coot.p. 3
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lr.

lt t.

vli.

vili

L:T11t'o"..lo iflvtte tcnders tn stngie Dncfagc unde. LS conracr

s[t..*u;f l!!;rtry;]t'" 
t:k 

^m5. 
:lm,]'fl,sr,

Rc.que-sl to address the Govt. of tndia for permission to uutize the
:] -"n"r- as .upfront paymcnt (35%) duriog the conslrucuon
l:1:: lt.initial 2 yerrs and batance (65%) to be patd in loannulties by tte State Governmant atong wltfr O&M'payments,
considering the present finanqlal situaUon oi the State Governmcnt.
Permlsslon to invite tenders pefldlng acquisition of land, ln
relax-ation of G.o.Ms.No. sa, tgcio tpvy--coo) oeparrmerlL Djted:
01-07-2023 and G.o.Ms.N;. t, Rnance (uio*i a prc)e.B-Fz)
OePaftment, DL 25-02-20f2 anO to initi"t. rhe Lrnd Aaquisiuon
process paralelly. In case the tender process is postponed till
cofpletlon of land acqulsluon process, it may have a cascadlng
eflect resulting in cost €scalaUon. A,so, GoI ls pursulng wlth the
State Govemment constantly reoarding award of the proj€cts under
sBM 2.0.

Land Acquisltion cos& will be submitte{, to the Government and
administrative snnctlon fo. those.amouots wlll b€ sought ln due
course.

Permission f.om Sratc Govcmment to 
"flbust 

the O&H of s€werage
proje€ts under SgM 2.0 for lO ycars on completion of capital *,oik
at Ore same rcnder ,leraentage of capitat work, by concluding a
s.pa6te agreement wlti the same rgcacy by the ULB.

To glve dlrcdlons to the DMA, Hyderabad to tnst uct the
Commlssioners of the respectlve ULB3 (f.Iing ln SBM 2,0) to
conclude s€parate agr€ements vrlth thr same agendes (entrusted
rdith the capital works) for O&M of sewerdge schemes groDosed
under Phase I of 5Br.l 2.0.

To give dlrecdons to the DMA, Hyderabad to lnstruct the
Commissloners of all the respecdve ULBs for taenUncation of
potenual users,/ indus:ries of treated waste water (minimum of20 ), which enables ULBS to avail lsri Finance Commisslon tjeJ
grants-

ix. Thc draft bid document for the LS Contr.ct syst.m with Hybrid
Annuity Model is under preparat on and the same wlll be submitted
to the Govcmment ln duc course for approval.

9. Govcrnment after carcful eramlnaUon oF the matter, hereby a€cord
permission on the folbwlng: -

l. Admlnlstntlve sanctlon is.accorded for on amount &.3769.34
Cro.es (lndudlng O&M and Annuity paymcnts .nd GST on
lntcrcst Cqnponcnt ot Annulty Payments) for'SerrrEragc
Projccts ln l0l ULE5 in the State of Telangrno under SBM 2.0'

Cont. P..4

@3949



@

Th. OSD to Spl. Sccretrry to Chlef lillnlrtrr.
OSO to Prl. Se€rctary to Govt., MA&UD Depertmant.
SUsc

. // FORWARDED :: AY ORDER //

:i. PcnrriSsion is accordcd tD invilc tenderg il] s:nqle pact('19c vnr''.'
' i-i'.riitr" sYstcm !'lth xvotu enn'itf' t'lodel (35c'o !-Drront 'rtrd

650rr deferred), O"ry -il"rling thc G O i''t irlo 3':3' liA&".,,Lr

(UBs) Depatlnrent. Dt 29-05-7023'

iri. Thc oirectol of Hunicir"l Adminrslri'tion' l'crnU the Stale l'lission

Dircctor. SBI'1 Z.O is Uiicciett toiOares: rrre-r;out' of ,lndia 
fo'

Pcrmission to utilizc th;;6'i it'a'c os 'pfto"r 
payment {359;)

during thc cottstluci'o'r pcriod oI intti'rl ? ycars- and- t"lhnce

(65%) to be paid in ro ainuitics Ly thc Statc Govemmcnt along

with O&!1 Paymcnts.

iv. Permission is accordcd to lnvlte lcn(ters pcnding acquisftion ct

land, in rela)(atror oi 
"C'o'tai'N''ca' lac'lto .(P!t/-col))

Dcfrt., Dt.o 1-7'20?: oJ crl.nt.tro'1. Frnance - 
(vJorks P'

Proiects'F7) Dept., Dl. ZS'oi'zitz 'rnd to initiatc tt-1j11
Acquisition proccss pdr.)llclly, alnd to submlt lhc proPosalS or

Administrativc Sandion for land acquisition it rcqulreo'

v. Permission is acco.dcd to entrust thc OAt4 of gee'erage projects

under SBM 2.0 for 10 years on comPletion ot caprtal work a: the

same terd€r pcrccntage ot captlal vto*, by coocll'ding a

geparate aEreement r'vlth the same agcncy by the ULB'

vi. DMA. Hyderabad is directed to lnstruct thc CommissioneE of the

respictive ULBs (falling ln SoM 2'0) to concl!'de- separate

agreements wlth the same.gencies (cntrusted with th€ caPital
wirts) for OAU of sawersge schemas proposed under Phase I of

s8M 2.0.

vil. DtlA, Hyde6bad is dlrected to lnstruct the Commbdoncrs ot tll
the 

'rcspectlve ULBs fqr id.nuficatio^ of potential users/
ln.rust ies of treated $,aste woter (minlmum of 2O%), which
enabtes Ults to avail 156 Flnancc Co.nmisslon tied grants'

ro rhe Enoineer-in-Cbief, Public Heal$/ the Oirector of Munlcipal

iiministratbn,-rOangana, Hyderabad shall take further necessary action

accordinglY.

(By oRDER AND lt{ THE NAME OF IHE GOVERNOR OF TET ANGAI{A)

M. DANA KISHORE
PRINOPAL SECRETARY TO GOVERNMEI{T

243

The Englneer-ln-Chld (PH), Telrngana, Hyderabad.
The Director of Munkb!l Adminlstrdtlon, Tel.ngana, Hydarabad.
Cooy to:

s
*,2

ECTION OFFICER
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GOVERI{IrIENT OF TEJUIGANA

ltuNtclPAL ADIINISTRATION e URB N DEYELOPilENT (IPeE.2) DEPARnTENT

$emoNo. I2OO/TP8E.Z2O23-5 Datcd:30-12'2023

Sub:MEUD-OrdersofHon'bteNGTdatedzl'l}'zozllno'A'No'606
of 201E - Rcquert to furnish factual report on shortfatb' Re8'

Ref:ordersofHon,ble}GTdated71.12.2023ino.A.No.606of2018.

A copy of the reterence cited ls encto-d herewlth' The t{eads of the

O.oorti.ntl"ntloned ln Ue iaares entry are requested to fumish factuat report on

iiilt'i'iirJid ii *J" ir""t 
"nii, 

to tn" a*"rnment by 02-01-2024 FN. for takins

further necessary action in the matter'

2. Further, the Commtssloner, Greater-^Hyd.erabad l{unlclpat Corporatlon is

reouested to deposlt 
"n "rfr,nf 

Jr rc' sooooli 
. 
ln a s€Darate ring'fenced account

i#;iil"ry ;F; ih.'dil;'t;r-'Jt;-x"i;qi &T in the refirence crted and

iurnil;;py of the same to ttri co't'ernment bv o2-01-2o24 All

3 rhrs shatt be glven IIQEBEIEIB.

To

"iffiEi'llfiXftt$i,tan water s,pplv &soreraec Eoard' tlv&rabad (w'e')

The CommEsloner," 'L ;#fr;;[6ad Munlcipat corPoratim' ]i'de.bad (w'e')

rtp oliector of t'tunicipat Admlnistratlan'" 
i.t.nc.na, tiderabad (w'e')

fhe 
-gnct-necr'in'Chlef (puttt Heatth)'

Tetaigana, Hyderabad (w'c')
Copy to:
il!ils, nPca, Telangana, HY&rabad'

sF/sc.

T. DANA KISHORE

PRINOPA SECRETARY TO GOVERNiIENT

//FORWARDED BY ORDER/, q.l6*r,#ez-.
SECNON OFFICER
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Item No. 05 Court No. I

Original Applicrtlon No, 606120 t I
Compllancc of Municlpal Solid Wastc Managcment Rulc!, 20 t6

and othcr crrvironmcntal lciucs

(l! rcrprct of Btrto ol telragrael

BEFORE THE ilATTOIAL CREET TEIBI'TAL
PRITCTPAL BEIICH, ITEW DELITI

Datc of hearingl 2 t.l2.2O2O

CORAU: B:XTBLE rfi. JUAIICE pR/Ug|8H ar.nlvr! AVtr CIIATI'IIaOI
Ig[lE !n. JUBrtc! suDxrB AoARrAL,.luDftur, Er.rE-'Borralt DR. A. sErrErL vEL! txrert uirgzn

!lr. ltaGh. ltcchara fih.ouah VCI & X.. S.ihrrsh. pccch..., Advl. br[ha Statc of Tclangana

Thc isluc ot solid as wcll and llquid $aste managemcnt is bcing

corcd by thc Tribunal in rcspcct of diflcrcnt Stat6 13 pcr ordcE of the

H tle Supremc Court datcd 02.09.2Ot4 in Writ petition it o. g8al lg in
rhe rb'attcr of Almilra tI. parel vs. Unio o! India. & c,I!,, with rcgard to solid

west4 manatcmcnt and ordcr dated 22.m.2017 in W,p. No. 3?5/2012,

rcportcd in 12014 5 SCC 326 in thc mattcr ol paryaucrtar. Sumtsha trs.

Unbn of lndia, with rcgard to Uquid vastc manegement.

2. Thc Tribunal had passed a dcuilcd ordcr on 29.09.2022 and ttad

dilc4tcd for frling six monthly progrcss rcfxrt with verifisblc progrcss by

thc Chic( Secrctary with a clpy to Rcg(ltrar Ocneral of thc Tribunal. Thc

mattcr ir being teken up Stqtc-wisc and today, it ir lisfed for con3idcr6tion

of rcport of the Statc of TclsnB8no.

3. Eadicr, rhc mattcr w.s li8tcd on 18.05.2O23 qnd thc Tribunal had

notcd thc gap in gcneration and proccssing of wastc aod tha nccd to

I

@

ORDER
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I

addr"3, the jrrue in the intcfcst of Ptttcction of cnvironment and public

hcalth. Thc 
.IHbunat in thiE regard had issucd following directions:

3f . The ab* ob*rudtions are bg and. larueiau,i ur" with lew exccptio:l u1d"-i4d;",rffi?,L:";:
f#:f;.f:;f::/.';";t:!Y "nse ua* rceef i"it'"g o,d o"",.p-

#ff
With regard. to seu,age nE|n(.gement, the ?|ibunal noted thatinstalted trearment capaciti-es ho;;;, ;;;i;y uirc"a ana rreoreaseu.mge is d;qcho.roed. @ithour putting to ,L*iairy ases. TriDunol

Jtassed.need. fo, &rp1^sr". -"-i'Li*"" r[.i]aorio^ pt*.s lor
1o-^ h:rns_poprtcriori less ,r,on ii" iotl- "t utilbing treatedsewage for irrigoti:on ond pisciculture.

Tribunol concluded the proceedings with eryectalion oJcontinuous monitoring by AdministrotiuJ machinety,' at Natlonat
level, Sta.te leuel ond Dislnrd te.rel as p€t District Enuipwnent plcns,
u;ith public participation C.cntral Manistnbs Llia MoHuA, MoEF&d,
Mo.rS, NMCC, MNRE hq.re to sgnchronize thair oagoing progrorts
uith Srare'.i e/Iorts on solid qnd s ewage manager en,, ltrc juiaetines
and manuols brought our Dg rhe Ministnes need to bi put into
placlice, Accordingty, Statcs and l,r|s a^d Central Mlnistrie i aeed to
reler orders o/ this ?Hbun<rl (i^ rcspcct of dU St,jt s/ Lffs) Ior
compliance.

34. Since the ?hbunal has direc.ed the Chif Sec'eaoitbs ol all .he
Stotes/U?'s to frle funher Prcgress rePods ctery s& months ao be
token up by the'tribunallor furher onsidcrotion, ir necesaary, ah.
procccdlngls stand concludcd to" aln.. dt* belag, .t DtrGt to
torapl{ancc bctag lratllwr ttronltorsd, ll i.catnry'"

5. Thc rcPort drtcd l9'f2'2o23 has becn trlcd on bchalf of Std' of

Tclatga$a end a pcnrerrt of Ore rgid rport disclorcr that no 3'tisfrcpry

4. 'l'he matter was listcd on 3O'11'2023 whcn an edjoutnment *'ar

sought by the Counsel for Statc of Tclangane lor thc PurPosG of filing the

rcPort, thereforc, thc matter rrres a journEd for thrcc weeks and now lt h^i's

bcen tisted todaY.

,
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proGress has becn made in rh' Statc of Telangana in reePect of solid and

liquid qraste managemcnt' Thc dctlcicncics which havc becn noted ln thc

rcport arc as undcr:

6. It is al6o fouod th&t in tcrms of earller ordcr of the Tribunal a sum

of Rs. 3,800/- crorca was requircd to bc dcpositcd as cnvironmcntal

compcnsation' Thc said amount heo not bcen depos'tcd by thc Statc of

Telalgana till nout and this fact has bccn admittcd in the report datcd

Lg.12.2O23 but oo ocplanation has bccn furnished for not dcpositing thc

arnount'

@

(i) With regard to solid wastc rnanigcmcnt' there is a gap of 2356

TPD in tcrms of wastc Proccsrins'

0il out o, 5g.o0,oo0 MT of lcgacy warlc, ooly 5,52,398 MT has

bcen rcmcdieted lcavlng 53,37,502 MT ot lcgacy wastc' B€3ide3

this, daily 2356 Ir,(T of unproccssed wastc il addlng lD lcglzcy

iPatLc.

oiit Ttrc report docs not dbclosc about utilizatioa of waste stebiti d

out of processing and rcsldue managcment' t.ong dmcline of

March 2024 is sct for reme-diation.

(ivl tt would bc cssential to disclose P(Glcnt st&hls of sotld rvast€

managcmcnt in respect of sll thc 142 Urban Lcal Bodlcs (Ut'Bsl

in fcapect of gcneration, treatmcnt and rcmcdlatlon of lcgacy

westc.

(v) Therc is hugc gap ol 1532.? MLI) of untrcated sesage eSainst

the estimated sewage gencration of 2750 MID'

(vi) The rcport does not disclosc rcnral quantity of sewagc h'ciog

ueated againet thc trcatment capacity instaUed for 1532'? MLD'

Itrther, ;rcrformance of STP is not Provided particularly *dth

rcference to fccal coliform'
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7. Thc qbove clearly rellect non-compliancc of Orc dircction of the

Tribunal and also inaction on the pan of the State Authorities in complying

with the directions of Honble Suprcme Court in thc caee o[.Alrnitro H. Patel

^nd 
Parqannlan Suralcsha fsupm).

8. Sirrcc the rcport of thc Stete of 'Ielangana is unsatisfactory, thcre is

clear non-compliancc of the dircction ot thc 'lribunal and even the

compcnsation amount has not been dcposited and no cogent rearoo has

been furnished for not depositing the same, hcncc in thc circumstances of

thc case, we dc€m it proper to imposc cost of Rs. 5O,ooO/- uPon the state

of Telangana which is to be deposited in the rinS-fcnced account within a

period of two weeks from todaY.

9. 12t fr€h comPr€hen8ive rePort showing clear compliance of thc

d.irections of Hontle Supreme Court and the l}ibunal be filed covering afl

ULBS atlcast one wcek bcforc the ncxt datc of hearing by e'm'il at jgdlgEL

n8(@C9!L!E Prcfcrably in the form of searchable PDF/OCR SuPport PDF

and not in the form of Imagc PDts'

Prakash Shrivastava, CP

Sudhir Agarflal, .JM

4

ftccmbcr 2l, 2023
Odgind APPticatilon No' 606120lt
DV.

lO. List the rnetter on ll 'O7 '2024 '

l)r. A. Senttril Vel, EM
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SBI
STATE BANK OF INDIA
MCH TANK BUND BR HYDERABAD
GHMC, HEAO OFFICE COMPLEX
NEAR OLD LIBERry TALKIES HYOERAEAD

Pin Code : 500029

:20432
: sbi.20432@sbi.co.in
:23225011

STATEMENT OF ACCOUNT

COMMISSIONER GHMC RING FENCED
GREATER HYOERABAD MUN ICIPAL CORPORATION

LIBERry CIRCLE

HEAD OFFICE, HYOERABAD

Hyderabad

Pin Code : 500063

Branch Code
Branch Email

Branch Phone

Date of Statement
Time of Statement
Cleared Balance

Uncleared Amount
+MOD Bal

Limit

Monthly Avg Balance

lnterest Rate

Drawing Power

Account Open Oate

: 06-01-2026
: l3:32:51
:52,575.00CR
:0.00
:0.00
:0.00
:0.00
: 2.50 o/o p.a.

: 0.00

: 2941-2024 Stalement From :3041-2024 To 06-01-2026

CIF No

Account No

Product
IFSC Code

MICR Code

Currency
Account Status
Nominee Name

: 78254545934
: 42649272067
: REGULAR SB CHQ.ENTITIES
:SB1N0020432
: 500002337
: INR

: OPEN

CKYC No : Not Available
Email :cfa.ghmc20'16@9mail.com

BROUGHT FORWARD

INTEREST CREDIT

341.00

343.00

342.00

348.00INTEREST CREDIT

INTEREST CREDIT 327.00

INTEREST CREDIT

CLOSING BALANCE

.000

DEP TFR LTR 46/F&AJGHMCI2O23
0052082155599 0F
COMI\4ISSIONER GHMC . GE AT
20432 MCH TANK BUND BR
HYDERABAD

50,000.00 50,000.00cR

207.00 50,207.00cR

341.00 50,548.00CR

50.891.00CR

5't,233.00CR

5't,574.00CR

51,922.00CR

52,249.00CR

25-O3-2024
25-03-2024 INTEREST CREDIT

25-06-2024 INTEREST CREDIT

25-09-2024

25-12-2024 INTEREST CREDIT

25-03-2025 INTEREST CREDIT

25-06-2025

25-09-2025

25-O3-2025

25-06-2025

25-09-2025

2112-2025

30-01-2024

25-06-2024

25-09-2024

25-12-2024

30-o t-2024

25-12-2025

Page no. 1

52,575.00CR

@

Debit Credit Balance

326.00 52.575.00CR

Post Date
Value Oate

Description Cheque
No/Reference
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StatementSummary' 3o-01-2024ro06-01-2026 @
Brought Forward Dr Count Cr Count Total Debits Total Credits Closing Balance

O.OO O 9 0'00 52'575'00 52'575'00CR

ln Case your Account ls Operaled By A Letter Of Authority/Power ol Attomey Holder Please Check The Transaction with Exba Care.

Last transaction date and tjme appearing in this statement is 2S'12-2025 & 03:56:45:56

-.--END OF STATEMENT--.-

Page no. 2
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B. oa5EdS.o.".,s.
O*fre a 6orzaoS,rer:

K. Ashok Reddy, ras
Managing Director

0, patJoan6 a1)failr'6 66 N)6{l(,d

;tuO.t1p ;iD6)t! 66 &adrt5er ;tuot5o

[ydcratad iletlomlitan
water su[[ly & sGwG]agc Boail

\52
\ LOBAL SUMM

RISING

D/NGT OA No.606/20 2s-26tA3B df: )) -12-2025
Lr.No: HI\4WSSB/

rt
The Secretary to Government,
MA&UD Department,
Govt. of Telangana,
Secretariat, Hyderabad

Sir,

Sub:

-\ Ref

o
compli

.Encl: As above

HMWSSB - STP Circle - I - NGT Section - O.A. No. 606 / 2018 - Hon'ble NGT

Principle Bench Delhi Order dated 01.05.2025 - Compliance of Order in

respect of Liquid Sewer Waste Management Rules - 2016 - Submission of

Report on the observation of Hon'ble NGT - Regarding

1. Hon'ble NGT, New Delhi, O.A. No' 606 / 2018, Order dated 01 05 2025'

2. TGPCB Email dated: 27.09.2025 along with Lr.No. 28 / TGPCB / NGT-New

Delhi / Legal/2018-155, dt: 26.09.7025.
3. T.O Lr.N;HMWSSB/MD/NGT OA No.606/2025'261571, dt: 04-11-2025

4. Govt. Memo no. 1200flP&E.212023'5, dated:03.11.2025
-o0o-

( r With reference to the subject and reference 2nd cited, it is requested to furnish the

ance report/Action taken rlport on the observauon made in orders of Hon'ble NGT

dated:01.05.2025.

In this regard, it is to submit that, HMWSSB has already submitted-the Action Taken

report along witli progress report up to 31.10.2025 pertaining to HMWSSB on the subject

matter to the Government vide reference 3" cited.

In rhis regard, the Additional Action Taken Report in the prescribed Proforma

as per the H-on,ble NGT Order dated:25.11.2025, Annexure-A Solid waste

Management in the state does not peftains to HMWSSB. Further Proforma for

Anneiure-B Sewerage Management in the State is herewith submitted with a request to

incorporate the repliel of HM\IJISB in the main report to be filed before the Hon'ble NGT for

next date of hearing i.e. 13.01.2026.

Yours faithfullY,

lvla n ag n irector
H.tvl.w.s, & s.B.

copy submitted to the Member secretary, TGPCB, Sanathnagar, Hyderabad for information.

copy submitted to the commissioner GHMC, Tank Bund for information and to incorporate

in the main report' 
water is precious, Every Drop counrs

Khairatabad, Hyderabad - 5OO OO4, Telangana State, lndia. Tel | +91-40-2!442844 / E-mail : mdhmwssb@hyderabadwater.gov.in

./

K
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ANNEXURE _ (B)

(B) Sewage Managcment in the State of Telangana

Servage Generation and Conveyance

(A) Name of
ULB

(B) Servage Status
Estimation and
Measurement

*Total Sewage Generation
per day

(h MLD)
(1)

Talgeted Houselrold to
be conrected to sewers

(2)
(iu lakhs)

House-holds
connccted

(3)
(in lahhs)

Time targets to complete connectivity (gap in
connectivity)

(4)

1+27 1950 t4.30 14.30 o All are cornected
. In ceftain areas, Sewer lines are yet 1o be

laid, which are thinly populated. Such
houses are having tlieir own Septic
Tanhs. Separate disposal facility by way
of Tankels is plovided by the local
Municipalities.

Nole: I-GHMC area

2'l : ULB areas in ORR (water supply system ofULBs is taken over by HMWSSB in 2018 & serverage system looked after by respective
ULBs and proposals for construction of STPs as per Master Plan are being irnplernented by HMWSSB)

Thunlkunla, Kompally, Dundigal, Bollaram, Tellapur, An1ceDput Badangpet, Bandlaguda Jagir, Meerpet, Boduppal, Peerzadiguda, Jarvahanragar& NizaDrpetl

Drains
Sewage and Sullage flowing in open

drains(Storm water drains / concretised / drains /
unl ined,/Katcha drains)

(No. oldrains)
(5) (6)

Flow in each
drain

Quality /
Characteristics

ofeffluent

(1)

Quantity of
induslrial
eflluent

discharged in
drain

(MLD)
B

Final point of
discharge of

drain

(e) (10)

Drains are not within the Jurisdiction of HMWSSB

@

(C) Servage Conveyance / Sewers

Time bourd action plan to
prevent sewage dischalge into

drain
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(E) Scrvage treatment and utilization
lnstalled Treatment

capacities of existing STPs
(MLD)

(up to 3 r.10.2025)

(l l)

Utilization capacity of
existing S'fPs

(MLD)

(12)

Gap in
sewage

generation
and treatment

(MLD)
(t3)

Time bound
plan to setup

and
operationalize

STPs of
Col.(13)

( t4)

Performance
of STPs with
reference to
Standards

(15)

Final point of
dischalge of

treated
effluent

( l6)

Level of
Utilization
of'l'reated

sewage

( t7)

Sludge generation and its
managcment

(18)

Total43 Nos - 1794.80

Old STPs 25 Nos - 772-30

New STPS 18 Nos -1022.50

(Annexure - I)

Total
UC

- 1794.80 MLD
- I 178.6 MLD

72MLD Dec'202'7 Complied
(Annexure - I)

lnto RiYer

Musi/Water
Bodies

90%
Being sold to

agencies for
processing and

utilization as

compost.

The same is being
sold to farmers.

Note: i) 616.2 MLD capacity of STPs already installed and under stabilization
ii) Balance 72 Mld is being taken up under AMRUT-2.o.

(F) Gaps and Action Plan
ULB

(t)

Sewage Ceneration
ULBA\4LD)

(2)

Installed 'freatment

Capacity
(3)

Utilized capacity

(4)

Gap in Sewage
Treatment

(.2-4)

Time lines to bridge the gaps
(5)

| +2j t950.00 1794.8 1 178.6 MLD 72 Mt-D Dcc' 2027

Note: i) 616.2 MLD capacity of STI'S alrcady installcd and is under stabilization
ii) Balancc 72 Mld is being takcn up undcr AMRUT-2.0.

G Rin Fence Account er NGT Order dated: 29.09 .2022AS

l) Amount ring fenced 3) Date of opening
account

4) Amount utilized 5) PIan if Utilization
('l'inre lines and executing

capacity)

Anncxurc-II

ANNEXURE-B

B

2) Whether single
dedicated
account has heen

opened
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Annexure-I
Hyderabad Mekopolitan Water Supply and Sewerage Board

Details ofeach existing STp with utilization capacity under HMWSSB, GHMC,HMDA

Sl.No. Location
Existing

STP Technology Maintained
by

Capacity
Utilized

Operational
Status of STP

Compliance Status of
STP by PCB, EPTRI,

7 3 6
1 Amberpet 339 UASB H]YWSSB 303.6 Complied
2 Naqole fl2 UASE HI!hTSSB t62.9 Complled
3 Nallach€ruvu 30 UASB H[1\{/SSB 27.52 Comp ied

Attapur I 51 SER HtlWSSB 9.C8 Compled
5 Attapur 2 23 SBR HI']WSSB 7.2 \ryorkinq Comp ied

6 10
Extended

ur'4wssB 8.96 Working Complied

Plkalam Tank 1 t0 Exienaed
HTlWSSE Working Complied

I Iliralam Tank 2 5
Extended

Hr'1WSSB 4.77 Working Complied

9 Durgam Cheruvu, SLP 5
Extended

H[4WSSB 3.74 Working Comp ied

Patel Cheruvu, Nacharam Extended
HMVr'SSB 2,44 Working Complled

11 Saroor Nagar 2.5
Extended

HIvTWSSB 2.44 Vr'orking Comp ied

12 Langer House t.2 Extended
HNlWSSB 1.21 Complied

l3 Noor l4oharnrnad Kunta
Extended

Hl'1!!SSB 2.6 Working Complied

l4 SafilgLrda, lvla lkajg iri 0.6
Exlended

HTIWSSE 0.26 Working Complied

15 Khaiakunta, l4etro. KKP t2 MEBR H[1WSSB r0 Comp ied
16 Khajaquda, Gachibowli 1 lt88R HI'iWSSB 2.9 Workinq Complled
17 Nanakramquda,Gachibowli 4.5 I'1BBR HI'4WSSB 3.05 Complied

18 JVR Park, Nagarjunac rcle 0.5
Extended

H14WSSB Worklng Complled

19 Linqam Kunta, BHEL :0 lvtEBR HI.lWSSB 16.24 Ccmo led
2A Gopanaoa ly, SLP 4.5 ]V8BR r-f4wssB 3.31 Ccmplied
27 Durqafir Cherlvu 7 SBR H]YWSSB 7 Complied
22 Kokapel 15 SBR 111\/SSB 15 Workinq ComDlied
23 Peddacheruvu 17.5 SBR HI{WSSB lt.5 Conrplied
24 Na acheruvu-l 86.5 SBR t-lMWssB 60 Comt,lled
25 Safiq!da 5.5 SBR HI"]WSSB 5.5 Workif o Complied
26 [liralam Sile-I 41.5 SBR HMWSSE 20 ComDlied
27 MiyaDUr Patelcheruvu 7 SBR H14WSSB 3 Cornpljed
28 Naqo e 324 s8R HMWSSB 164.1 Complled
29 Khajakunla 2A S3R HMWSSB 6 Workinq ComDlied
30 Fathenaqar-I 133 S3R HMWSSB 100 Conrpli€d
31 Venne aqadda 10 SBR HMWSSB 8.8 Corn plied
32 Palaoitta Park 7 SBR HMWSSB 1.37 Complied

Shivalavnaqar 14 S"qR Hl,1V,/SSB 8 Complied
34 14ullakathuwa Cheruvu 25 SBR HM\tSS8 18 Cofirplied
35 Nallaqandla 1 s8R HNlWSSB 1 CornDlled
36 Attapur-1 64 SBR HI,lWSSB 10 Tral run Under compliance to PCB

37 Arnberpet 212.5 s8R Hl'1WSSB 100 Tral run Llnder comoliance to PCB
Ramacheruvu 30 SBR HI,IWSSB Tra run Under conrpliance Lo PCB

39 Necklace Road 2A
EA SBR ultra

liltralion HMDA 2A Working

40 Pattiqadda 30 EA BNR HI{DA 30

4t Rangadhamini Lake, KKP 5
Extended

HMDA Working

42 Krishnakanth Park, 0.5
Extended

GH14C

43 Amber Cheruvu, Pragatinagar
Extended

GHMC

L7 11

sl. No, Sewage Generation & Treatment

L Sewage GeneGtion in GHIYC & upto ORR (as on the date oi NGTorder
29.49.2022\

1950.00 t41D

2 Existinq SIPS Capaciry (25 Nos) 712.34 $tO
3 Newly Constructed & comm ssioned STPS (r8 Nos) 1022.50IY10

Total Installed sTPs capacity (2) & (3) 1794.A
4 Present Utilization Capacity 1178.6
5 New STPS under construction (nearing completion) 83.50 rvrLD (2 Nos)
5 Ut lzation Capaclty after coirpetion of under progress STPS 900/o

7 Gap in Treatmenl Gpacity 72 i\4LD Beifq taken up under
A19RUT.2

@

leedoa 
Cneruvu, ruactraram

7

10

Worklng

0.5

tvttD
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Adiustmen t/offset/nermission sousht for the amount s cnt to create theD

G Rin Fcncc Account - As r Older datcd 29.09.2022
(1) Amount ring fcrccd

(Rs. ir Cr.)
3) Datc of
opening,racou t

,l) Amor l
fi(ilizcd
(las. ir Cr.)

5) t'lan of utiliz:rtion ('l imc lines
,nd execrti g capacibr.
(Rs. in Cr.)

(Rs. in
Lakhs)

MLD

3,64 8 1,821 YEs (*) 30.0 t.2024

a) HMWSSB
(l+27 ULll' 2,3s6 2045 3l 1 (+ *)

b) PHED
(Enlirc Stalc)

1,292 646

Total 3,618 1,824

cviscd

c) CDMA
(Entire State)

)77

l r5.38

59.00

38.46

facititiei out of total Environmental Com pensation (EC) amount of Rs.
3800 Crore (Please see Hon'ble NGT Order dated 29.09.2022).

(i) The Environmental Compensation of Rs. 3,800 Crore has been levied by the
Hon'ble NGT vide order dated 29.09.2022 in respect of
(A) Liquid/Sewage Waste for Rs. 3,648 Crore (1824 MLD)

(a) within the jurisdiction of HMWSSB; GHMC (1 ULB) and ORR (27 ULBs)
AND

(b) Solid Waste - CDMA (entire State) * Rs. 177.00 Cr. (reduced to Rs.1 15.38
Cr) i.e., 59.00 Lakh MT (reduced to 38.46 Lakh MT) after scientific
assessment.

(ii) The Govemment of Telangana has been able to create facilities for tr.eatment of
Liquid Waste and Solid Waste fi'om the year 2022 till 2024, an amount equal to
the extent of Rs. 3,000 Cr out of total Envir.onmental Compensation Rs. 3,800 Cr.
The balance amount ofRs. 800 Cr has been planned to spend for creation ofabove
facilities over a period of 2 years from January, 2025 onwards.

(iii) As the Telangana Government has been able to spend an amount up to 80% of tlie
said Environmental Compensation, we have pr.eferred an Interlocutory
Application (LA) No. 299 of 2024 in Original Applicarion (O.A) No. 606 of 2018
and filed the same, in July, 2024 with a prayer to permit to spend the

@
Annexure - II

NOTDT
(#) Statement showing calculation of Environmental Conpensation with facilities aheady created in Quantity

(MLD/MT) and Value (Rs. in Cr.) is enclosed as Anncxure - III (original submitted in July 2024 to
I.A. No.299l2024).

(+) Opened on 30,0L2024 in the A,/c No. 42649272067 in the name of Commissioner-GHMC with State Bank
oflndia, Tank Bund Branch, Hyderabad - 500 063, vide NGT order dated 21.12.2023.

(*+) Timeline for utilization is plamed: November, 2025 onwards till December,2027.

2) \Yhcrhet singlc
dcdirated rccotrnt
has bccn opcncd

I ,178

NIT in
Lakhs

Total 3,825
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Envirorunental Cornpensation for creation of rernediation of measures. A
Statement showing consolidated facilities created along with quantities and values

as on July-2024 (date ofLA) is enclosed as Annexure - III.

(iv) The above I.A No. 299 of 2024was heard on 22.08.2024,06.03.2025,01,.05.2025
and, 25.11.2025. However, the same is pending for adjudication before this
Hon'ble NGT.

(v) as onEnviromnenhl Compensation Statement in respect of HMWSSB,
November'2025 is enclosed as Annexure - IV.

(vi) The consolidated status as on 30.11.2025 lor creation of both Liquid Waste and

Solid Waste is enclosed as Annexure_(to be lilled up by MAUD -
Consolidated Statement of HMWSB, PHED A CDMA).
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HON'BLE NGT, PRINCIPAL BEN CH, NEW DELHI - O.A. No. 505 of 2018 ELANGANA STATE)

Statem lculation of Environmen I com IECl

TIQUID / SEWAGE WASTE
(Rs.in Crores)

:-:

i,
I 
''r

l"
ll
l-,.

Gap in crplcitics to bc
conplctcd from APril - 2025

Tolal capacilics !ddcd fron
September 2022 to March -

2025

Caprcities to be comPleled
trom JanuarY 1o March_ 2025

Tolal c.pacities .ddsd trom
September2022 to
Dccenbcr-2024

Total EC lcYicd bY

NCT

EC-
R5. in

.Crorcs

% Q$anli
ty

CMLD/
MT)

Qtv
CMLD/
MT)

Qtv
(MLD/
MT)

Qtv
(l!tLD/

I\TT)

sl.
No.

(20)(19)o3) (17) ot)( ) (ll)(e) (10)(8)(6) (7)(4) (s)(3)o) (2)

3,648.001,821

Liquid W!ste/Scwagc i.e.

1,824MLD, EC
calcula{ed @ Rs.2.00 Cr
perMLD for untrcat€d

(i) Wilhin lhe Ciry o

t78 MLrJ.
Hydcrabad cap is:

171.00185.s 15;15y,81.15Y. 1985.00992.50659329.5663 1326.0023561178(a) HMwSSB
371.00

(rv)

15.15r/o1985,00 165.581.,.ay"659 992.5028%1126.00 329.5661 s6%ll78 2356Tot.l(A)

(iD wnhin rhe Tela"salta
State 6ap t:646 MLD,

9l.9l,a 1187.58 AMRUT
2.0,

sRn 2.0

593.79

c)
1oit.{2s7.21 8.08%34.321?.16 2.65./.70.1035.05 5.41646 tz9z(a) Public Health

9t.9r,A 1187.58593.79t04.428.08%2.65'/" 3r.1217.165.43 70.10t1.92 1s.05646Tolal (B)
1558.582089-12

36481,82{Total: (C)= (A) + (B)

I

Qtv
(MLD/
MT)

1

56v. Tayo

tl96.l0 691.32
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(ns.ln crores)

Toi!lTarsclcd Q!rnliry
trom Seplember2022 to

Mer.h-202s

Gap ir qurnlity to be

conplel.d from AP.il- 2025
Q'rantity Proccsscd from

Seplember2022lo
Dec.mb.r-2024

Toral Ec l.vhd by

NGT

EC-
Rl. in

Crores

Qry
(LMT)

Qtv
(LMT)

Qurntily
(LMT)

Qty
(LMT)

Qtv
(MT)

Rs. in

Descriplion
st.
No.

(20)(ls) (r9)(e) (10) (t l) (12) (13) (17')(6) (7)(s)(4)(r) (2)

vljj
II5JE

(R)

(r)

ae,!!J!o
38,46,000

(R)

proc.ssed Legacy wsstc

ot59,00,000 MT, EC

cslcul.rcd @R!. 300/- Pcr
MT. (S)

cap 38,46,000 MT (R)

Entire State of Telangana

includ;ng l{}denbad CitY

2t.56
56.05

6/. 61.6810..1I 16.9 43.91yo 50.79.01r'.
34.92

40.29 3.47115.38 ll.4l38,46,000(a) CDMA
56.05

64.6E43.9r% 21.569.0tvo l0.,ll 16.9lo a9 3.1713..13
34.97

J8,,l6,oooTotll (D)

2l:10.12?01.?l376338 Itf6.39Grond Totrt: (C+D)

t623.262140.t2
3800.00Sly Ri

2

;T1:j'.::j,i:: ;fr"'iill"" ,"fti"ip""a in lsr calliTcnder is being recalled. will bc completed ir 24 months from date of agreement.

flll:*::ii*ltiiyi*H:;v"Y;'*::lxH"a;T::lil',"'y,"":X*::;;J'LJ:ffi13::'Jourondry.s,a,usbasisas38,46,o0oMr

limits.

SOLID WASTE

Quanty to be complet.d

from J!nuory to M.rch _

20?5

(8)

lt5J8

1623.26r---T-
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ANNEXURE-IV

HON'BLE NGT, PR!NCIPAL BENCH, NEW DELHI - O.A. No . 605 of 2018 (TE LANGANA STATE)
Statement show tne calculation of Envi ronmental com pensation (ECl

LIQU ID SEWAGE WASTE

(Rs.in Crores)

Total EC leyied by
NGT

Total capacities added from
Scptember 2022 to March-

2025

Capacities completed
from April-25 to October-
2025

Total capacities added
from September 2022 to

Octobcr - 2025

Gap in capacities to be
completed from
November - 2025
onwards

st.
No

Description

Qty
(MLD/
MT)

Rs. in
crores

Qty
(MLD/
MT)

Amt Qty
(MLD/
MT)

oA Amt Qty
(MLD

MT)

Amt Qua nt
ity

CMLD

MT)

EC-
Rs. in
Crore

s

Remark
s

(l) ) (3) (4) (5) (6) (7) (8) (e) (r0) (11) (t2) (t3) (17) (t8) oe) (20)Gap in treatment of
Liquid Waste/Sewage
i.c. 1,824 MLD, EC
calculated @ Rs.2.00
Cr pe r MLD for
untreated liquid
waste.

I,824
3,648.00

l I78 MLD.

(i) Within the Ciry of
Hyderabad Gap is:

(a) HMwSSB ll78 23s6 992.s0 84.25 1985.00 30 2.54 60.00 1022.5 86.7 9 155.5 13.20 3r 1.00

1

I178 2356 992.50 84.25 1985.00 2.54 60.00 1022.5 86.79 204s.00 155.5 13.20 311.00

(#)

(#) The total capacity of 1022'5 MLD is completed and 83.5 MLD is programmed to be completed by Dec'2025.The balance T2MLDcapacities could not bematerialized due to court cases' In addition to 72MLD the srPs with- ihe 
-capacity 

of soo Mio in uLBs upto oRR are sanctioned under AMRUT 2.0 which are ingrounding stage. The above STPs capacities will cater to the needs of 2036 ieqrir"."nts ;n cuuc & upto oRR limits.

?045.00

Total (A) 30
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ydeEbad t{6tropolttin Water Srryply lnd Sewerag€ loard
DGtrili of under con*ructon SIps in 6H!lC rrea

Sl. No Capadty
(MLD) T€cl|nology Physical Progress

TontrHvc alrte of
Completton/

Comml.rcioalng
Romerkg/ Rcasoae

1 visE 43.5 SBR 90% work completed

nitially ftere was delay in providing tfle albynate sib
eonsEudion of this STp,

progress of work was delayed and as a result the

7. haAfter OFover the tfie andnding slb, design1 drawings
was ken theup w e)(eqrdng agency.

dueFurther cerblnto site in*te ini$alcon$raints

of this tsSTP ando(terded nout programmd
for in allcompleuon Jan20Z6respects by

l. I

2 Atfapur-2 s8R 80 lrork compleled Mar-26

land was under disMe hr $t{dt unlts @L{d

Aft* re.olving the disoute, the oonsbu€tion of SIp
commenced by the ageacy duly submiting the

ralns and aonunuos flood as the siE is on the

above, rlork progress $Es delayed and naw
tur ompletion in all respecb by MarZ026.

l. Part of STP

Wet well Raw sbtion ofpumpingsewage (
anddla 20 tsmeter !odue)depth delApd

Due to the

not be finalized

drawlngs ek.

ks of r,yer Musi.

OHET GENERAL MANAGER (ENOG)

E.I. HMWS & SB

HYDERABAD.5O(}(}O4
sTP EIRCL

.ffiAINATABAD,

ffi: Scanned with OKEN Scanner

Loc!tiolr

Jan-26

40 o
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C,OVERNMENT OF TELANGANA
PUBLIC I{EALTH & MUMCIPAL ENGINEERING DEPARTMENT

Email: eicphts@gmail.com Phone: 23391208 ENC
Fax:040-?j3933n (ENCPli) 23316841 GEN

1 't2 AE4 Dated:
From
Sri S. Bhaskar Reddy,

M. Tech, M.B.A,
Engineer-in-Chief (FAC),
Public Health,
A.C. Guards,
Hyderabad.

Sir,
Sub: PH & ME Departrnent - MA & UD - Hon'ble NGT, Principal Bench, New Delhi -

Origlnal Application No. 505 of 2018 (Main) - Compliance of Municipal Solid
Waste Management Rules, 2016 and other environmental issues - Order dated
03.11.2025 (State of Meghalaya) - Submission of Additional Compliance Report
and information - Reg.

Ref: 1) Orders of Hon'ble NGT dt 01-05-2025 in O.A.No.606 of 2018.
2) Lr. No. 28lTGrcB/NGT-New Delhi/Legal/2018-155, Dt: 2649-2025 of TGPCB.
3) ENC (PH), Lr. No. 101/T2l AEtlGEN/rc8/2025-56, Dt: 19-1't'-20'2s.

4) Email Communication from the TGPCB, Dt:09-12-20'25.

With reference to the subject cited, it is to submit that the TGPCB vide reference

4h cited has requested to submit additional compliance report with a proforma provided

by the Hon'ble Tribunal on the implementation of the Solid and Liquid Management Act

and status of allocation of funds of Ring Fenced Account to the Commisioner, GHMC.

Eurthe4 it is to inlorm that the saoage generation shoutn in the proforma is 802.52

MLD as against 800.0A MD shoun earlier is ihrc to aildition of neu Municipality i.e.,

Asifabail. EurtheL it is to inform that earlier Gap in seuage treafifleflt capacit! is shoasn

as 61!6.00 MLD as against sewage generation of 800.00 MLD consiileting gap ifl sewage

treat nent capacity as ilifferunce between sewerage generation aail SW installation

capacit!, Noto, the gap in sewage treqt'tnent capacity in the ptolorma is shorD?t as 728.27

MLD considering gap in seuage treabflent capacity as ili/ference betzoeen sewerage

gmeration anil SW ati1zation capacity as per formula mentioneil in the proforma.

Eurther, it is to inform that oide tefetence 3'd citeil, it toas shown as 4No's o/ uniler

construction STPs of combinell capacit! of 37.75 MLD are likely to be campleteil by

Decemeber-2l21, The rcasons fot ilelay in completion of 4 STPs are as follottss:

7. 5.45 MLD STP in Miryalaguila is physically completeil anil commissioning will be

completeil after replacemmt ol Pump Sets and motorc uhich are unilet prcgress.

Tmtatioe ilate o/ completion is 37-07'2026.

To
The Commissioner,
GHMC,
Hyderabad.
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2. 3.20 MLD STP ia Nagarkurnool is completeil. Ittermittent Pump house to be taken

up 8 completeil for pumping sewage to ST?. Pump House zoork is uniler progress

anil neaing completion Tentattoe ilate o/ completion b 37-07-2026.

3. 70.00 MLD STP it Suryapet is is completeil anil trail run under psogress. Earliel

Seuer netutork u)as not laid lully ilue to paucity o/ funils tohich is now taken up

under AMRVT 2,0 Tentatiae ilate of completion is 31-03-2026.

4. Progress of 79,L0 MLD STp in Siicilln which is about 95o/o completeil is helil up

ilue to paucity and release of funds. Tefiatioe ilate of completion is 31-03-2026.

In view of the above, the reply of PH&ME Departrnent pertaining to liquid waste

(sewage) management in ULB's of Telangana (outside ORR) is here with submitted in the

proforma as requested. Further, it is to inform that information related to (D) Drains from

S.No.S to 10 in proforma is not available with the PH&ME Department and may be

obtained from the concerned commissioners of the ULBs or consolidated info may be

obtained from the CDMA, Hyderabad duly obtaining the necessary information from the

Commissioners of the ULB's.

Encl: proforma provided by the Hon'ble Tribunal.

Yours faithfully
sd/-

Engineer-in-Chief (PH)

Copy to the Member Secretary, TGPCB for information

/ / Aftested/ /

AC)
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[F] Gaps and Action Plan

S. No. ULB Sewage
Generation
UfBA/rLD

2

Present Installed
Treatment
Capacity

3

Utilized capacity
4

Gap in Sewage
Treatment

(24)

7 Karimnagar 45.76 38.00 3.00 42.76
7 Vikarabad 7.50 7.50 0.00
3 Nizamabad 31.68 46.50 11.00 20.68
4 Miryalaguda 70.27 11.50 0.00 10.2't
5 Siddipet 18.37 18.25 17.00 7.37
o Gajwel 5.75 6.75 5.75 0.00
7 Suryapet 1338 10.00 3.00 10.38
8 Warangal Corp 144.U 20.00 16.00 128.84
I Devarkonda 2.82 1.50 1.00 7.82

10 Nagarkurnool 1.90 2.30 1.00 0.90
11 Nalgonda 26.05 9.00 17.05
12 Sircilla 10.56 0.00 1.0.56

13 Adilabad 16.90 0.00 0.00 $.94
14 Ramaguldam 28.76 0.00 0.00 28.1.6

15
Khammam Mp1.

Corporation
48.58 0.00 0.00 48.58

"t6 Mahabubnagar 1,9.71. 0.00 0.00 79.77
77 Kothagudem 10.21 0.00 0.00 70.27

18 Manuguru 3.66 0.00 0.00 3.66
19 Palvancha* 9.86 0.00 0.00 9.86
20 4.58 0.00 0.00 4.58
21 Madhira 3.-17 0.00 0.00 3.17
22 Sathupally 3.34 0.00 0.00 3.34
23 Wyra 3.03 0.00 0.00 3.03

Mahabubabad 0.00 0.00 9.15

25 Dornakal 0.96 0.00 0.00 0.96
26 Maripeda 1.13 0.00 0.00 1.13

27 Thorrur 1.62 0.00 0.00 7.62

28 Alampur 1.13 0.00 0.00 1.13

29 Gadwal 8.80 0.00 0.00 8.80

30 Ieeja 3.03 0.00 3.03

31 Waddepally 1.13 0.00 0.00 1.13

32 Bhoothpur 7.34 0.00 0.00 7.34

33 ladcherla 8.03 0.00 8.03

Achampet 2.82 0.00 0.00 2.82

3.17 0.00 0.00 3.1735 Kalwakurthy
36 Kollapur 2.11, 0.00 0.00 2.71

Kosgi "1.34 0.00 0.00 1..34)/
0.0038 Makthal "t.97 7.97

39 Narayanpet 5.07 0.00 0.00 5.07

40 Amarchintha 1,.41, 0.00 0.00 1.4L

41 Atmakur 2.7L 0.00 0.00 2.7L

@

1

13.00

t7:t6
0.00

Yellandu

9.15

0.00

0.00

0.00
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47 Kothakota 2.68 0.00 0.00 2.68

43 Pebbair 1.78 0.00 0.00 1..78

44 Wanaparthy 9.50 0.00 0.00 9.50

45 Banswada 4.82 0.00 0.00 4.82

46 Kamareddy 6.75 0.00 0.00 6.75

47 Yellareddy 2.0? 0.00 0.00 2.02

48 Armoor 5.66 0.00 0.00 5.66

49 Bheemgal 7.28 0.00 0.00 7.28

50 Bodhan 10.56 0.00 0.00 10.56

Jagityal 12.32 0.00 0.00 12.32

52 Koruda 0.00 0.00

Metpalli 3.87 0.00 0.00 3.87

54 Dharmapuri 2.04 0.00 0.00 2_04

55 Raikal 0.49 0.00 0.00 0.49

56 4.22 0.00 0.00 4.22

57 Jammikunta 4.72 0.00 0.00 4.72

Kothapally* 0.28 0.00 0.00 0.28

59 Choppadandi 0.00 0.00 0.42

60 Peddapalli 3.87 0.00 0.00 3.87

61 Sulthanabad 0.90 0.00 0.00 0.90

62 Manthani "t.27 0.00 LN
o-1 Vemulawada 4.93 0.00 0.00 4.93

64 Parkal 4.22 0.00 0.00 4.22

65 Bhupalpally 7.04 0.00 0.00 7.04

66 lartgaon 6.48 0.00 0.00 6.48

67 Wardhannapet 0.88 0.00 0.00 0.88

68 Narsampet 3.87 0.00 0.00 3.87

69 Bhairsa 6.34 0.00 0.00 6.34

70 Nirmal 't3.24 0.00 0.00 13.24

/t Khanapur 1.86 0.00 0.00 1.86

72 Bellampalli 7.75 0.00 0.00 7.75

Mandamarrv 3.94 0.00 0.00 3.94

74 Mancherial 11.97 0.00 0.00 -L't.97

75 Kyathanpally lAO 0.00 0.00 2.39

76 Luxettipet 1.55 0.00 0.00 1.55

Chennur 1.09 0.00 0.00 1.09

78 Naspur* 5.07 0,00 0.00 5.07

79 Kaghaznagar 7.74 0.00 0.00 7.74

80 Asifabad 0.00 0.00 2.52

81 Medak 9.05 0.00 0.00 9.05

62 Narsapur 2.22 0.00 0.00 2.22

83 Ramayampet 1.13 0.00 1..13

84 Thoopran 2.25 0.00 0.00 2.25

85 Andol-Jogipet 2.89 0.00 0.00 2.89

86 Narayankhed 1.76 0.00 0.00 L.76

Sadasivapet 3.10 0.00 0.00 3.10

88 Sangareddy 8.80 0.00 0.00 8.80

89 Zaheerabad 8.59 0.00 0.00 8.s9

@

Huzurabad

0.42

0.00

0.00
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90 Cherial "t.41 0.00 0.00 7.41.

Dubbaka 2.65 0.00 0.00 2.65

Husnabad 3.05 0.00 0.00 3.05

93 Chandur 0.99 0.00 0.00

94 Chityala 1.67 0.00 0.00
Haliya 1.06 0.00 0.00 1.06

96 Nakrekal 0.00 0.00 7.69

97 Nandikonda 0.00 0.00
98 Huzumagar 2.7L 0.00 0.00 2.17

99 Kodada 4.22 0.00 0.00 4.22

0.00 0.00 0.39

101 Thirumalagiri 0.00 0.00
-t02 Alair 0.88 0.88

Bhongir 3.85 0.00 0.00 3.85

104 Choutuppal 7.76 0.00 0.00 7.76

105 Mothkur 1.13 0.00 1.13

106 Pochampally 0.77 0.00 0.77

Yadagirigutta 1.06 0.00 0.00 1.06

108 Amangal 1,.76 0.00 7.76

109 Ibrahimpatnam 2.89 0.00 0.00 2.89

110 Kothur 0.00 0.00

111 Shadnagar 5.98 0.00 0.00 5.98

Shankerpally 1.06 0.00 0.00

113 Kodangal 7.20 0.00 0.00 1..20

Parigi 1.55 0.00 0.00

115 Tandur 0.00 5.63

Medchal 2.82 0.00 2.82

Total 802.52 184.96 74.25 728.27

. Prcsently, Naspur, Kothapally 8nd Prlv8[ch8 municipalitiB r]l mcrgcd into Manchcrial, Ksdmnsgar ard Kothsgudcm Municipd
Corporarions respoatively.
| . Abovc ScwaSc gcncration of around E00.00 MLD ls s3 on 29.09.2022 i.c., orders of Hon'blc NCT . At prcscnt, thc sew88c gcncration

is about 910.t5 MLD.

sd/-
Engineer-in-Chief (PH)

/ / Att*red/ /
(rAC)

@

97

9Z

0.99

7.67

95
"t.69

2.24 2.24

100 Nereducherla 0.39

1.83 1.83

0.00 0.00

103

0.00

0.00
"107

0.00

1.27 7.27

1,"12 1.06

114 1.55

5.63 0.00

116 0.00
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GOVERNMENT OF TELANGANA
PUBLIC HEALTH & MUNICIPAL ENGINEERING DEPARTMENT

Email: eicphts@gmail.com phone:2339120g ENC
Fax: tX0-23393371 (ENCPH) 2j316841 GEN
Lr No.101/T2lAE4 IGEN/PCB ?425-26 Dated:19-11-20 ?E

From To
Sri S. Bhaskar Reddy, The Secretary to Govt.,

M. Tech, M.B.A, MA Department,
Engineer-in-Chief (FAQ, Secretariat,
Public Health, Telangana, Hyderabacl.
A.C" Guards,
Hydcrabad.
Madam,

Sub: PH & ME Deparbn-rent - MA & UD - Hon'bte NGT, principal Bench, Ncn, Delhi _
original Application No. 606 of 2018 (Main) - Compliance of Municipar solid
waste Management Rules, 2016 and other environrnental issues - order <tatecl
0-1.05.2025 (uploaded on 17.05.2025) i. the matter of relangana - submission of
Clarification on observation of Hon'ble NGI - Reg.

Rc'f: 1) Orders of Hon'ble NGT dt: 01-05-2025 in O.A.No.606 of 2018.
2) Lr. No. 28ITGPC3/NGT-New Delhi/ Legat/2018-1 11, Dt: 04-07-2025 of TGpCB.
3) Lr. No. 28ITGPCB/NGT-New Delhi/Legat/ 201,8-753, Ot 26-09-2A2i of TGPCB.****
with reference to the subject cited, it is to submit that the TGpCB virle reference

2"'l cited has requested to submit the action taken report on the observations made in
Hon'ble NGT order Dh 01-05-2025.

In this regatd, PH&ME Department replies to the observation of Hon,blc NGT on
liquid waste (sewage) managemenr in ULB's of relangana (outsicle oRR) along with latest
progress report up to 31-10-2025 and EC format is prepared as below. Further, Details of
Quer.ies raised by Hon'ble NGT and reply of PH&ME Dept. in Sewage Management is as
follows:

Queries raised by Hon'ble NGn
i. we fincl that out of estimated sewagc generation of 910.g5 MLD by 116 uLBs, only

167.80 MLD is koated leaving huge gap (Annexure 14 page 3593). Except
Karinrnagar, Warangal, Nagarkurnul and Vikarabad, no ULB is having sewage
managcment facilities. considering size of uLBs, standardized modure shoul<J be
adopted inclu.ing Modular srps. Next afficravit shourd give finarized workable
plan with timelines.

_ _ - }"ply, The sewerage generatiorr in ULBs outside oRR as on 29.a9.2022i.e., or<lcrsof Hon',blc NGT is g00'00 MLD and 
.correspontling Gap in sewage treatmcnt capacity is646 MLD' Against the present 910.g5 MLD esfi;rci sewage generation, the presenrrreatmenr capacity is 184.96 MLD i.e., existing 10 srps (ot .*zls i.tLo; antt nen ry 

"00",TSTPs (of 52'21 MLD) afrer ort.rers of Hon'bluilcr d,, zi.os.zozz(Annexure-I).
Prese^tly, sewage treatment facility is availabte in 11. ULBs i.e., Karimnagar,Vikarabad, Nizamabad, Miryalaguda, Siddipet, Gajwel. Suryaper, GWMC, Deverakonda,Nagarkurnool and Nalgoncla.
Ftrrthet, Balance 4 STps of gZ.7S Iy'(LD are expectect to be completed b1, Dec_2025(Anncxure-Il). Thus, thcrc w,[ be a gap or sio.or MLD (800.00-1 84.96-37.75-
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@
21.25(Private)) which will be nullified with STPs taken up under AMRUT 2'0, STPs

proposed under SBM 2.0 and STPs proposed in GWMC- Agreernents for 15 No's of STPs

of combined capacity 170.30 MLD in three packages under AMRUT 2.0 werc concluded

and expected to be commissioned by December-2027 (Annexure III).
Govt. vide G.O.Rt.No.388, Dt,214&l2024 accorded Administrative Sanction for an

amount of Rs.3769.34 Crores (including O&M and Annuity Payments etc) for sewerage

projects in 101 ULBS with a capacity of t155.00 MLD in the state of Telangana under SBM

2.0". Tenders ruere int iteil i tines atd no bidilers pnrticipated in tlree cnfils. Furtlter, prurission

alx auaited frcu Gol for uplront paynwrt iluly ntilizittg ca*rnl shnre.

Furtlvr, tlris offce aide letter rtt:25-07-2025 requested tle Goat. to accord Raiscd

Adnrinistrntiac sanctiot for amourn of Rs. 3705.75 oores (includitrg ltrttd Acquisition, O€tM for 5

Years, Armuity Pnyntents, GST elc) Ttith Wrn,ission to itaitt Ender:; itt 3 paclaryes insteod oJ

singb pncknge ruder LS antrnct rystent utith Rmi*d Hybnd Anrud$ Modcl anil with latest soR

2025-26 rates due to lnort - pnrticipation of thc biilders in tle tenders inoital for i cnlls. Goot.

Pennissiotr autaitei!. STPs upecteil to bc cornpleteil by Decanfter '2027 after apptoaal

/ton G oo t (Awtcxu re-lV).

It is to submit that Govt. vide G.O. Rt. No. 573, MA&UD (ENGG'2) Dept', Dt: 17-11-

2024 accorded Administrative sanction "In-Principle approval" ftr Rs 4170.00 Crore for

taking up UGD rheme in GWMC. Further, this office vide Lr.No. 4770/ T1/ GWMC/

UGD / 20?5-25, Dh01-09-2025 requested Govt. to accord Administrative sanction for the

work "Comprehensive Underground Drainage Scheme in GWMC, Warangal - Phase-I"

for an amount of Rs. 5257.20 Crore from Head of Account "Assistance to Warangal

Municipal Corporation 2/17-80-191-25-SH(90)-310-312" duly allocating necessary funds

to take up UGD scheme in GWMC on priority basis with concurence of the finance

departrnent based on the proposal of the Commissioner, GWMC. In which, 21 Nds of

sIPs of combined capacity 204.00 MLD was ProPosed. GotL Pent|.jssiort au)aitcil.

Expectcd to be conryleteil withfu 2 years aJter approoal fron Goot'

Further,anyPloPosalsrequiredforcompensatingshortfallintreatmentofrvaste
wate! generatior, *itt u" taken up to rneet incleased demand at the city level from time to

time depending on availability of funds'

Regarding consideration of adoPting standardized module including Modular STPs'

suitable sTps will be taken up uasei on the size of the uLBs keeping in view of the

additional requirement of Land for future and increased demand'

In view of the above, Govt. is hereby requested to incorPorate the above reply of

PH&ME Dept., in the report to be filed beiore the Hon'ble NGT before the next date oI

hearlng i.e., 25-11'2025.

Enct: ^is above (Annexure-I, lI, m & IV, Abstract) & EC format

)'ours faithfullY
sd/-

Engineer'in-Chief (PH)

br*
Execrrti

"'*#i,

Copy to the Member Secretary, TGITCB for information'
/ / A*ested/ /

ve Engineer (PH
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Abstract

S.No Sewage Generation & Treatment MLD

I
Sewage Generation in ULBs of Telangana outside RRR (as on tJ:e date of Hon'ble
NGT orders 29-09-20221

800

Existing STPs Capacity in ULBs under PH & MED
2

Existing Private STPS Capacity 21.25

J Newly Constructed & Commissioned STPs (7 Nos) 52.21

4 Total Installed STPs Capacity (21 & (31 206.21

c
New STPs under Construction {nearing completion and likely to be completed by
December-2O25)

37.75

6 Expected Installed STPs Capacity after Dec-2O25 (4) & (51 243,96

7 Gap in Treatment Capacity (1-6| s56.04

I New STPs uuder Construcliot lUnder AMRUT 2.O)
(expected to be completed by December-2O27) 170.30

9
Proposed STPs under SBM 2.O
(expected to be conpleted by December-2O27 after approual of GovL) 455.00

t0 Proposed STPs in GIIIMC
(expected to be ampleted uifhin 2 Vears dfter approual from Gout) 204.OO

Sub-total ofnew STPs (8),(9) and (10!10
829.30

sd/-
Engineer-in-Chief(PH)

Ur-*/ / Attested,/ /
Executive Engineer(PHl--.ffi1t

132.75
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Annexure -I
D.taik of Existlnt STP'S la thc ULBS outride ORR Under PH&IUED

Beforc Judgemcnt Ordrr 1..., on 29-09-2022

S.No, City/Town Locatlon of STP
ExIsting
Capaclty of
STP ln MLD

Tcchnology
Capeclty
utlllzcd ln
MLD

Operetional
Status

Remarks

I l(nrimnllgnr Bommaknl Road (Neor
llousing Boord Colony)

38.00 MBBIi 3 Opcrational

Inspection chambers, Se$(ragc conncctions arc not taken up in
UIDSSNI'I' Schemc duc to paucity of funds. 19500 Nos of
lnspccr.ion chambers .rc proposed in Karimnagar Smart cill/
Projccr (So that utilization car be lmprovcdl.lt is also proposed
to complctc thc bal{ncc and all additionel componenls under
AMRU'r'2.0.

2 Vikarabad
Chakdi Oadda,

Allampally
13.00 MBBR 7.5 Opcrational

STP is dcsigncd for prospectivc Jcar dcmand.Prcscnt
rcquiremcnt is less than 2026 requilcmcnt. At ptesent 9.0 MLD
watcr is bcing supplicd and thc utiliza(ion is matching lvith
8O%, of thc w6ter supply.

3 Nizamrlrad
Duhba 31.50 MBBR 7.S Operationsl Nctwork not fully laid duc (o paucity of funds.lt is also proposed

to complctc the bAlance, Sewcragc conncctions and all
additional cornpoocnts under AMRUT 2.0.Yellammagutta r 5.oo MBBR Operarional

4 Mirynlgud ThnllnEndda WSP Non- Opcralional
Earlicr,Motors and pumpscts wcre darnagcd and rcpai.e(!
now.TrAil Run undcr progres!..To utilise thc I l.5O MLD cdpacity
STP, scwcraSe connections arc proposcd undcr AMRUT 2.O .

Siddipcr
Chinthila Cheruvu 7.23 I,IBLt R 7 Opcrational

Norsapur Cheruvu I1.00 ST}R IO Opcrationol

6 {al Cajwcl

Rajarcddy Pally r.50 Irhytorid Opcrationnl

Pidichcdu Road 3.50 Phytorid 3 Operational

Parda!'ula Chervu 0.50 Phytorid 0.5 Opcrational

Sub Total 132.75 43.SO

STPS complctcil eltcr Judgcrrcnt Otdct 1..,, on 29-O9-2022

r,,{b) Gajr\!l Pragnapur (By-Pass
Rood)

r.25 Phy'lorid 0.75 Opc.ntional

Suryapcl Pullarcddy cheruvu ro.00 SBR 3.0
Nctrvork not fulty laid due to psucity of funds.ll is a.lso proposc.l
to complctc the balancc, Scrvcrage connections and all
additional componcnts undcr AMRUT 2.O.

I 1.50

7 Opcrational
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Annexure -l
Dctalls of Exi3tlng STP's ln thc ULBi outside ORR Under PH&MED

Bclorc Judgement Ordcr i.e., on 29-09-2022

s.No. City/Town lrcatlon of STP
ExlBtlnE
Cepaclty of
STP ln MLD

Tcchnology
Capaclty
utlll2cd ln
MLD

Opcratlonal
Status

Remarks

I Knrimnagar
Bommakfll Road (Nc6lt

Housing Board colonyl
38.00 MBBR 3 Opcrational

lnspection chtsrnbers, Se$cragc conncctions are not tgken up in
UIDSSMT Scheme duc to paucity of funds. l9s0 Nos of
lnspcction chambcrs are p.oposcd in Karimnagat Smart Cilv
Projcct (so that utilization can bc improvcdl.lt is also proposcd
to complctc thc balancc snd all additionel componcnts undcr
AMRUT 2.O.

2
Chakali Cadda,

Allampally
13.00 Ii,IBBR 7.5 Opcrat ional

STP is designcd for prospective ycar dcmand.Prcscnt
rcquircmenl is lc$ thsn 2026 requircmcnt. At present 9.0 MLD
ratcr is bcin8 supplicd snd thc utilization is matching with
8096 ot thc watcr supply.

3 Nizamabad
Dublra 3 r.50 !l BBR Opcrational Nctlvork not fully laid duc (o paucity of funds.lt is atso proposcd

to complcte the balancc, Sc$'erage connections and a.ll

additional compooents under AMRUT 2.0.YcllammAgutta Is.o0 MBBR Operarional

4 Miryalguda 'nrnllngadda I1.50 tvsP Non- Opcrationrl
garlicr,Motors and pumpsctg wcrc domagcd and rcpaircd
now.Trnil Run undcr progrcss.To utilisc the I I -5O MLD cnpacity
STP, sc$rragc conncctions arc proposcd uodcr AMRUT 2.0 .

5 Siddipct
Chinthala Chcruvu iliBBR 7

I 1.00 SI]R to Operational

6 (al OAjwcl

Rajarcddy Pally 1.50 l)hytorid 1.5 Opcrational

Pidichcdu Road 3.50 Phytorid operational

PAnd^vula Chcr!'Lr 0.50 Phytorid 0.5 Opcrntional

Sub Total L32.76 43.50

STPr complctGd altcr Judgement OtiLr l.e., ort 29'O9-2022

(,(b) G6j$cl
Prrgnapur (By-Pass

taoadl
r.25 I'hytorid 0.75 Opcrational

7 Suryapel Pullarcd(ly cheruvu 10.00 SBR 3.0 C)pcrational
Nctlvork not fully laid duc to paucity of funds.ll is arso proposcd
to complctc thc ba.lencc, Scwcragc conncctions and all
additional components undcr AMRUT 2.o.

Vikarnlrad

Operational

Narsapur Cheruvu
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8 cwMc
Ursugutta 5.00 SBR Opcrational

Pragathinagar I5.00 SBR 12.5 Opcrational

() Oevarakondu Nainoni Kunta L50 SBT I Opcrational

IO Nagar Kumool tsus Dcpot Backsidc 2.30 Phytorid I Opcrationql

ll NalBonda Shcahammagudcm 17.16 WSP 9 Opcrational
STP has bccn commisioncd rcccntly.lt is also proposcd to
complctc thc balancc octwork, Scwcragc connections and all
additlonal cornponcnts under AMRUT 2.0.

Sub'fotal s2-2r 30.75
Total r84.96 74.25

Total No.of STP! completed: 17 Nos (ln tl IrLBB!

Total lnstallsd capaclty: 1E4.96 MLD

//Atres|ad//

sdl.
for EnBineer-in-Chier(PH)

l.b$
€xecutive Engineer( PH)n*{v
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D!t.ll. oI undGr Co tructlon sTP', ln thc ULBt out.ld. ORR lrnd.r PH&MED

Tcnt.tlvc .lrtc o(
Crp:.19 of
sTP ln MI,DClty e Fuadla8S.,l_o.

3r- r2-2025
Cornmksioninr vill bc .omplctcd altcr rcplaccmcnr of Puhp
and motors {'hich are undcr proSrcsi ltakcn up undcr AiIRUT 2.Ol

PhFically Complct.{.
commia3ionlnS undcr

proSrc!..
lnt€rconncction and gap

clo8ina work! pcndin&

5.45 WSPhamnagar BandarnMiryal$dA
IU'DSSMT & TUFIDC

k"85.52 Cr
lR!.45.51 CrrR3.33.0lCr.)+

Rr.7.00 fruFlDCl

STP has bc.n compl.tcd and .lmmisgioncd. Inicrmita.nt hrmp
houlc ro bc tf,kcn !p & complctcd for B6rag. pumping to gTP,

Rcvilcd AS sanctioncd an la-0I-2O25. Ptrmp Housc $ork undcr
pro8ft3s,

3t-12-2025Ph,.rorid t00v"3.20Bus Dcpor Back3idcNrga.r Xtrlnool
SDF'+TUFIDC
R'.90.00 Cr

(R!.35.mCr+30.00Cr+
25.00 Cr,

2

collplc(!d ond lrlsl run undcr kosrcas.Scrv.r ncrrvork not laid
lully. Balencc Scw€r nctwork prop8cd up undc! AMRUT2.O

3l-12-2025SBRSuryaFt
TUFIDC

Rs.l10.00Cr.
(R!.81,41 Cr. +R!.36,59 Ct.l

3

Pmgri! of $ork sloc,c{ duc to d.liy in pq) ncnt! and pauciry
fund!.

95v.
3l- 12-2025

SBRshanthinata! bchind
2BHK Colony

t 9.lSircilh
R!.61-25 Cr

MB (Urbanl- Subjcct to
r.ltnbuBemcnt from RWS&g

Dcpr.

.l

Totd do.of STP.: 4 no.lln 4 ULB.I

37.75 nlLD

E

sdl_
lor Enth..r.ln-Chief (PHl

/,.r+
€xecutlve tnShee(PH)'%f*

Pbr.l.rl Progtc.. l^ %

I
F;

ll @
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Annexurc- III

sl.N ULB
Projcct Cost

llncludlng O&M in
crl

No.of STP8
propoaed ln
AMRUT 2.O

Sewagc
treatmcnt

capaclty IMLD)

Dctail3 of Packagc
ln whlch sTP qrag

lncluiled and total
capaclty in packagc

Tentatlvc date of
Complctlon/

Commlsslordng
o Rcmarks

Packagc-I

I Adilabad 225.46 4 31.sO Pactagc-I
(Totql

Capaclty:65.OO
MLDI

Projcct Cost :
R!.560.85 Cr

3t-72-2027
Package-I: LOA lssued on

O7-O3-2024,agrccmcnt
concludcd. Work groundcd.

2 Karimnagat 79.57

Ramagundam 255.82 33.50 3t-12-2027

Miryalaguda t7 3.O7 I 6.OO
Packagc-I! (Total
Cqpaclty:63.3O

MLDI
Proj.ct Cost :

Rs.955.55 Cr

3L.12-2027

5 Na.lBonda 2 16. 19 1 3.80 3t-12-2027

6 Suryapet 316.77

7 Khammam 249.-c2 53.50 3t-12-2o27

Package-III

8 Nizamabad 162.81 Peckage-III
(Tota1

Capaclty;42.OO
MLDI

ProJect Cost :
Rs.439.61 Cr

Packagc-Iu: LOA lBsucd on
OL-O?-2024 & agrecmcnt

concludcd. Work groundcd.I Mahabubnagar 276.4 42,OO 3t-12-2027

Total for 9 ULB8 19s6.O 1 16 r70.30

Totql No.of STP3 proposcd under AMRUT 2,Ol 16 Noe ltn 9 ULBsI

Total capaclty propo3.d undcr AMRUT 2,O: l7O.3O MLD

D€talls of STP'! t.kcn up ln thc IrLBs out8lde ORR undcr AMRUT 2,O under PH&MED

sd/-
for Engineer-in-Chief(PH)

&
Executive Enginccr(PH)

-.offin

€

3

Pec&agc-U

4

Package-II: LOA i6sucd or
07-O3-2O24 &, agleement

concludcd.Work grounded.

2

/ / Att6ted/ /
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Dct&tls of STPS proposcd L' lol ULB! ouBldc oRR udc! sBM 2.o Uadc. PH&IIIED

STP S
Totd Cuprctty
of STP. h MIDSlP 1 STP 2 STP 3 STP 4Iio ol STP3l{!Dc of thc

Dt3trlctNrEc of thc ULBSl llo

9.O9.0IKothegudcmI
4.04.OIManuguru
10.0lo.oIpalvarcha3

4.0t 4.00

Bhndradi
Korhagudcrn

Ycllandu
4.04.O0IMadhira5

3.O0 L0026 Sartupslli
4.O4.O0t

Klrammam

8.OI 8.00Mahabubnbtrd8
1.7IDornakal9

I 2.50ltaripcdalo
2.32.30I

Mahabubabsd

tl
t.71.70IAl(lmpur
8.08.O0IGndrvall3

3_30Ilcejal1
2.O2.00I

Jogulaba

Wsddcpnllcl5
1.70.802Bhoothpur
7.3?.30I

Mohnbub.agar
l7

4.OI 4.00:g
4.O4.O0Iti{h{aku rlh)'I9

3.00t

NaBnrkurnool

Kollapur20
3.33,30IKosgi21

3.63.(rOIMakrhal

5.O5.00I

Narnyanp.t

23 Naaeyarapct
2.0I 2.00Amarchinta24

2.9I25
3.23-20IKothakoln26
3.O3.OOI27
8.OI 8.OO2A
3.5I
l2.o

I I2.O0KamArcdd.'_30
r.o023l

IIII

III

.Elrlicr total 72 No. of STPt of cnpacity 315.02 llLD in 30 Ul-Bt $tr propolld to lr.
rakan up by rh. Plt&JvlE Dcpanr.nt for n rcnrtrtiv. emount of R..2424.24 Crorcs .nd
th. inmc urr lubmitt.d to lh. Oo!a- for ncconlirr8 Adminiitmtiv€ Sanction vuc T/o t-r
Di: l3-O4-2O20 & 03.!O-2O2O.

' Purthcr, d3 pcr insrucdo of Covt. Vidc iucmo Dt:25.O5.2021 of nl.\ & UD OP&8.2,.
it sns proporcd ro i6k! up rhc abovn qndct Hybrid Annuiry l\lodtl.
.Covt. vld. O.O.FLNo.{?8, Dl:ltO7-2022 8cc!rd.d .dminlstretlv. mncdon lor
appointmcnt of con.ultant M/!. Orctn Dcll8n and Enain.criry Scrvlcc. Pvt.. Lid tor
pflpnration orOPtu. {lncludin8 updatin8 qirlin8 DPRI)
. Funhlr, i! !r!s prDpo.c<l to rake up UoD schdn. in Rrlnagulrdaln ltunicipel
Coqtorarioh (on. of rh! ULB undcr NGT 30 ULAi lndcr pollurrd Rh,rr Srr.t hc!, undct
AMRT T 2.0.
. lr i3 to .ubmii th.t Govt. ol lndh ha! $nctlo.rcd SBM 2,0 for Tclanaain Slatc $tkh
includc! con tuction of STPI and l&D StructurB in UUL. lt ir ,rDno..d lo tek! uP
sTP! io lO3 UtI]! (orh.r rhnn OHMC, 26 ORR ULBs. r I AMRUT tosTlr. Stricjlla bur
in luding2g NOT ULB3|undcr SBM 2.o in tlJhrid Annuit! Mo.l.l.
' Thc rundln8,o. STp! undcr SBM 2.O l. rldrl.t d ro 2025 popula on only ltha! ioo

(Prolpccdvcl end JO ycers luklmtrlEl. Accordlngly, STP! capncittB ar! cdculatcd a! pcr
rbipcctivc po0uhtion Elcnrand for 2038 and Ultimat populntin Dcmirtd tor 2053.
. ,l.nc., thc rnnctioncd {mounl und.t SAM 2-o is no( suflicicnl to mcrt th.
con*rruction of STP'.rr pct CPHEEO iUtnuel DcsiS!.
. tlcncr. la I! propos.d ro lloqr r.ndcru on Hybrid Annuirr Hodcl by udli.lng the sBit
pmvisiofl.r Viabilitt Oap FundlDa.

. $h.rca! at Fr CPHeeO llanud, sTPs art ro bc dcli8ncd for 15 y.rrr

Addrcss.d ro Oovl. &r sc.ordlnB approval to c.rll lcndcr! $'ith op€n kchnolog, on

inglf, tttic ome vid. lcttcr D(O7-02"2O24 hat.ubmi(cd rwiscd propo3alr lnd

vld. c.o.Rr.l{o.348, Dt:21-08-2024 .ccord.d r.16lnLaEtlv. .rocuo! ror .r
ouat o,8r.3169.34 C.or.r lrnctudht O&!l .rrd Anntrlty F d.trt' rrC GST or

hod. p.ndin! adminisratr!. lanc(ion for hknr8 up con8truction of 34{ Nor of STE in
lo3 UL8! for copacitt of7E9.2o MLD und.r SBltl 2.0.
Fu(hrr, rh€ Oorl. ridc llcoro No. 6361/Enta.2/2023 ot MA&UD lEne8., Dcp!.. Dt. 02-
02-2021 has dlr.cr.d ro lubmit rcri.cd propoinl. r.vi.in8 thc c8pdcillcs dul! utilirint
th. Col lhet! undcr SaM 2.0 in Pha.c I ar upfront pn)m.nt, k..pln8 ln vi6r' thc
,Inanclal impllcatlon.

rcqucstcd 6o!t. to accord Adnrlni.ratiYc tanarion for an amount R!. 3769,34 crorc!
lnrhrding O&\l and Annuitr_ Pa),m.nts and CsTon lnlcrc8t Component ofAnnulF l

t.t.rc't cotnpoi.nt of Ararlry p.rh.nt lror'sciotrrc p'ojsct In lol ULB9 lr
at. rt.t. of T.lutrnr trn{.! SBU 2.O"l.f.nd.. lneli..l 3 tln.. .!d !o bld.t.!.
plrtl.lprtid ln thr.. .rU. . ru!th.t, tltmlt.lon d.o .rrlt.d f?om Oot lor upfront
pryFlat dul, utllltltr; c.ntrrl thr.o.
rurth.r, thb omcc vi.l. lcttGr dt!2S"O7-2OAs r.qr..tcd thG covL to rcc!.d R.vl..d
AdahL!.rtlv. unctlon for rEoGt of R!. 37O5.7s .rc.o. llrtclqdrn3 LrD.t
/rcqul.ltloa, OLM fo. 6 rc.r., Arlult, P.ymcnt., @sa ctcl ,tth FdL.Ior to
lnvltc t nd.r. l. 3 p.cloA.. ln.tc.d of rlntl. p.ct.tc u.dcr LS contnct .rrit.n
xlth R6vi..d Hyhrld &nllty llod.l.htt rlth l.t.!t 6oR 2o2s-26 r.t.i du. to ron -
prr{.llrtlon of th. Eld.l.r. lr th. t.nd.rr lnr,'lt.<t fo! 3 dtl Eap..t.d to b.
conpl.tcd ty Dcc.Eb., -2027 .ft.r.pp.ov.! froh Covt.

I

2

4.0

l.7o

o.90l6

3.5029

1.30

_I

-1-
!
I

It-I
t-ll

t-- G

f-- I El-F
t---l-*-F

f_-] r -t
I

3986



Sl No l{ar.c of thc t LB l{llrc of th.
Illatdct l{o o, STP' STP 1 STP 2 STP 3 STP 4 STP S

Totlt Caprclt,
o, S?P. ln llLD

? 5.30 7.5

33 Bhccmgal I t.90 1.9

J.l Bodha,

Nizamabad

I 10.00 10.0

35 Jagtiel 2 2.N lo.oo 12.0

36 Korutla I 8.60 4.6

37 Mctpally I 6.lo 6.1

3a Dharmepurl I 2.OO 2.O

39 Raikal

Jaguel

2 1.20 l.o0 2.2

.ro Huzurabod 2 2.so

4t JetlrInikunra I 5.00 5.0

42 Koth6palli I 1.40 1.4

.13 Choppadandi

karimnsgar

I 2.40 2.4
:l+ Pcddepalh 2 4.90 0.80 5.7

.15 Sukarabad I 3.O0 3.0

4e Manthani

Pcdspalli

I 3.O0 3.0

17 I 5.50 5.5

.r8 0 0.00 o.0

.19 Parkal Hanarnkonda I .r.oo

50 Bhupalpatly Jayashoflkar
Bhupa.lpdly I 7.00

5l Jento6n Jangoan I 6.OO 6.O

Wardhenn6pct 2 1.00 0.60 t.6
Nerlampct

warangal
I 4_2

s Bharnsa I 6.00 6.O

55 NirmBl 2 t0.00 I1.5

56 Khanapur

Nirmal

I 2.30

Ecllampelly 6.5

5a Mandarnari I 6.00

Manchiriyal 2 8.00 2.00 I0.0

60 Kcthanapslly I 4.OO 4.O

Luxcttipct I 3.00 3.O

Chcnntrr ] 3.OO 3.0

63 Naspur

Monchcrial

I 8,s0

6.1 Kagarnaaar Kodrarem
Bh.cm Asifabad

I 6.70

IIIIIIIII

rIII

IIIIII

II

I
II IIII

II
II

II
I

II

II

III

II

III

thc lamc *!. tubmitt.d to thc Govi for rccordinS AdElnt.trariv. Sanction vidc T/o L,
Du l3-04-2020 A 03- l0-2020.
. FunlEr, rt pcr inrtrucrton. ofcovt vid. Mcmo Dr:2S.O5.m21 of lt/t & UD |Tp&E.21.
ir $oa propo..d to iat6 up OE rboE undcr Hybrid Annutty lrtodcl.
.oorr. vidc o,o.Rr.No.478, ocl5-07,2022 accordcd admlnlrlra v. lrncrion for

.Eerlicr (0ll1 72 No. oISTP'. ofcapftily 3t5.o2 MLD ln 30 ULBb wrt !ropo6.d ro bc
takEn up by th. PH&ME D.partmcnr for a r.ntrdvc amounr ol R..2824.24 Crorc. and

pointrltlnt ofconaultant M/.. crcan Da!i8, ond Eniinccrint Scrviccr Pr't", Lrd for
pr.paratjon of DPRI. llncludinS upd.tinS tiitrint DPR!l

. Thc fllndln8 fo. STP. undcr SAM 2.O tt E.uictld !o 2025 populalion only ($at loo
whcrcr. ar pcr CPXEEO Mrnlat, STP3 irc to t dc.l8n.d lor lSll.ars

(PE p.cilv.l and 30 y.rn (ultlt,l.r.t. AccordlnBly. sTp. crptclrl.r er cdcular.d n.
2053.

. Purthcr, tt rrr p.opo..d t6 irkc up UOD Sch.m. ln R.magundem Municipd
Corpoation {on. of $. ULg und.r NOT 30 ULBI und.r pollut { Rtr,.r Sn tch.rl und..
AUruT 2.O.
. lt ir to tubadr thir Oorr. of hdtr ha. lincuoncd SBM 2.0 lor TchnSans 6t r. whkh
ln.hrd.t 6h.tnr.rLn 6, STPr ..d I*n cln'.itl':! ln ULgr Ia !: p:!?aa=:l :! .l:r. uD
STP. in I ct Ul.B. (ottEr Uun OHyC. 26 ORR ULAS, I I A.ItRr.[ Tou,n.. Sirlcill! bur
includina 29 a{OT UlBrl urdcr SBM 2.O tn HybrA Arnuiv yod.t.

Plolp.ctivc popuhlion D.m.rd for 2038 and Utrimat poputrtlon D.m.nd for
. Hcna!. t}lc &ncrloncd amount und6 SBM 2.0 i. nor.umckrt ro m..r Ul.
conrtr.don of STPi rr p.r CP'HEEo lhnu.l &!ign.
. HcDcc, h l. proDo.d ro Oora r.nder. on HIbrA Annutty Mod.l by urll.tna dc SBM
p.ovidoo l. VL.biliv Orp Funding.
Mdrctrad to Oovt. foa accordlnS rppmval to adl tcndan wl$ opcn tcahnolog on Rpp
rnod. pcr|dlng rdminl.trrdt ! sncdon fo. hldng up.onrtdctJoo of34.r ,\.o.;f SlFr in
lO3 ULB. ,or c.p.dty of 789.20 MLD undcr s8it 2.O.
Fu.thcr. th. Gor't. vid. Mcmo No. 636 I / 8n88.2/2o23 ofM &UD (E68t.l D<pr., DL 02.
02-2024 ha. dlrEr.d lo tubhlr !rvi!.d propolalt rrr,tdnr th. caoociric. dulv utitinn,
$c Gol .h6,c undcr SOl,l 2.o ur Phat I $ uprronr prlm;a\ k€c;in8 in uc; rh!
nnamial impllcetion.
AccordindJ. drl. olficc vid. tcrr.r DLO7.O2.2O2{ hat lulrhht.d r.silcd propos.l. rnd
rtquc.t d GoyL to dccord AdminllEad!! $ncrion fo.., rrnount Rr. 3?69.i4 crorr.
(includlng O&,M .d Annuily Pelacnrt lnd GST on In(Grt.t Cornponlnt ot Annutty I
Oovt. vld. GO.Rt,Io.3a!, Dn21-Oa-2O2.1 .ccold.rt rdat.!.ttruw tltlct o! t ! ro
rrou.rt oa lt&3769.3a cro..r ltrchdlnt O&!t .!d LDruttt prr|rrltt .nd csT onht6..t.oapotl.rt ofA'rslt' ?.rIr.ablro! r..r.rr& preJ.ct r! lolULEIlEti. .trt. of T.L.rtu. 6.1.r SlI 2.O.l.t !C.r hvtr.d 3 uE...!a !o Udd..r
prtlclD.t.d t! tlsc. edL . Fn ti.r, p.6L!t.! dro .rrlt.d froE OoI fot uprtlrr
pryE..t duly r.[l:trt clatil rh.rc
ru.Lh.r, til. omc. vrd. !.tt.r dt S-o7-eO25 r.tu.rt.d th. c,vt, ro rcEord R.d..!t
Ad.alat lnuv. .i.cuo! ros rBoult or Rr. 3ror. cro,.. (b€tuata3 r.nd
Acqdrlrlorr OAU f., 3 Y.in, Alrulty p.ts!!t , Oaf.t.l jtf P.ttnl..Io! to
hvtt. l.!d.rr L! 3 p.o}lt . h.t.ld of .btI. FGt t srd.! l8 con.'rcr .r.t.Er|tl R.vl.cd Brbtld A.rdt lo.tGt .!d 'ttl trt..t rol202!.26 ,.t6 aur to roa -
trrtr.lpruo! ol t.t. bld.lc. b t!. t.!d..r tlvtr.d fo. 0 !r[.. E .t .cr.d t. b.
compl6l.d Dt D.c.ab.r .2m7 ..G.r rrprovd frort Gowt

3.50 6.O

Sirclll6
Rajannd Sirciua

7.O
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rnmc of tho ULB
N.me otthc

Dlstrlct
No of SlPs STP 1 STP 2 STP 3 STP 4 STP 5

Tot..l Ceractty
of STPi h MLD

65 Me(lllk

lucdak

1 6,00 6.O

66 Nnrsapur I 2.r0 2.1

Ramayampet I 2.O0 ?.0

68 'llloopr6tr I 3,00 3.0

Andol-Jo&ipet

Sansarcddy

I 3,00 3.0

Nnrayankhed I 2,50 2.5

i) SildasivaPct 2 3.70 1.40 5.1

Sa.grreddy 10.4

73 I lo.l

7,1 Chcriol

Siddipcl

1 2.30

Dubbaka I 3.50

?6 Ilusnabad I 2.70

Chandur

NnlBonda

1 1.70 1.7

7a CI)ityal I 1.9

t-9 Drlarakonda I 2_O0 2.C

6o Halira t 2.OO 2.O

BI Nakrekal I 3.50

Nardikonda I

a3 l{uzurnagar

Sury.lpcl

1
4.S0

84 l(odnda I a.50 8.5

85 Ncrcdchc(la I 1.80 1.8

86 Tr ru crnlagiri I 2-1

87

Bhuv6naSiri

1 2.30 2.3

83 Bhongir 2 4.60 6.8

a(J Choutuppsl I 4.20 4.2

(xt Mothkur I 2.30

9l 2 L20 t.o0 2-2

YadngiriSutla I x.s0 2.5

93 A!flangal I 3.00 3.O

9.1 lbmhimpnntBm 1
4.5

93 l(orhur I 2.00 2.O

Sh.dnaear 2 2.70 4.30 7.O

.Earlicr ror^l 7? No. ol sTP\ of cipaci$_ 315.02 nlLD in 30 ULB'g i\6s proponcd to bc
hkcn up lrt thc Ptl&[{E Dcpartmcnr For n l.ntnrivr &mount ofRs-2828.2, Cror$ and
rhc samc \os luhhitted to tic Covt. for nccording ,\dmtnistrativc Saoction vidc T/o Lr
Dri l3'0t-2O2O & 03- lO-2O20.
. F$rth.r, as Fcr in$trucrion! ofcovr- vkle uc o Dt;25.o5.2021 ot MA & UD {TP&c,2).
jr $a8 prr,posc.l (o lak€ up &c abovc undcr llylfid Annuity Modcl.
.Oovr. vidc C.O.R(.No.478, DtrlS-07-2022 accor.lcd adminbttative Banctron tor
appohrhrcnt ot conrultant M/s. Or..n Dc$iRn nnd Englnc'cring Scdies Pvr., l,ld for
prcpnrstion of DPRs- (including updntinB r$littn8 OFRBI
. Frnhcr, it rlas propos.d to taL. !p UCD Schlmc in lamaautdam Mnnicind
Corporation lonc ofthc ULB undlr NCT 30 ULBS undcr pollutcd Rivcr Sr.lchrn) un<icr
AItRUT2.O.
. lr i! to lubmit rhat Colt, of lndin has $nc{on.d SA 2.O for T.lan8 n{ Stnt thich
inckdrs consrrucrlon ofSTPs and I&O Structlrn. ln ULB6. lt i: proFoiii io urtr uD
STps in lO3 ULA' lothcr dlan OHMC. 26 ORR ULSS. I I AIIRU?To$,., Siricillo lrut
tncludinB 29 NOT ULB.I undcr Sg&l 2.0 in l{tlrrid Annuit} Modcl.

' Thc funding for sTPr undcr sBil 2.o is r.strictcd to 2025 populatlon onl-v (ih]lr t(x)
, llhcrcas as pcr CPIiEEO Manunl. sTPs .rc (o b. dcsignc{ for 15 ycrrs

(Prospc.tivc) nnd 30 yc&rs {ultimat l. Accordingly. STPi caFacitic! .rc cdc lnt d n! pcl.
,'rosp{ctiw population Dcmand for2038.ind UldtDnlc population Dcmnfld for 2053.

' H.ncc, thc $anctioodl amount undcr SBM 2.O ii noi iumclenl to lnclt lh.
con3trucllotr ofSTPg as p.TCPHEEO Irnnurl D*ign.
. ll.ncc. it is poposcd to float tcndcrr on tbrid Afirult! Modcl bJ. utilisir'rg th. SB)!l
p$vi:sion nr viabilitl Oap Fuflding.
Addrcrs.d to Corl. for accordin8 npproval to cnll lcrld.r8 vith oP{n tc.hnologf on RFI
mod. pcndins ndminisrr.nv. $nction for trldn& up constnrction ol3.l.l r"oi otsl'l'i in
IOJ Ul,Bi ror cdp.cit] oI749.20 IILD undtr StsII 2.0.
Funhcr. thr Goyt. ridr l\lcmo lio. 636 I / EnEs.2 /2023 of M-I&UD (En88l D.pt . Dt. 02-
O2-2O2.1 his dirccrerl lo 3ubmir.cviscd propoenls r$irin8 th. capeciri.s dtll-v u li2inS
thc Ool $hare undcr SAU 2.O in Ph&sc I as upltonl natmcnl, k.epinB in vi.(' thc
fimncisl implication.
AccordinBl,v, this omccvidc lcttcr Dt:O7-02-2021 hfl$ rubmlltcd tcviecd lropo$nh ond
rcqu?slcd Goet. to occord Administrarivc sanction for an amou.tR3. 3769.34 crorca
(including O&M llnd Annuity P.ymcnls rnd OST on htrresr Cornponcrt ofAnntity I
oor4. vldc o.o,Rt.r{o.38a, Dr:21-O8-2m4 rccordcd ..trntni.trrtlvo trnctlon lot rn
rmount of n 376t.34 cro'd {lncl{dlrt o&nt.nd Annuity f.ytncnt! rnd csT on
trt.r..l .onronoat .rlnrtrlty p.ym.nt.l ro. r..F!..g. ,r..r!.t, l,t lol s&Bs l,
&. rtlar of T.hr{in. und!! aBH 2.o'l.T.nd.! loi'ttcd 3 tlr.. ild no btdatlrr
p6rtl.tp.r..t ln thr.. crU.. Fu.th.t, p.'dk.loa .!to .w.lt.d Aom Col fo! ulrtoit
pnrmrnt duty uttll.lna cctrt.rl rhdc.
hrttr.r, lhlr omc. etdc lcttct dt,2s'O7-2o2s rGqu.lt.d tL. Gott. to rccor.l R.vt!.d
Admtnl.tntlvc..rctlos fo..60!trt of R.. 3705.75 crot.. {llrcludt(g Lan{
ActEllltlon, O&DI ror 5 t..rr, funrlty P.ymcrt., GSA .acl tltl pc.El$lon to
tnvtt. t.nilo.r ln 3 lrct g..lnrt..d of.h!l. PA.kr8. ur.lc. LS.ootrnct tyrtcE
dth A.d.o.l tlyb.ld Alnulty ltodGl rnC wlth htcrt soR 2023-26 EtGt auo to not -
p.rtlclpatlon of ah. El lil.E ln th. t.nd.r! ltrvlt.d fo, 3 cdlt.E:rP.ct.d to 1,.
.omplGtcd by D.c.dbcr "202? rftGr .p?.ov.l fiom ciowL
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SI No l{amc of tL. lrLB Dl.trlct STP 1 STP 2 STP 3 STP 4 STP 5
Totrl C{pectg,
of STPr ln MLD

97 Shankaryally t 3.60 3.6

98 KodanEal I 2.40 2.4

99 PariSi I 2.l o 2.1

to0 Ta.ndur I 8.O0 8.O

tol Mcdchal I 9.50 9.5

Totil r15 45S.O

Totd lto.of SfE plot o..d rrtldcr SBlt 2.O! ll5 tlo. lla lol t LB. rttt t.rlt ry tr.rta.nt DroDotod for stP t! Slrlcltlrl

Tot l c.prcttlz fropor.d urrilGr 9B! 3.O! 455.OO ru,D

sd/-
for Enainccr-in-Chicf (Pl0

b^*,-
E:acurivc EnginccrtPHl

@-

Dct^lL of STPI 9rot o..d llr GWUC

Sl No !I.E! of thc IrLE lf.a. ol ttc
Dl.trlct ro of STP. Totd Crprctty of s?P. l! llLD

cwMc Henamkonda 2l 204.O

oovL vtdc o.o. F! No, 573, XA&UD (ENCO,2| DcpL, DE l7-u-2024 acrord.d
Addlil.t rtivc lr!rcdon .ln-Hrrcipal approvit' for Rs l l ZO.OO Cmrc for rltdr! up U6D
.clr.oc tn OWMC. Fun Er, thl! orrc. vit! t .No. 4t?Ol'ttlowi/,q UADI2O'S.iX,
DIOI-O9-2O25 rlquc.td Oovt. ro rc.o.d 

^dmtni{nrivc 
Enctlon tor t}.t lrork

cornbin d crplclv 2O4.(x) MLD wr! prcDo..d. Govr. p?rrt {bn !$ritcd. ftp..r.d to b.
compl.t d wtrhh 2 ycir. anlr ipproyat from Oor.

UndcrS.Eund Drdi gc GWMC. WarEnSal
Rr. 20 Crorc oIHcad Municipal

7 -EO' 9 o-3 2"-2SSH(90t-3 duly alloc!ting
oUO cowM withprio.lty tinanca d.paftEant

thc rhc InowMc. 2$hich. STPs of

No of STP3

Mcdchal
MIekdg,rt

Ii

I
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HON'BLE NGT, PRINCIPAL BENCH, NEW DELH I - O.A. No. 505 of 2018 (TELANGANA STATEI

Statement showins calculation of Environmental compensatlon (Ec)

LI U EWAGE
(Rs.ln Crores)

Cip ln C.prciticr lo b.
.omplct.d ftom J.nutry -
1026 onirirdr

To!.1 c.paciticr rddrd irom
ScptCorbcr 20rl lo Oclob.r-
2025

Crpa(ltlc! to b. rddcd
fro Nov.nb.r 202510

Dcctnlbcr - 2025

Crpicili.s.ofl plct.d fron'
April lo Oclobtr- 2015Tohl EC tcvicd b,

NGT

Totrl CrJrrcilLs cr..t.d
trom S.prlmbcr 2021lo

,Uir.h-2025

Qtv.
(MLD/
MT)

EC-
Rr in
Crorc.

Qurnlil,
(tu LD/

ft)
Qry

(t!tLD,/
MT}

Ri. In Qly
(IrLD/
MT)

Qty
(MLD/
MT)

Q.y
(ut,D/
NT)

D6cri lonsl.
No.

(l?) (18) (te) (r0)(t 2) fll) tl{} (ls) (r6)(8) (9) (t0) (ll)(,{) (s) (6) (7)(J)(2)(t)

oulsidc ORR of Tclangani
Stalc, G.p is: 646 MLD,

(hc

'Iotrl: (C)= (A) + (B)

Nolc:
3 gc Wastc: 7 STPS of52.21 MLD is complcted (AnncxureJ) and 4 STPs of37.75 MLD orc likely lo bq complctcd by Deccmbcr-2o25 (Anncxurc' Il).

combinccl capacity 204.00 MLD was proposed in GWMC and Revised AS awnited from Govt. Pmposcd quantities increlscd duc to considcralion ofhorizon ycars undcr AMRUT 2.0

J.H8.001,82.1

Gnp itr lrcltmctrt of
Li.tuiil \\ asl../Sc!+, g( l.c.
I,,124 trll,D, EC cilculo
l.d @ I(s,!.00 Cr pcr
iul,D fo. nolr.nlcd

AITIRUT
2.0,

SANT 2.0

l0{.{2 37-75 s.E.r70 75.50 556.01

c)
t00./.2.6GV. J.{.JZ 5t-21 8-t9y"35.05 5..11 ?0,10t292(.) l'ublir llcnllh

t007"r0l.J2 37.?5 5.81./. 75.50 556.0.12.66y. J.t.r2 51.21 8.09V.1292 J5.05 5.,r3 70.t0 17,t66,t6Totil (B )
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GOVERNMENT OF TELANGANA
PUBLIC HEALTH AND MUNICIPAL ENGINEERING DEPARTMENT

tter B]tl2, I& 4

From
Sri. S. Bhaskar Reddy,

M.Tech, MBA.

Engineer-in-Chief (FAC),
Public Health,
A.C. Guards, Hyderabad.

Madam,

Secretary to Government,
MA Departrnent
GovL of Telangana,
Hyderabad.

Sub: MA&UD Dept - PHMED - Sewerage Projects in 101 ULBs in the state of
Telangana under SBM 20 - Revised Proposats - Revised Adminiehative
Sanction - Requested - Regarding.

Ref:

1 office Lr. No. T1ISBM 2.O/STPs & l&Ds/2V)2-2?, DE 1544-2A23
to the Govsnment.

G
D
M of the Meeting with SE (PH) West Circls SE (pfD, TUFIDC , Unit

t Memo No. 6361/Engg.2/208 of MA&UD (Engg.) Dept.,

SE (PF{), Warangal Cirtle and consultants held in the
of Engineer in Chief (PFI), Hyderabad on Dt. 25-01-2024.

Lr. No. T1ISBM 2.O/STPs 6x I&Ds/208.24, Dc 07-02-2024
addressed to the Govemmmt.

5. G.O.Rr No. 388 of MA&IJD (ENGG.) Depr., Dt 27-0&2024.
5. DMA Lr. Roc. No. E-212&2021-H1, Dt 79-09-2024 addressed to Joint

Secretary & Mission Dkector. SBM-U, MoHUA, GOI.
7. This office Lr. No. T1ISBM 2.0/5TPs & I&Ds/2023-24, De,04-tZ-2024

addressed to the Government.
8. SE (PI-!. West Circle, Hyderabad NIT No. 388/DB/SBM 2.0/101

uLBs / N2*8, Dt. A4.,''2-2024 for 1sr call.
9. SE (PH), West Circle, Hyderabad Lr. No. 388/DBISBM 2.0/101

ULBs / 2024.?5, Dt 09{1-2025.
10.SE PfQ, West Circle, Hyderabad NTT No. 388/DBISBM Z0l101

uLBs / 2024-25 / 2na caII, Dt. 76-01-2025.
1l.SE (Pf!, West Circle, Hyderabad Lr. No. 388/DB/SBM Z0l101

ULBs / 2024.25, D t. 03-02-2025.
12. SE (PH), West Circle, Hydcrabad NIT No. 388/ DB/SBM 2i/LOI

ULBs / 2A2a-25 / 3'd €11, Dt. 02{+2025.
13. SE (PH), West Cirle, Hyderabad I.r. No. 388/DB/SBM 2.0/101

ULB s / 2U24-8, D t. n 44-2025.
14. Minutes of the Meeting with SE (PH) West Circle, SE (PfD, TUFIDC , Unit

lI, Nalgonda, SE (PH), Warangal Circle and consultants held in the
charnbers of Engincer in Chief (PH), Hyderabad on Dt.78-07-N25.

t.

N

,rE T-..',,.."

.-faa
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It is submifted that previously this office in reference 1s' cited has submitted the

proposals of SBM 2.0 to the Government for conskuction of 3114 no. of STPs (total

capacity of 789.N MLD, considering 2038 as prospective year) along with I&D
Structures with 10 years O&M with a tentative financial implication of about

Rs, 5503.107 crores, along with a request to accord permission to invite tenders with

open technology on RFP mode in Hybrid Annuity Model without mentioning Internal

Bench Ma& pending AdminisEative Sanction. It was also indicated therein that

Administrative Sanction would be sought along with tender approval after finalization

of the tenders. (Copy of the original proposal is enclosed).

However, approval (or the proposal was awaited from the Government level

and slbsequently General Elections to Telangana State I-egislative Assembly were held

and the Model Code of Conduct was in force, during that period.

After formation of new Covemment in December 2lB, during the meeting of

the Engineer in Chief (PH) with the Principal Secretary to Government, MA&UD DePt.

on Dt. 11{1-2024. the proposals oI SBM Z0 were placed before the Govemment and it
was inskucted to take up the proposals in two phases, duly utilizing the Go[ sl'rare

under SBM 2.0 in Phase I as upfront payment, keePing in view thr: financial implication"

and in single package in order to create htialthy competition among available agencies

who have experience in executing similar projects in HAM mode.

Accordingly, the Governnent vide Memo reference 2s cited has directed :he

Engineer in Chief (PlI) to submit the proposals revising the capacities as per the

discussions held in this regard by the PrinciPd Secretary to Government, MA&UD

Deparknent with the Engineer in Chief (PH) for taking further neces.ltary action.

. 
However, in the meanwhile, in anticipation of the Govemrnent memo, based on

the instructions received from the Government, a meeting was convened with the SE

@ff, West Ckcle, Hyderabad, SE (PH), TUFIDC, Unit II, Nalgonda, SE (PFI),

Warangal Grcle, Warangal and consultants M/s NCPE Inlrasrructure India Private

Limited and M/s SK Associates, Hyderabad in the chambers of Engineer in Chief

@H), Hyderabad on Dt. 2541-2024, detailed dirussioru were hr:ld on proposals to be

submitted under SBM 20 and way forward for tender proess and selection of
agencies in light of the inskuctions received from tlre GoverrEnent and the minutes

were recorded.

After detailed deliberatioru, copy of the minutes of the meeting Dt. 25-01-2024

were submitted bo the Government and it was proposed to consider proposals under 2
phases as below.

* Proposals under Phase - I: To consider SIPs of only certain catchments of the
ULB for ttre prospective year 2@8 satisfying the criteria of SBM 2.0 Guidelines
that all towns will need to prepare a DPR containing the provision of minimum
one STP (for 70% of current (2025) population).

Z\sBM 2Acovt\Rcviscd ProF6d! 2925-26 SOR\|{s!f lDld'rr\ t-r ro covr . SBM 20 - propG6l! - 20aS-26 - Fnuldo.
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Where there is marginal difference in capacity o( STp of the cakhment
corresponding to the prospective ycar 2038 when compared to the intended
capacity in Phase I (corresponding to 70% of current (2025) population of the
town), drose STP capacities are further reduced to meet the criteria of SBM 2.0
guidelincs with a eontemplation to take up capacity augmentation of these STps
as and when required on case to case basis.

'i. Proposals under Phase - I1: Capacity augmentatiou (on modular basis) of the
catchments under consideration in Phase I along with the new catcltments
deferred in Phase I can be considered in Phase II proposals.

Accordingly, the origirral proposals (considering all catchment for prospective
ycar 2038) are revised coruidering STPs of only certain catchments in thc tor,r'n

satisfying the criteria of SBM 2.0 Guidelines that all towns will need to prepare a DPR
containing the provision oI minimum one STP (for 70% of current (2025) population)
r,r4rich are proposed to be taken up und.er Phase L

Considering the rates of STPs from GWSSB for the year 2022?3 and estimates
were prepared with SOR 2022-23, the total cost was arrived for an amount of Rs.

3769.34 Crores under HAM (35{5) including Annuity Payments and GST on Interest
Component of Annuity Payments with details as below.

. Capital Cost :Rs. 1323.10 crores (including Taxes and Provisions)

. O&M Cost : Rs. 1608.50 crores

. Total ProiectCost : Rs.2931.60 crores

. Total Project Cost (HAM) : Rs. 3759.34 crores (including Annuity Payments

and including GST on Interest Component of Annuity Payments)

Accordingly, in the reference 4u' cited, the Government was requested to accord

adrninistrative sanction for an amount of Rs. 3769.34 Crores (including O&M and

Annuity Payments and GST on Interest Component o( Annuity Payments, excluding

Land Acquisition costs) along with permission to invite tenders in single package under
1.S contract system u.ith Hybrid Annuity Model (35% upfront and 65% deferred),

pending acquisition of land, in relaxation of G.O.Ms. No. 94, I&CAD (PW-COD) Dept.,

Dt. 01{7-2023 and G.O.Ms. No. 1, Finance (Works & Projects-Ffl Dept., Dt.25-02-2012

The Goverrunent vide reference 5tl' cited has accorded adminisb:ative sanction

for an amount of Rs. 3769.34 Crores (including O&M and Annuity Payments and GST

on Intelest Component of Annuity Payment$ for "Sewerage Projechs in 101 ULBs in dre

State of Telangana under SBM 2.0" and also pelmission was accorded to im,ite tenders

in single package under [S contract system with I{ybrid Annuity Model (35% Upfront
and 65% deferred), duly cancelling earlier G.O.RI. No. 343, MA&UD (UBS) Dcpt.,

Dt.29-05-2023, pending acquisition of land, in relaxation of G.O.Ms. No. 94 I&CAD
(PW-COD) Dept., Dt. 07-07-2023 and G.O.Ms. No. 1, Finance (Works & Proiects-F4

Dept., Dt.25-02-2012.

7j\SRltl 2.0\Govt\Rcvircd Propcats 202$26 SOR\Na$' (old6\lr to C,ovt - sBM 2-0 ' ProPcralr ' 2O2t26 - Firul.do<
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Further, the Government has directed the DMA, Telangana to ad&ess the Gol

for permission to utilize the GOI share as upfront payment (35%) during the

constuction period of initial 2 years and balance (65%) to be Pai(l in 10 annuities by the

State Government along with O&M payments.

Accordingln the DMA, Telangana vide reference 6rh cited has requested the Joint
Secrctary and Mission Director, SBM-U, MoHUA, GOI to accor,l permission to utilizc
dre centsal share of Rs. 463.10 Crs as upfront payment towards conskuction of STPs

under HAM and State Govemrnent shall further allocate budgr:t for meeting annuity
and O&M payments during 10 years O&M period, (or which permission is not yet

received from Governnrent of India.

Furdrer, in the refererae 7't' cited, the bid document for the subiect cited work
was submitted to Government wlth a requ€st to accord approval and was also

requested to ratify the action taken by the SE (PH), West Circle, Hyderabad in invitini
tenders subiect to approval from Govetnment.

The tenders were invited for 3 calls by the SE (Pt{), West Circlc, Hydcrabad vide

NITs reJerence 8\ 106 and t2or cited, but no bidders participated for the 3 calls and the

same was communicated vide reference 9\ 11or and 13e cited.

In this connectiorL as no bidders participated in the tenders invited for 3 calls, a

ioint meeting was convened with SE (P$, West Circle SE Q,FI), TUFIDC, Unit II,
Nalgonda, SE (PH), Warangal Circle, Warangal, SE (PH), TITFIDC, Unit I, Warangal
and Deputy Chiel Engineer (PFI) in the chambers of En6;ineer in Chief (PH),
Hyderabad on Dt 7847-2025 for a way forward on the matter and to explore different
options to get participation in the tenders. Detailed deliberations were held and it was
decided in the meeting to recast the estirnates with SSR 2025-26 of Telangana State and
to invite the tenders in &packages instead of single package as per the procedure
adopted in the tenders invited for AMRU| Z0 works, under Ftybrid Annuity Model
(HAM) (with an average of 53% upfront payment for Package I and II and an average
of 51% uplront payment for Package III during conskuclion period utilizing total COI
share approved under SBM 2.0 and matching share from State Govemment) with 5-
years period for annuity and O&M instead of lGyears. The details of the
deliberations and the decisiors arrived are as follows.

I. Probable reasons non DarticiDation of bidders in the tenders for 3 calls :

a) Rates considered lor STPs :

. Earlier, the rates for STPs of SBM 2.0 were adopted from Gujarat Water Supply
and Sewerage Board (GWSSB) ntes of 2[22.ia as the bidders have participated
in the tenders oI works under AMRUT 2,e wherein the same rates of STps
(GWSSB 232-23) werc also adopted. However, no bidders participatecl despite
inviting tenders for works undcr SBM 20 for 3 calls.

Z\SBM 2.0\coi,,t\Rci.is€d Prop6il5 26.16 SOR\New lotdcr\t iocovr-StM ?.0 - propo$b.26-26 - turalde

3994



Eligible bidders who have experience in executing projects under HAM
would be less in number and they would not have shown interest to
participate in Hybrid Annuity Mode of contract due to large physical and
financial requirernent for single package for 101 projects in 101 ULBs.
Works are scattered in 1.01 tll.Bs across the state lead and the bidders
might have felt difficulty for arranging urcrk force and machinery
simultaneously for all the proiects.

Bidders may not be interested to pa*icipate in Hybrid Annuity Mode oI
contract with or y 35% uplront payment

c) Preparation of Estimates with SOR 2022-23:

Earlier, dre estirnates of SBM 2.0 rvere prepared with the rates adopted for
AMRUT 2.0 projects with SSR 2022.i3 and, the cement & steel rates of April 2023

and SIP rates from GWSSB SOR lor the year 2022-23, as the original proposal
was submitted to Govt. on Dt.15{4-2023 with the same rates. However, no

bidders participaEd in tenders invited for 3 calls.

Tl'te probable reason may be due to increase in rates of labour, materials
and macl{nery over the past 2-3 years since 2022-23.

d) Lonq duration of 10 vears period for Annuity Pavments and Operation and

Maintenance:

Eaxlier, tenders were invited under HAM with 10 annuities to be paid along with
10 years of O&M which is to be executed by the same agency duly entering

separate agreement with the concerned Municipal Commissioner. However, no

bidders participated in tendcrs invited for 3 calls.

Z\SBM 2o\Gov\Rcviscd ProPo6ab425- SOR\Ncrv folder\tJ loCovt ' SBM 2.0 - Protek ' 202a,26 'fin ldoc

. Most probable reason may be GWSSB rats of 20D-?3 for STps are low and also
the value of srPs componcnt in AMtur 2.0 works is minimal as they involve
various water supply and sewerage components apart from SIps, whereas the
SBM 2.0 proposals involve primarily construction of STps and I&D structures,
where the value of STP component in overall proiect cost is substantially high
when compared to AMRUT 2.0 projects.

b) Invitation of tenders under HAM in single packase:

Earlier, tenders were invited in single package, in order to create healtlry
competition among available agencies who have experience in executing similar
proiects in HAM mode. However, no bidders participatcd in tenders invited for
3 calls. This may be due to following reason(s)
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. The probable reason may be deferred Payment over long duration of 10

years and also mainlaining the projecb for 10 years long period by

entering separate agreement with Municipal Commissioners.

II) Permission from Gol to utilize total Go[ share approvcd under SBM 2.0 as uPfront
oavment durins corstruction Deriod and state share to be oaid in annuities :

Earlier, tenders rverc invited under HAM with 35% upfront payment Lc', Rs. {63.10

Crores to bc utilized lrom Gol share under SBM 2.0 and ShE Govemment share to be

paid in 10 annuities along with O&M paymms. Accordingly, the CDMA, Telangana

being the State Mission Direcor for SBM 2.0 vide Lr, Roc. No. E-2128-m21-H1, Dt. 19-

09-2024 addressed to Joint Secretary & Mission Director, SBM-U, MoHUA, GOI
requesting to accord permission to utilize Gol share as upfront payment during
construction padod but the permission is not yet accorded by '}le Government of India
tiII date.

. Hence, maEhing Seate sharc ruy also be utilized along with total Gol share as

upfmnt payment during thc Corstruction period and r'"larrce deferred payment

can be met from State Govemment to be paid in annuities.

Itr) Land Acouigition:

Earlier, land Acquisition cosb were not induded in the proiect costing as it was diflicult
to assess the co6ting at that iuncturc and the same was inlormed to the GoveEunent that
separate proposals towards LA would be submitted to the Government for separate

Sanction.

. Maiority of the STP sit€s are private lands.

. Hencc, it is decided to acquire land required for the ultimate sewage load for the
year 2&53 for all the catchmenB under consideration for Phase L for whicll
financial implication due to land acquisition is assessc.rC and is work€d out to
Rs, 652"66 Crores and the sasre is !o be bome by the Stat€ Government
immediacly for commmcing of the proiects under SBM 2.0.

. Accordintly, Land Acquisition cce shall be submitEd bo the Govemment along
with the proiect cost for necessary administrative sanction

Keeping in view of the above, the lollowing decisions are made in the meeting:

) To recast the estlmates with new SSR 2025-25 of Telangana State, with the rates
of STPs incorporated in SSR 202.t25 by the BoCEs.

F To adopt annuity period as S-years instead of 10-year6.

! To adopt O&M geriod as $years instead of 10-yeare.

) To invite tenders under LS mode of contract system with HAM as adopted
earlier but with an upfront payment (average of 53yo for pa&age I and II and
average of 57o/o tor Package III), to the conceseionaire (fotal GoI share
approved under SBM 2.0 and matching share from State Government) and
balance share to be deferred and paid in 5 annuities by the state Governmcnt
along with O&M payments.

Z\SSM zo\Crvt\Rcviscd Propoonlr ZrE 26 SOR\Ncw foldcr\tr to Govr - SBM ZO - prop'ab .202t26 - finaldoc

3996



However, Hybrid Annuity Calculations are to be worked out ULB wise based
on the upfuont payments mentioned against each ULB in Annexure ll white
operating agreement and payment shall be regulated accordingly.

) To invite the tenders in 3 packages instead of single package as per the
proccdurc adopted in the tenders invited for AMRUT 2.0 works

) [.and Acquisition costs shall be submitted to the Government along with the
project cost for necessary administrative sanction.

?he revised project costing with SOR 202F26 under HAM is as below:

The estimated capital project cost for 115 STPs llaving 455.00 MLD capacity
(inclrrling STP, I&D stuuchtrc, conaeying mnin, [ntake uell cunr puntp house antl ptnlrping
nndincry, Anline Gntinuous ElJlwnt Monitoring System (OCEMS) ottd prwisions touards
GST and other contingencix) in 101 ULBs is Rs. 126.40 Crores which includes cost of
tertiary treatnrent {or STP in Sircilla.

The estimated Operation and Maintenance cost of 101 ULBs for 5 years is

Rs. 803.00 Crores (cansiden ng 5% non contpounding bo'ense on each yenr's O€tM crrst)

based on CPHEEO Guidelines, Consortium of IITs report of Ganga River Basin

llnvironment Management Plan and cornmon SSR 292526 of Government of
Telangana.

. No. of ULBs : 101

. No. of STPs/ Capacity : 115 STPs with capacity of 455.00 MLD
(Enclosed as Annexure I for 3 packages separately)

. Capital Cost :Rs. 1776.40 crores (including Taxes and Provisions)

. O&M Cost (5 Years) : Rs. 8Q3.00 crores

. Land Acquisition cost : Rs.552.66crores

. Total Project Cost : Rs. 3232.06 crores (incl. O&M for 5 Years and LA)
(Enclosed as Annexure II for 3 packages separately)

. Total Proiect Cost (HAM) : Rs. 3705.75 crores (including Annuity Payments

and including GST on Interest Component of Annuity Payments,

O&M for 5 years and land Acquisition)
(Enclosed as Annexure III for 3 packages separately)

Proposed Hvbrid AnnuiW Model (HAM) Conditions

. Upfront : Average of 53% for Package I and ll and average of
51% for Package III

However, Hybrid Annuity Calculations are to be rryorked out ULB wise based on

the upfront payments mentioncd against each ULB in Annexure II while

operating agreement and payment shall be regulated accordingly.
(Upfront payment proposed to be met from total GOI share approved u[der
SBM 2.0 and matching share from State Covt. in various installments as Per
milestones fixed in bid document during construction period)

Z\SBM 2o\Gont\Ravis.rl ltot'olals 20826 SOR\Ne$ fol&r\t-r io C,ovl -sBM Z0 - P'opos.l5 - 202i26 ' Final.doc
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. Concessionaire share : Balance % of Capital Project Gxt for each package

. Period of completion : 24 Months

. Defect Liability Period : 60 Months

o O6rM Period : 5 years (after constsuction pcriod of 2 years)

. Paybackperiod : 5 years after achieving COD

. First Annuity payment : Six (6) months alter achieving COD (Gommercial

Operation Date)

. Payment Installment : Annually
o lnterest Rate : +1030% (SBI Base Rate as on t$062025)

@uring Construction and ior annuity payments)
o Source of funding

Upftont : Toal Gol Share approved under SBM 2.0 &
matcNng share from State Government

Annuity Pa5rments : GoTS (5 Annual InstallmenB)
Operation & Maintenance : GoTS/ ULB (Firrance Commission Grants or any

other funds)

L:nd Acqutsition : GoTS

Based on the recommmdations of the Committee as per the minutes of the meeting
conducted in the matter, the Govemment is requeated to kindly accord

(a) Revised Administrative sanction for total amount of Rs. 3705.75 crores (including
Land Acquisitioo O&M for 5 Years, Annuity Pa)rments and GST on Interest
Component of Annuity Payments) for package wise costs tabled below, in
supersession o{ the earlier adminisEative sanction accorded vide G.O.Rt. No. 388

of MA&UD (ENGG.) Dept, Dt.21{8-2024.
(Rs. in Crorcs)

203.97

sl.
No.

Capital
Cost
(excl.
Annuity
Costing)

Capital
Cost
(incl.
Annuity
Costing)

Central
Sharc

State
Share
(incl.

Annuity
Cooting)

5 Yrs
o&M
Cost
(statCULB
Shere)

Land
Acqui-
sition
(LA)

Total
Proiect
Cost with
LA and
O&M (incl.
Annuity)

1

Sewerage Proiccts in 30
ULBs under SBM 20
under 0re jurisdiction
of Aditabad,
Karlmnagar and
WaJangal PH Divisions
(Packasc - I)

604.60 762.92 '160.22 602.70 250.45 762.67 Ln6.04

2

Sewerage Projectc in 27
ULBs under SBM 2.0
under the iurisdiction
of Nalgonda and
Khammam PH
Divisions (Package - II)

5't3.73 '107.88 40s.85 880.02

Z\SEM 2JI\Govt\ Rcatcd PmpqL ,II',26 SOR\NiB ,ot&.\ Lr io covt . SoM 20 - propGlls - 2Dr6 - Fin Ld€
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3

Sewera6e Prolecls in 44
ULBs under SBM 2.0
under the jurisdiction
of Sangareddy,
Rangareddy,
Nizanabad ald
Mahabubnagar PI{
Divisious (Packagc -
IID

764.7A 973.44 r95.00 778.44 348.64 227.61. 7549.69

TOTAL (Rs. in Crs) 7m6.40 2250.09 463.10 7786.99 803.00 652.66 3705.75

(b) Pcrmission to invite tenders in 3 packages under lS contract system with Hybrid
Annuity Model as per Annexure lll lor corresponding package.

(c) Permission to invite tenders pending acquisition of land, in relaxation of G.O.Ms.
No. 94, I&CAD (PW-COD) Dept., Dt. 01-07-2023 and G.O.Ms. No. 1, Finance
(Works & Proiects-F7) DepL, Dt. 25-02-2012 so tlrat the Land Acquisition process
can be initiated parallelly. In case the tender process is postponed till completion
of land acquisition process, it may have a cascading eflect resulting in cost
escalation. Also, GoI is pursuing with the State Government constantly
rcgarding award of the proiects under SBM 20.

(d) Pcrmission fuom State Govemment to entrust the O&M of sewerage proiccts
under SBM 2.0 lor 5 years on completion of capital work at the same tender
percentage of capital work, by concluding a separate agreement with the same
agency by the uLB.

(e) To give directions to the CDMA, IJyderabad to instruct the Commissioncrs of
the respective tll.Bs (falling in SBM 20) to conclude separate agreements with
thc same agencies (entrusted with the capital works) for O&M of sewerage

schemes proposed under SBM 2.0.

(Q To give directions to the CDMA, Hyderabad to instsuct the District Collectors /
Aclditional Collectors pBs) and Municipal Commissioners oI the respectivc

Ul.Bs (proposed under SBM 2.0) to identify suilable land and expedite land
acquisition / land alienation process for construction of STPs.

(g) To give directions to the CDMA, Hyderabad to inskuct the Commissioners of all
the respective ULBs lor identification of potential users,/ industries of keated
waste water (minimum oI 2O%), wlrich enables ULBS to avail 15rh Finance

Commission tied grants.
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(h) The draft bid document (or the l,S Contract System with Flybrid Annuity Model

is under preparation and the same will be submitted to the Govemment in due

course for approval.

Hence, early orders are solicited.

ours faithfully
sd/-

Engineer-in0rief (PH) (FAC)

Copy to the Commissioner & Director of Municipal Administsatioo Telangana for
information

Encl.: Minutes of the meeting Dt 18{7-2025 and ANND(URES as below.

I. Details of Proposed STPs - Package wise ULB Details for proposed 3

Packages.
II. ULB wise Total f,roiect costs including Capital, O&lvI, LA cos$ Up&ont and

Deferred payments for HAM - Pa&age wise ULB details for proposed 3
packages.

III. HAM calcu.l,ations, Payment Schedule and Sharing Pattern (GoI/ State) for
proposed 3 packages,

/ / Attested/ /

(PFr)

Z\SBM 2o\Govt\Rcviscd Prop6.ls Z!2t26 SOR\ Nc* told6\ Lr to covr - Sgil 20 - Fmpc{r: - 2015-26 - Fii,oldc
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GOVERNMENT OF TELANGANA
ABSTRACT

MA&UD Department - Englneering- pH&ME- Hon,ble NGT Dlrecuons (not to
dlscharge untreated waste water lnto water bodles & rlvers) - Construc on
oF_ sewage Treatment PlanE ln oll Urbon Local Bod,es of Telangana -
Admlnlstratlve soncHon for an amount Rs,3759,34 crores (lncludln-g O&M
and Annulty Pnyments and GST on Interest Compone-nt of A,-nnutty
Payments) for -Sewerage PrcJects ln 101 ULEs ln the State of Telangani
under SBM 2,0'- Accorded - orders Issued,

MUNICIPAL ADMINISTRATION A URBAN DEVELOPMENT (ENGG.) DEPARTMENT

G.O. Rt. No.388 OatedtzT .08 ,2024
Read the following: -

1. From the ENC(PH), Hyderabad, Lr.No.: T1ISBM Z.o/STps &
l&Ds 12022-23,Dt.: 15.04,2023.

2. Govt,, Memo No. 636L/Engg,U20Z3, DI.O2-02-?.O24)
3. From the ENC (PH), Hydembad, Lr.No.T1lSBM z.o/STps &

I&Ds/2023-24, Dlt 07.02.2024,

oRDER: 
-ooo-

In the reference 1n read above. the Englneer-ln-Chief (Public
Health) Hyderabad has lnformed that, the Direcior (SBM), MoHUA, GoI
has communicated the Minutes of Meeting of 7h NARC'of SiiM Urban duly
mentioning that Acuon Plans submttted by the Govt. of Telangana for
Urbsn Water Management have been aprroved containing ploposals
costing Rs, 934.50 Crores towards establishment of STps and I&D for
urban Water Management have been approved in 101 ULBS and requested
to lssue the RFP for engagernent of agencles for establishment, O&M of
STPS 6nd constructlon of I&D structures and to take further acflon for
effectlve UWM under SBM Urban 2.0.

2. The Engheer-ln-Chlef (Publlc Health), Hyderabad. has further
informed that, the Hontle Natlonal Green Trlbunal have given directions
to take measures not to discharge untreated waste water Into water
bodies & rivers. Government of Telangana has either established or is in
the process of establlshhg STP5 ln the ULB5 of Warangal. Karlmnagar,
Nizamabad, Siddlpet, Nalgonda, Mlryalaguda, Suryapet, Slrcilla, Gajiel,
Vlkarabad, Nagar Kumool, Devardkonda, Alampur, Khammam besldes
GHMC to meet the requlrements oF respective prospective years. The ENC
(Pl"l) has requested the Government to glve sultable dlrecuons on taking
up STPS in 103 ULBS which are to be funded through SBM 2.0 Scheme.

3. In the reference 2d read above, Government have requested the
ENC (PH) to Furnlsh the proposal, duly revtstng the installed capaclty as
per the discusslons held in thls regard by the prlncipal Secretary to
Govemm€nt MA&UD Department with the Englneer-in-Chlef (pubtic
Health), Hyderabad for taklng further acuon ln the matter.

4, In the reference 3d read above, the Englneer-ln-Chlef (public
Health) has stated that prevlously they have submltted the proposals of
SBM 2.0 to the Government for construc{on of 344 No. of STps (total
capacity of 789.20 MLD, considering 2038 as prospective year) along wlth
I&D Structures wlth 10 years O&M wlth a tentaflve flnancial impllcation of
about Rs, 5503.107 crores, alonq wlth a request to accord permtssto[rlfol

(p Scanned wlth OKEN Scanner
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lnvlte tendcrs wlth opcn technology on RFP mode ln Hybrld Annulty Model

wlthout mentlonlng tntcrnal Bench Mark, psndlnq Admlnlstrotlve Sanctlon.

tt was also lndlcated thereln thot Admlnlstratlve SancHon would be sought
dlong Nlth tender apprcval after flnallzatlon oF the tenders.

5. The Englne er-ln.Chlef (Publlc Health) has further stated that,
during the rcvlew meetlng wlth thB Prlnclpal Secretary to Government,
MAeUb Dept. on 11-01-2024, the proposals of sBl'l 2,0 were placed

before the Govemment and it was lnstructed to take up the proPosals in

hvo phases, duly utlllzlng the GoI share under SBM 2.0 in Phase-I as

upfront payhent, keeptng ln view the flnanclal lmplicatlon, and ln slngle
pickage' in' order to cieate healthy competition among avallable agencies
who have experience in executlng similar projects ln HAM mode.

6. The Englneer-ln-Chlef (Publlc Health) has further stated that, after
detalled dellb;raHons, it has'been declded'ln the above meeting on the
followlnq proposals under SBM 2,0:-

) Prooosals under Phase-l: To conslder STPs of only certain
catchments of the ULB for the Prospective year 2038 satisfying the
criteria of SBM 2.0 Guidellnes that all towns will need to prepare a

DPR contalning the provision of mlnlmum one sTP (for 70% of
cunent (2025) populatlon).

Where there ls marglnal difference ln capacity of STP of the
catchment correspondlng to the prospective year 2038 when
compared to the lntended capacity in Phase I (corresponding to
7oolo of current (2025) population of the town), those STP

capacities are further reduced to meet the criterla of SBM 2.0
guldelines with a contemplatlon to take up capaclty augmentation
of these STPS as and when required on case to case basis,

> Plolosals__Uldetgitdl: Capacity augmentation (on modular
basis) of the catchments under conslderatlon in Phase I along rvith
the new catchments deferred ln Phase I can be considered in Phase
II proposals,

7. The Engineer-in-chleF (Publlc Health) has also lnformed that, it
has been decided to prepare estimates with the same rates as adopted for
AMRUT 2.0 projects 1.e., ssR 2022-23 with the cement & steel rates for
the month of April 2023 and STP rates from GWSSB SOR for the year
2022-23, since the origlnal proposal was submitted to Go/t. on Dt. 15-04-
2023. The estimated Operation and Maintenance cost of 115 STPS For 10
years is Rs.1608.50 Ctores (consideing ,oh non compounding increase on
each yea/s O&N cost) based on CPHEEO Guidelines, Consortium of IITS
report of Ganga River Basln Enviaonment Management Plan and common
SSR-2022-23 of Govemment of Telangana.

8. Statlng the above positlon. the Englneer-ln-Chlef (Publlc Health)
T.G, Hyderabad has nnally requested the Govt., to accord permlsslon on
the followlnq:-

i. Adminlstrauve sanction for an amount Rs.3769,34 crores
(lncluding O&M and Annulty Payments and GST on Interest
Component of Annulty Payments) for "Sewerage proJects ln 101
ULBS ln the Stale oFTelangana under SBM 2.0". 

Cont.p. 3
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ll. Permlsslon to lnvlte tenders ln slngle packaoe under Ls contract
system .-wtth Hybrtd Annutty Model 

'(35yi 
upFront and 650/0oererred), duty cancelltng the c,O,Rt.No,343, MA&UD (UBS)

Department, Ot, 29-05-2OZJ.
iii. Request to address the Govt. of Indla for permlsslon to u$llze theGOI share as upfron! payment (35olo) iurlng the construction. perlod. of .inlual Z years and balince 

'(650lo) to be paid In 10
annulUes by the State Government atong with O&M payments,
considedng the present Rnanclal situation oi the State Govemment.

iv. Permisslon to invite tenders pending acquisition of land, ln
relaxation oF G.O,Ms,No. 94, I&CAD (pw-Coo) Department, Dated:
01-07-2023 and c.O.Ms.No. 1, Ftnance lWorfi a projects-F7)
Department, Dt. 25-02-2012 and to inluate the Land Aiqutstuon
process parallelly. In case the tender process ls postponed tilt
completion oF land acquisluon process. lt may have a cascading
effect resulting ln cost escalauoo. Also, GoI ii pursulng with the
State Government constantly regarding award of ihe proJects under
sBM 2.0.

v. Land Acquisitlon costs wilt be submttted to the Government and
admlnistrative sanction for those.amounts wl,t be sought in due
course.

vi. Permlsslon from Stale Government to entrust the O&M of sewerage
projects under SBM 2.0 for 10 years on completion of capital work
at the same tender percentage oF capital work, by concluding a
separate agreement wlth the same agency by the ULB.

vil. To give directlons to the DMA, Hyderabad to lnskuct the
Commissioners of the respectlve ULBs (falling ln SBM 2,0) to
conclude sepaEte agreements with the same agencles (entrusted
wlth the capltal works) for O&M of sewerage schemes proposed
under Phase I of sBM 2.0.

vili. To glve directions to the DMAr Hyderabad to instruct the
commlssloners of all the respective ULBS for identlfication of
potentlal users/ industries of treated waste water (minimum of
20olo1, whlch enables ULBS to avail 15th Flnance commlssion tied
grants,

ix. The draft bid document for the LS Contract System with Hybrld
Annulty Model is under preparation and the same will be submitted
to lhe Govemment ln due course for approval.

9. Government after caretul examination of the matter, hereby accord
permission on the followlng:-

l. Admlnlstrative sanction is.accorded for an amount Rs'3769.34
Crores (including O&M and Annuity Payments and GST on

Interest Component of Annulty Payments) for 'Sewerage
Projects in 10i ULBs in the state ofTelangana under sBM 2'0"

Cont. P,4

j 
-.

4003



4

10. The Englneer-ln-Chlef, Public Health/ the Director of Municipal
Admlnlstratlon, Telangana, Hyderabad shall take further necessary action
a ccord in g ly.

lt. Permlsslon ls accorded to lnvlte tenders ln slngle package under
LS contract system wlth Hybrld Annulty Model (35% upfront and

65% deferred), duly cancelllng the G.O.RLNo.343, MA&UD
(UBS) Department, Ot' 29-05'2023.

lii. The Dlrector of Munlclpal Admlnlstratlon, belng the State Mlsslon
Dlrecton sBM 2,0 is dlrected to address the Govt. of lndia for
permlssion to utlllze the GOI share as upftont payment (35%)
during the construcHon perlod of lnltlal 2 years and balance
(65%) to be paid in l0 annuities by the State Govemment along
wlth O&M payments,

iv. Permission ls accorded to invite tendeB pending acqulsluon of
tand, in relaxation of G,O.Ms.No.94, [&CAD (PW-CoD)
Dept.,Dt.01-7-2023 and G,O.Ms.No.1, Flnance (Works &
Projects-F7) Oept., Dt. 25-02-2012 and to initlate the Land
Acquisition process pardllelly, and to submlt the proPosals of
Adminlstratlve Sanctlon for land acquisition if requlred,

v. Permisslon is accorded to entrust the O&M of sewerage projects
under SBM 2.0 for 10 years on completlor of capltal work at the
same tender percentage of capltal work, by concluding a
separate agreement with the same agency by the ULB.

vi. DMA, Hyderabad ls dlrected to instruct the Commlssioners of the
respectlve ULBs (falllng ln SBM 2.0) to conclude separate
agreements wlth the same agencles (entrusted wlth the capital
works) for O&tt of sewerage schemes proposed under Phase I of
sEM 2.0.

vil. DMA, Hyderabad is dlrected to lnstruct the Commlssloners of all
the respective ULBS for ldentlncation of potential users/
industries of treated waste water (minimum of 20%), whlch
enables ULBs to avail 15s Flnance Commlsslon tied granli.

(8y oRDER AND rN THE NAME OF THE GOVERNOR OF TE|ANGAiIA)

M, DANA KISHORE
PRINCIPAL SECRETARY TO GOVERNMENT

To
The Englneer-ln-Chlef (pH), Telangana, Hyderabad.
The Dlrector of Municipal AdministiaHon, ielangana, Hyderabad
Copv to:
The OSD to Spl. Secrctary to Chlef Mlntster.
osD to Prl. secretary to Govt,, MA&UD Department.
Sf/Sc

// FORWARDED :: By ORDER //

);ut
SECTION OFRCER
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f.tUlllClPAL ADMll S]nAIlOI e UR8/tt'l OEvEtOPtr{Ein (EilGG.2) DE ARTT4ENT

G-0..Rt.No.573 oatedtt7.t1 .2024
Read the followtno:

I. From the Englneer-ln-Chler. Public Health, tr, No.Vfll cwttc/
9GD /2024-25, dated:17.11.2024 along wlth Lr,No,Engg/UGD/
33109120?{, dt.17,11.2024 of Commlssloner. GW,.,C, Warangal.

2. F?om Spt. Secretary to C.M., Note Rc.No,ZLLlSgl,SCMlZ024dt
17.11.2024

ORDER:

In the reference la read above, the Engineer-ln-Chlef, Public Health,
Hydersbad has stated that the Commlssioner, Grester warangal Municlpal
Corporatlon, Warangal ln his letter dt.17.11.2024 has submitted tie proposals for
taking up Comprehenslve Underground Drahage {UGO) scheme In GWMC for an
amount of Rs.4170.00 Crores as per the prelimlnary estlmate submltted by the
consultant M/s. Shubh Consultants & Technocrats LLP for accordlng 'In Prlnciple'
approval.

2. The commlssloner, GwMc has also informed that Honble chlef Mlnlster,
Telangana, durlng the revlew meeHng held on 29,05.2024 at IOOC. Hanamkonda,
has Instructed to get the OPR prepared for various lntrastructure works ln GrwMC
and accordingly the Request for Pmposals (RFP) was lnvited for preparation of
comprehenslve proposals ln two parts for taklng up varrous lnfrastructure projects
ln GWMC as detalled below.

Phase-lr Rs. 3087.00 Cr

Phase-2: Rs. 597.00 Cr.

Phase-3: Rs, 486.00 Cr.

t) Pert l: Comprehenslve Master Plans for the followlng lnfrastructure works:

(a) Under Ground Dralnage
(b, Storm water Dralnage
(c) Water Supply Systems
(d) Reiuvenadon of water bodies
(e) Aqulfer Managemeflt Plan
(f) Design ot Blue-Green Infrastructure
(g) Underground Ducts for services like power, telecom, cable,
intemet etc.

2) Peft 2i D€tailed Project Reports for ldentifled/ pdorldzed projects ln the
above sald lnfrastructure works.

3. The Commlssloner. GWMC, Warangal has further stated th3t the consultant
M/s. Shubh Consultants & Technocrats LLP have submltted initially the pre mtnary
estimates for taking up Comprehenslve Underground Drainage scheme in GWMC in
3 phases for Rs.4170.00 Crores with SoR 2024-25. The phase-wise details are as
follows: -

Total: Rs. 4U0.00 Cr.

(P.r.0)

GOVENNMET{T OF IEI.ANGANA
AESTRACI

MAAUD Oapt. - PH&fiE . GWMC - Trthg up Comprehenstve plrn for uco scheme
ln GWllC, 

-W6ron90l 
- Admtntstrrtlvo Slnauon.tn idnctpl€ rpjrovat; foi an amount

0fRs, {170 crcros - Acordad. oderc. lssuad.
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4. Furth€r, thc comnllssloncr, GWMC, WsrBngdl hos 3totcd thot Ihe preliminary

oru..in ,ioi, .rfintfttcd ls part oi thc conrpr€hcnslvc plon for UGD urder Part'I of

nfp ona OetatteA projccl. Rcport (DPR) llrcludlng detsllod doslgns 8,nd 6stlmates will

iro orcoarco undc, oort 2 of thc nfP' The consultant tor port 2 tor preparlng thc

oitln"i p.lcct Rc;ort (DPR) lncludlng detalled deslgns 8nd oEtlmatcs ls belng

nnallzcd and'the preparatlon of the DpR wlll take st lcast thrcc m0nths'

5. Hcncc, the Englnaor-ln'chlef, Publlc Hcalth, Hyderabad. has.requested the

Govemment'to accori "ln princlple approval'[or an amount of Rs'4:70 00 crores

for taklng up Comprehensive UGD schemc h GWMC in 3 Phases'

6. After careful eramination of thc oroposal. Government hereby accord

Adminlstradve Sanctlon 'In principal approval' for an amount of Rs'4170 Crores

(Rupees Four thousand one trlnOrii seventy crores only) fo' takinq up

Comprehensive plan for UGD scheme ln GWMC, Warangal.

2

7. The Engineer-in-chief, Public Health, Hyderabad/olrector of Municipal
Administration, Hyderdbad/Commissioner, GWMC, Warangal shall take necessary
f unher actioo accordlngly.

(BY ORDER AND TN THE NAME OF THE GOVERNOR OF TEI.ANGANA)

M. DANA KISTIORE
PRINCIPAL SECRETARY TO GOVERNMENT

To
The Engineer-in-Chief, Public Health, Hyderabad.
The Commissioner & Dlrector of Municipal Admlnistration, Hyderabad.
The Commissioner GWMC, Warangal.
Coov to:
OSD to Speclal Secretary to Hontle C.M.,
OS0 to Principal Secretary to Government, MA&U0 Department.
The Flnance (OCM) Department.
sFlsc.

//FORWAROED ;: BY ORDER//

!-J
ECIION OFFICES R
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From
S. Bhaskar Reddy,

M.TeclL. L1.8.A.,

Engineer-in-Chief (FAC),
Public Health,
AC Guards, Hyderabad.

To
The Secretary to the Government,
Municpal Adminiskation Dept.,
Telangana Secretariat
Hyderabad.

Madam,

Sub: MA Dept - PHMED - Comprel-rensive UGD scheme in GWMC, Warangal -
- Administrative Sanction and permission to invite tendcrs package r,r,ise in
a pllased manner - Requested - Reg.

Ref: 1. G.O.Rt.No.573, MA&UD (ENGG.2) Dept., Dt:L7-71,-2024
2. Lr. No. GWMC/UGD/06 /2025, Dt. 02-08-2U25 of the Commissioner,
GWMC received on 05-08-2025

3. T/o Lr. No. 4170IGWMC/UGD/202'26, Dh 02-08-2025 of the
Commissioner, GWMC received on 05{&2025

*t ar *t

It is to submit that this office vide reference 3d cited requested &e

Government to accord the following approvals:

1) Administsative sanction for the work "Comprehensive Underground

Drainage Scheme in GWMC, Warangal - Phase-I" for an amount of Rs.

' 4,170.00 Crore from suitable Head of Account "Assistance to Municipal

Corporations for Various Developmental Works 221740-191-2SSH(92)-

310-379" duly allocating necessary funds to take up UGD scheme in

GWMC on priority basis with concurrence of the finance departrnent.

2) Permission to invite tenders for the above Phase-I work for Rs.4170.00

Crores pending administrative sanction with finance concurrence and

pending acquisiHon of land, in relaxation oJ G.O.Ivfs. No. 94, I&CAD

(PW-COD) Dept.,Dt. 0747-2023 and G.O.Ms. No. 1, Finance (Works &

Projects-V) Dept., Dt. 2542-2012 antl to initiate the Land Acquisition

process parallelly.

/.\ll (i t:n_t:,{Al .\\\,urxrgr}:02 J\(;wN lC tl(;l)\Co!lv\l(iwM( tJfil) l.r k, ( iovr. - lll -u)-]ll:i.do!

@
GOVERNMENT OF TELANGANA

PUBLIC I{EALTH AND MUNICIPAL ENGINEERING DEPARTMENT

Lr No.4170/TVGWMOUGD2025-26, pr 01-09-2025
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It was also submitted to the Govemmmt that the ProPosals for

Administrative sanction for remaining $zones of 'Cornpreheruive Underground

Drainage Scherne in GWMC, Warangal under Phase-II" amounting to Rs 1087'20 Crore

would be submitted in due course.

As per the discussions held wi0r Secretaty to Gov!, and in continuation to

the reference 3d cited, it b subudtted that the total amount requhed for UGD Proiect in

entire GWMC is Rs.5257.20 Crores and hence the overall adminishative sanction is

required for the same amount Le, Rs525720 Crores (Rs. t1170.fi) Crore + Rs. 108720

Crore).

It is also submitted that during the recent review meeting on the stahts of

UGD project in G'WMC, instnrctio$ were given by tfte Secetary, MA DeParEnent that

the sdreme shall be proposed under Urban Challenge Fund and urka up in phased

manner.

Further, the work of "Comprehensive Underground Drainage Scheme in

GWMC. Warangal" with Rs5"257.20 Crores (Rs.t1170.00 Crore + R8.108720 Ctore) is

proposed to be taken up under Head of Account 'Assistance to Warangal Municipal

Corporation n:1740-!n-A5-SH(90)-310-312" with allocation of necessary funds on

priority basis with concurence of dre finance departsnent and subsequently pose the

scheme under Urban Challenge Fund( guidelines are awaited) and it is also proposed to

take up the work as detailed below.

Package

No.
Description oI the prolect

Total Proiect Cost incl.

O&M & land acquisition
(in Rs Crores)

I UGD scheme in GWMC covering Zone 2A 2,078.94

II
UGD scheme in GVVMC covering Zone 4, Zone 5 and
Zone6

1,245.08

III
UGD scheme in GWMC covering Zone 1, Zone 28 and
ZoneS

845.98

7,087.20IV
UGD scheme in GWMC covering Zone 2A Fort Area,
Zone 7, Zone 8, Zane 9A and Zone 98

TOTAL 5,257.20

7.:$l CnM:RAl.\rvrnhgdprrxtliwMc ticl)\(;ott\ S\OwM(' t;(itl t.r kr (;oyl . ot{9.2mJ.&r
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Keeping in view of the above, the Govemrnent is requested to accord:

(a) Administrative sanction for the work .,Comprehensive Undetground

Drainage Scheme in GWMC, Warangal" for an amount of Rs. 5257.20 Crore

from Head of Account "Assistance to Warangal Municipal Corporation

22UAO-L97-25-SH(90)-310-312" duly allocating necessary funds to take up

UGD scheme in GWMC on priority basis rvith concurrence of the finance

deparunent.

(b) Approval to pose the above work under Urban Challenge Fund subsequently

as per the criteria to be set forth in thc guidelines of GOI.

(c) Permission to invite tenders package wise in a phased manner as mentioned

in the above table pending administrative sanction with finance concurrence

and pending acquisition of land, in relaxation of G.O.Ms. No. 94, I&CAD

(PW-COD) Dept., Dt. 0747-202i and G.O.Ms. No. 1, Finance (Works &
Projects-F4 Dept., Dt. 2542-2012 and to initiate the land acquisition process

simultaneously,

Yours faithfully,
sd/-

Engineer-in-Chief (PH) (FAg

Copy submitted to the C&DMA, Hyderabad for fuvour of information
Copy to the Commissioner, GWMC, Warangal for information.

/ / 
^'frEsraD/ 

/
Executive

6ffio
\*

(P14

Z'(l I (;liNlill,\I.il\'n nn:ntPnliY;\ NC U(ilNn[r\ASK;\r'\lC I r(il) l-r l ' Co!t. - 0 |-([r-]o2i.d.*
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\t-rr7
TELANGANA POLL ON CONTROL BOARD

Paryavarana Bhavan, A-3, lndustrial Estate, Sanathnagar
Hvderabad - 5 018. Phone: 040 - 23887500

Lr.No.28/IGPCB/NGY-N€W Delhi/t€pal/2016- Date: 02.O1-2026

To

The Princlpal Secretary to Govt,

MA&UD depr,

Telangana Secretariat, Hyderabad-82

Madam,

5ub:

Ref:

TGPCB -lnformation pertainin8 to TGPCB (CETP and performance of STps) in
the matter of OA.No.606/2018- submltted-Reg.
OA No.606 of 2018

Kind attention is invited to the subject and references cited above. lt is to submit that, as per

the Hon'ble NGT Format in OA No. 606 of 2018. The information pertaining to TGPCB pertains

to Common effluent treatment plants and the performance of sewage treatment plants. The

information pertaining to the tables D (7, 8 and 9) and Table-E (15 and 16) are available wiih

TGPCB.

The details as available at TGPC3 are herewith submitted against the number in the tables

mentioned above for favour of kind information and incorporating into the report.

Yours faithtully,

Encl; A,/a

Member

copy submitted to the Commlssloner, GHMC for favour of kind information.

,.
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sewage and Sullage
flowing in open

drains (storm weter
drains / concretized

drains /unlined
katcha drains). No,

of drains.

Flow in
each

drain
(MLol

Quality/Characteristics of effl uent Final point of dlscharge
of draln

Time bound
actlon plan to

prevent sewaBe
dlscharte lnto

drain

(sl t6) (71 (8) le) (101

M/s. lndlan drugs and pharmaceutkals limlted(IDPl!,Balanagar,
Hyderabad CETP receives lndustrial Effluents from member
industries.
For Out let the TDis, COD and BOD values exceeded the
standards for the months- March, April and July, the
Ammonical Nitrogen values exceeded the standards for the
months- March & April Remaining Outlet parameters are
found to be wlthin the limits for rest ofthe months.

treated effluents disposed from
Mar -2025 to Nov-2025,

i.e.,Total5,618Ml""D

lDPl" - Dlscharted lnto
pipeline, ,oining STP at
Amberpet

M/s. INDWA TECHI{OLOGIES PVT tID tDA Mallapur- CETP

receives lndustrial Effluents from member industries.
For Out let all theoutl€t parameters are found to be within
the limlts for the period from March-2025 to October-2O25.

industrial Effluent received &
Treated from the Member
lndustries from Mar 25 to Nov
25 i.e.,Total 142.35 Ml"O

CETP Mallapur
Discharged into sTP at
Nalla Cheruvu, Uppal

M/s. JETI Hyderabad

CETP recelves lndustrial Effluents from member industries.
For Out let all theoutlet parameters are found to be within
the limits for rest ofthe months.

treated emuents disposed from
Mar -2025 to Nov-2025,

i.e.,Total411.265 MLD

M/s. PETI., Hyderabad

CETP receives lndustrial Effluents from member industries.
For Out let the TSS, TDIS, COD, BOD & Ammonical Nitrogen
values exceeded the standards for the month ofApril2025.
Remaining all Outlet parameters are found to be within the
limits for rest ofthe months.

PETL- Discharged into
dedicated pipellne
joining inlet of STP at
Amberpet for further
treatment

(D) Drains

quantity of industrial effluent
discharged in drain (MtDl

JETL- Discharged into I

pipeline loinins inlet of I

STP at Amberpet for 
I

further treatment I

treated effluents disposed from
Mar -2025 to Nov-2025,

l.eTotal1434.280MLD

I
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(E) Sewage treatment and utilization

lnstalled
Treatment

capadtles of
exlstlng STPS

(MLD}

Utilization
capadty

of exlstlnt
STPS

(MLD}

Gap in
sewage

generation
and

treatment
(MLo)

Time
bound

plan to set

up and
operation
allse STPS

Performance ol STPS wlth relerence to standards

Final point of
disdrarge of

treated
effluent

Level of
utlllzatlo

nof
treated
sewage

Sludge
generatlo
n and its

managem
ent

(111 (12) (131 {14} (1sl (161 ltTl 118)

Amberpet
339MLD

STP
All Outlet parameters are found to be within the limits,

however, BOD & COD are Exceeding the standards in oct- 2025'

Disposal to
Musi Rivar

All Outlet parameters are found to be within the Iimits, however

T<oli (April 2025) and BOD & coD (Oct- 2025) are exceeding the
standards respedively.

Disposal to
Langer
House Lake

Jalagam
Rao -
MLD

Vengal
sTP,0.5

All Outlet parameters are found to be within the limits,

however, T-coli (March-2025) and BoD & coD (od- 2025) are

exceeding the standards.

Gardening
and
discharging
lnlo small
lake inside
lhe Park.

Kharitabad - STP,
20 MLD

All outlet parameters are found to be withln the limits,

however, BOD {March to August & oct 2025}, T-coli (August-

20251, COD (Oct- 2025) are exceeding the standards.

lnto
Hussainsaga
r Lake

KIMS - STP
(Picket), 30 MLD

All Outlet parameters are found to be within the limits,

however, BOD (March, April, July to October 2025); coD (oct-

2025) are exceeding the standards. Under Maintenance in May

2025.

Nagole - STP, 172
MLD

All Outlet parameters are found to be withln the llmits,
however, BOD (marginal exceedences 1.e., 11-12 m&/L against

standard 10 mg/L during the months of May 2025

and exceeding in March, April & July 2025).

Disposal to
Musi River

A\
\EJ

Langer House -
STP, 1.25 MLD

lnto
Hussainsaga
r Lake
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lnstalled
Treatment

capacltles of
exlstlnS STPS

(MrDl

Utilization
capacity

of existing
STPS

(Mro)

Gap In

sewaSe

Seneration
and

treatment
(MLDI

Time
bound

plan to set
up and

oPerdtlon
alise STPS

Performance of STPS with reference to standards

Final polnt of
dlscharge of

treated
effuent

Level of
utillzatio

not
treated
sewage

Sludge

teneratio
n and its

manatem
ent

T{oli ril.,u A st 202s) are exceed ing the standards.

Naciaram - STP
(Pedda cheruvu),
1O MLD

All Outlet parameters are found to be within the limits,
however, BOD (March to July & Oct 2025); COD (Oct 2025) are
exceeding the standards.

Disposal to
Pedda
Cheruvu
TankPedda Cheruvu

Nacharam,HMT
Nagar Colony, 17,5
MLD

All Outlet parameters are found to be within the limits,
however, BOD marginally exceeding in March 2025 and
exceeding from April to Oct 2025).
T5S&COD (Oct 20251 are exceedingthe standards.

Disposal at
peddacheruv
u

Patel Cheruvu
STP. 2.5 MLD

All Outlet parameters ar€ found to be wilhin the limits,
however, BOD (marginal exceedences i.e., 11-12 m&/L against
standard 10 mg/L during the months of June & Sept 2025 and
exceeding in March & July 2025.
T-Coll (AprilJuly, August 2025)are exceeding the standards.

Disposal to
Patel
cheruvu,
nacharam

Durgam Cheruvu -
STP,5 MLD

All Outlet parameters are found to be within the limits,
however, 8OD (April, May, June & Oct 2025); COD (Oct 2025)
aie exceeding the standards.

Durgam
cheruvu,
shilparam
and KBRN
park for
gardening

Durgam Cheruvu -
STP-2, 7 MLD

All Outlet parameters are found to be within the llriits,
however, BOD (marginal exceedences i.e,, L1-12 mB,/L against
standard l0 mg,/L durlng the months of April, June, Sept & Oct
2025) and COD (Oct 2025) are excee ding the standards.

Durgam
cheruvu

Khajaguda - STP,7 All Outlet parameters are found to be within the limits, Khajaguda

@
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lnstalled
Treatment

capacltles of
exlstlng STPS

lMrD)

Gap in
sewate

generation
and

treatm€nt
IMr.D)

Time
bound

plan to set
up and

op€ratlon
alise STPS

Performance ofSTPs with reference to standards

Final point of
dlscharge of

treated
effluent

Level of
utilizatio

nof
treated
sewaSe

Sludge
generatio
n and its

managem
ent

MLD lake

Mlralam Tank
STP .IO MLD

All Outlet parameters are found to be within the limits. Disposal to
Miralam Tank

Miralam Tank,4l.s
MLD

All outlet parameters are found to be within the limits,
however, BOD (March, April, May, July, sept 2025); TSS (Oct

2025), T-coli (April, June 2025) are exceeding the standards.

Disposal to
Miralam Tank

Saroolnagar
sTP, 2.5 i,tLD

All outlet parameters are found to be within the limits,
however, BoD (April to ,uly 2025); T-coli (June 2025) are

exceeding the standards.

Disposal to
Saroornagar
Cheruvu

Nanakramguda-
STP. 4,5 MLD

All outlet parameters are found to be within the limits,
however, BoD (marginal exceedences i.e., 11-12 mg/L against
standard 10 m&/L during the month of Oct., 2025 and exceeding
in June, July and Sept., 2025). T-coli (May 2025), COD (Oct 2025)
are exceeding the standards.

Bhagiradha
Cheruvu
(Manikonda
cheruvu)

Nalla Cheruvu
STP. 30 MLD

All Outlet parameters are tound to be within the limits,
however, 3OD (marginal exceedences i.e., 11-12 mg,/L against

standard 10 mg/L during the months of April, .lune, Sept., Oct.,

2025 and exceeding in lMay, July, Au8,2025.
coD (oct 2025) is exceeding the standards.

Disposal to
Musi River

Nalla cheruvu
Uppal, ,86.5 MLD

All Outlet parameters are found to be wlthin the llmits,
however, BOD (marginal exceedences i.e., 11-12 m&/L against

standard 10 mg/L during the months of May and Oct., 2025 and

Disposal to
Musi River

utilization
capacily

of existing
STPS

(MrD)

however, BoD marginally exceeding in July & Sept 2025 and

exceeding in April, May,lune & oct 2025).

COO (Oct 2025), T-coli (March & April 20251 are exceeding the
standards.
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lnstall€d
Treatment

capacities of
exlstlng STP5

(MtD)

Utllizatlon
caPaclty

of exlstlng
STDS

lMrDl

Gap in
sewage

generation
and

treatment
(MLD}

Tlme
bound

plan to set
up and

operation
alise STPS

Performance of STPS wlth reference to standards

Final point of
discharge of

treated
effluent

Level of
utlllzatlo

nof
treated
sewage

Sludge
generatio
n and its

manaSem
ent

exceeding in July 2025.
T-coli (March, May, lul% August 2025), TSS & COD (Oct 2025)
are exceedi ng the standards.

Mlyapur
MLD

STP,7

All Outlet parameters are found to be within the ltmits,
however, BOD (April, May 2025), T-coli (luly, sept are exceeding
the standards. Remainint all Outlet parameters are found to be
within the limhs for rest of the months.

Disposal at
Lake

Kokapel, l5 MLD

All Outlet parameters are found to be within the limits,
however, BOD From March to Julyare exceedint the standards.
Remaining all Outlet parameters are found to be within the
limits for rest of the months

Disposal
Lake

to

Miralam Tank
STP, 6 MLD

All Outlet parameters ar€ found to be within the limits,
however, BOD (marginal exceedences i.e., 11-12 m6/L against
standard 10 m&/L durlng the months of sept., and Oct., 2025
and exceeding during the months of March to Aug 2025.
TSS & COD (Oct 2025); T-coli (June 2025) are exceeding the
standards-

Oisposal lo
Miralam Tank

Attapur - STP-2,51
iTLD

All Outlet parameters are found to be within the limits,
however, BOD in April, May, July are exceedtng the standards.
Remaining all Outlet parameters are found to be within the
limits for rest of the months

Disposal to
River Musi

Attspur - STP-I,23
MLD

All Outlet parameters are found to be within the limits,
however, BOD marginally exceeding ln March and June 2025
and exceedinS in July 2025.
Remaining all Outlet parameters are found to be within the

Disposal to
River Musi

@
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lnstalled
Trealment

capacitles of
exlitlng STP5

(MLD)

Utilizetion
capacity

of exlstlng
STPS

lMrDl

Gap in
sewage

generation
and

treatment
(MLD}

Time
bound

plan to 
'etup and

oPeratlon
alise $TPs

Performance of STPS with reference to strnda?ds

Flnal point ol
dlscharge of

treated
efflu8nt

Level of
utilizatio

nof
treated
sewaSe

Sludge
generatio
n and :ts

managem
ent

limits for rest ofthe months

Noor-Mohanrmed
Kunta - STP, 4
MLD

Except August the Values of BOD marginal exceedance in March

2025 and exceeding from April to Oct 2025.

coD in oct - 2025; T-coli in May -2025 are €xceedlng the

standards.

Oisposal to
Noor Mohd
Kunta lake

Gopannapally -
srP, 4.5 MLD ,

All outlet parameters are found to be within the limits,

however, under Maintenance in March & April 2025; BOD in

May 2025 exceeding marginally.

discharge
into
Gopanpally
Cheruvu.

Lingamkunta- STP,
30 MLD

Ail Outlet parrmeters are found to be within the limits,

however, BoD marginally exceeding ln.lune and July 2025 and

exceeding in May 2025. T{oli in March & June are exceeding

the standards.

Vikarabad- STP,
I3MLD

Under maintenance from March to october -2025 Musi Nallah

Khazakunta 12
MLD. STP, !2 MLD

All Outlet parameters are found to be within the lim'rts,

however, BOD marginal exceedence in March & luly 2025 and

exceeding in May & Iune 2025.

COD in Oct, are exceedlng the standards

Khazakunta
lake

Khazakunta20
MLD,

All outlet parameteE are found to be whhin the limits,

however, BoD ln March, April, June, luly; COD in Oct-2025 are

exceedin the standards.

Khazakunta
lake

Safilguda- STP,
0.6 MLD

All Outlet parameters are found to be within the limits,

however, BOD (marginal exceedences i.e, 11-12 mg/L against

standard 10 mg,/L during the months of March and Aug; 2025

and exceedin d urin the months of ril to July 2025.

Disposal to
Safilguda
Lake

@
into
Lingamkunta
lake
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lnstalled
Treatment

capacities of
existing STP5

(MLDI

Utilazatlon
capaclty

of exlstin8
STPS

(MLD)

Gap in
sewage

Seneration
and

treatment
(MLD}

Time
bound

plan to Jet
up and

operatlon
alise STPS

P€rformance of STP5 with reference to standards

Level of
utllizatlo

nof
treated
seuraSe

Sludgo

tereratio
n and it5

managem
ent

T-coli in M are exceedin th€ standards.
HMWSSB

Salilguda - Lake,
5.5 MLD

All Outlet parameters are found to be within the limits,
however, BOD in March& June-2025; COD in Oct-2025, T-coli in
lune & July-2025 areexceeding th€ standards.

Disposal at
Lake

HMM4/S & SB
Vennelagadda,
10.0 MLD,

All Outlet parameters are found to be within the limits,
however, BOD in March to June-2025; T-coli in Apl, May-2025
are exceedin the standards.

Disposal at
Lake

l{lrvvssB.
Fath€hna9Br,l33
MLD

All Outlet parameters are found to be within the limits,
however, BOD (marginal exceedences i.e., 11-12 m&/L against
standard 10 m&/L during the months of Mar. & April 2025 and
exceeding ln May to July 2025).
T-coli 0une 2O25) are exceeding the standards.

lnto
Hussainsaga
r Lake

Pragathi Nagar
STP.2.5 MLD

All outlet parameters are found to be within the limlts,
however, BOD from April to August-2025; T-coli in August-202S;
COD in Oct are exceed the standards.

Rangadhefiuni
STP, 5 MLD.

AII Outlet parameters are found to be within the limits,
however, except Sept.2025 ths Values of BOD from March to
Oct; COD in Oct - 2025; T-coli in April-2o2s are exceeding the
standards.

lnto
Rangadh?mu
ni Cheruvu

STP at Nizambad
Municipality , STP -
1,3'1.5 MLD

AII Outlet parameters are found to be withln the limits,
however, BOD in April -2025,

into Yellaiah
lank

STP at Nizambad
Municipallty , STP -
ll, Yellamagutta,
Nizambad dlst 15

A Outlet parameters are found to be within the limits for a of Phulang
vagu

Final point of
discharge of

treated
effluent

the months

I-
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lnst.lled
Treatment

capacltles of
cxlstlnS SIPS

(MLDI

Ullllzatlon
capa(ity

of exlstlnS
STPS

(MrDl

Gap ln
sewage

generation
and

treatment
(MLD)

Time
bound

plan to s€t
up and

operation
alise STPs

Performance of STPS wlth reference to standards

Flnal point of
discharge of

treated
effluent

Level of
utllizatio

nof
treated
sewage

Sludg€
generatlo
n and lts

menaSem

ent

MLD
STP near Chinlla
Cherwu,
Lingareddypally(V),
Siddip€t (M & D),
7,25 LD

Chlntal cheru
/ Madanapalli
bagu

STP near Narsapur
Cheruvu at Siddlpet
(V, IM & D), 1I MLD

Alt Outlet parameters are found to be within the limits for all of
the months

Narsapur
Cheruvu

STP, Karimnagar
Muncipsl
Corporation,
Bomrnakal,3S MLD

AII Outlet parameters are found to be within the limits,

however, BOD (marginal exceedences i.e., 11-12 m8,/L against

standard 10 mg/L during the months of Oct., 2025 3nd

exceeding in March to Aug 2025).

cOD (April 2025), TSS (]une & July -2025) are exceeding the
standards.

STP near Narsapur
Cheruvu at Siddipel
(v, M & D), 1.25
MLD

All Outlet parameters are found to be within the limits for all of
the months

Narsapur
Cheruvu

STP near Narsapur
Cheruvu at Siddipet
(v, M & D), 1.50
MLD

All Outlet parameters are found to be within the limits for all of
the months

Narsapur
Cheruvu

STP -I (STP oF
3.50 MLD), Near
vagadda Hanuman
Temple, Pidched
Road, Gajwal (M),
Siddipet District,
3.50 MLD

All Outlet parameters are found to be within the limits for all of
the months

m)
\-/

All Outlet parameters are found ao be whhin the limlts for all of
the months
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lnstalled
Treatment

capadtles of
existlng STPS

(MLD}

Utilization
capacity

of e)dsting
STPS

(MLD}

Gap in
sewage

teneration
and

treatment
(MLD}

Time
bound

plan to set
up and

operatlon
alise STPS

Performance ofSTPS wlth reference to standards

Flnal point of
discharge of

treated
emuent

Level of
utilizatio

nof
treated
sewate

Sludge
generatlo
n and its

managem
ent

STP -l (STP oF
0.50MLD), Gaiwal
(M), Sildlpet
oistrict, 0.50 lru)

All Outlet parameters are found to be within the limits for all of
the montis

ril
UJ'
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C^9
lementa OA.N orders of th

New Delhi dated 25llll2025

* Whether based on per capita / or weighment - GHMC
**Status of waste segregation at sourcdsegregation of mixed waste at MRF/processing
site/dumping of mixed waste as landfill.

c NGT

aste Generstio Collection and Tran ortation
., Com osition of Wastc

o
Name of ULB

(2)
Waste
Generati
oIl

(TPD)*

Biodegra
dable

Dry /
Recl clabl
e

Inerts

4)
Waste
collect
ed

(s)
Waste
Transp
orted

(6) Finol
destinstion
of
transporte
d waste

GHMC-Hvderebad El89 332 5427 1292 8389 E389 8389

7) Wrste Processing

(A) 7.1) Composting - GHMC
I

. lb) Methodal lnltke ouantrtv I '' ladopted
I

c) Output
quantity as

Compost
d) Quality

e) Residue and Rejects and
Mrnagement

0 Utilizrtion of
compost

2962 TPD across I
composl shed in
GHMC at
Processing &
disposal site at
j awharnagar

Windrow
mposting

332 TPD

InenV Residues generating
out ofcompost are further
disposed at Processing &
disposal site at
Jawahamagar Sanitary
landfrll.

Compost is being
used for intemal
greenery
development and
sold to fertilizers
companies-

7) Waste Processing

(B) 7.2) Refuse Derived Fuel - GHMC

i) Capacity of
Plsnt

ii) Ssurces ofwrste
for making

RDF

iii)RDF
Produced

iv) Residue / Reject mrnrg€ment vi) Utilization of
RDF

1000 TPD at
GHMC-
Jawahar
Nagar

RDF waste 5OO TPI] Cement lndustry

7) Waste Pmcessing

(C ) 7.3) Wastc to Encrgy ( Thermal / Methsnation route) - GIIMC

b) Daily inputs
of feed

c) Sources of waste d) Outpua
@nerg)

e) Residue /
Rejects

management

f) Fly ssh and Bottom Ash
manrgemetrt

62.5 MW
(48 MW at
Jawharnagar

32OO TPD
RDF/ Segegated
combustible
fraction from the

56.5 MW
Rej ects arc
sent to
sanitary land

Flyash is beilg sent to secured
landfill at Dundigal Hazardous
facility.

Annexure-A

[Al Solid wrste mf,nagement in the Strte of Tehngsnr

l.

E) Plant
crpacity

Pate 1 of 4
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municipal solid
waste

site and 14.5

MW at

Dundigal

Botlom ash is sanitary landfill
at Processing & Disposal site at

Jawahamagar, fu fiher bottom
ash recycling facility is under

1ne.

7) Wast€ Procesiftrg

@) 7.4) Other ProcessfuS Material Recovery Facilities - GHMC

d) Residue / Rojec't
rnsnegeme

c) Products and ifs
utilizationb) Quality of inputs

ucs are further
isposed at Processing &
isposal site at
awahamagar Sanitary

fill.

er segregation,
such as paper,

ass, textile, plastic, card
elc are being sent t0

unils

*1080 MT across 14

DRCCs in GHMC

9, Legacy Waste

Quantification and Utilization of out of
Bioremedirtion and Biorining

ln€rt6
and

Others
(c&D)

Glp ilt Legacy rtaste
remediation (in MT)
and time bound planPlastie/

Rlr Rubber

Prese
nt

Quant
itl of
legacy
waste
remed
iatcd

(in

Daily
legacy
waste
being
added

l3
unproc
es$ed
waste

Digested
materirl

No of
Legacy
wtste

dumpsi
tes (inMT)

1,20,00,000 MT of legacy
waste was capped al
Jawahamagar

The Hon'ble NGT in it's
order dated 14.02.2020
directed GHMC to do
bio-mining and again
issued orders dated
29.09.2020
dire*ing CPCB to
finalize its viewpoint on
whether capping can be
retained.

CPCB constituted a

10 membe, expert
Committee and the
Commi*ee interacted
with GHMC & TSPCB
on
30.12.2022 and conducted

1,21,00,000
(1,20,00,000

Jawahamagar
capped and
1,00,000 al

Fathullaguda
bio-mined)

1,21,0
0,000

7
dumpsit

es in
GHMC

fiII

a) QulDtity ofinpu$

Un-segregated dry waste

Quantity of
Legf,cy wrste
reported on--

Page 2 of 4
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a field visit on 01.09.2023
& 02.09.2023.

The drafl Expe(
Committee
Report of CPCB dated
25.09.2023 was filed by
CPCB before the Hon'ble
NGT (SZ) in OA 199 of
202t .

GHMC has filed its report
dated 18.04.2024 for the
orders passed on
0t.02.2024

GHMC has filed its report
dated l2.O'7.2A24
menlionhg that CPCB
team consist of2
members visited the site
on 01.07.2024 ard
GHMC showed in detail
on leachate collection
network, collection wells,
sumps, flush ponds etc.,
for the orders passed on
29.04.2024

GHMC has filed its report
dated 28.01.2025 for the
orders passed on
15.07 .2024, 27 .49.2024 &
t6.12.2024

GHMC has filed its report
dxcd 12.06.2025 for the
orders passed on
21.04.2025

GHMC has filed its report
dated 09.11.2025 for the
ordcs passed on
06.08.2025 & 28.t0.2025

Page 3 of 4

@

GHMC has filed its
response vide repori dated
21.11 .2023 in OA
t99/2021.
The Hon'ble Tribunal
(SZ) has passed order
dated 01.02.2024 and the
case is listed for hearing
on 29 .04 .2024 .
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ln the fmal report dated

05.07.2023, IIT BornbaY
concluded that
Jawaharnagar capped site
is not read for bio-
mining.

GHMC has filed irs latest
re?orl daled 09.1 I .2025

and the case is posted for
hearing 16.01.2026.

ll. Fence Account Allocations rnd

c

3) Drte of
account opening

4) ADount
Utilized

2) r*hether shgl€
dedicited account
has been opened

l) Arount ring
fenced

Armexure CYes 29.0t.2024Rs. 50,000.00

w

G ,xt4

Solid Waste Managernent
Gtutr tlydeded ilrnicirrl Copration

Page 4 of4

@
Meanwhile. GHMC has

engaged IIT Bombay for
study of feasibility in
biomining of capped

Jawahamagar legacY

dump.

Exnrnditures)
5) Plar of
utilization

(Iimelines and
executing
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Appdilohr.g lo GHMC q@nt , orty

rt0 lr0
2.1, 5 517 e,389

21,51,512 a.la9
!.ll,254 1.292
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ation - RRR Centers Collection 25 to DecCo ort AorGreater H derabad Munici
HiMSWRRR R Collection Re is in Metric

E-WasteMetalsPaper GlassPlasticsSL.no Zone
1
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